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APPLIGATlCNS 

APPLICINTS:-Sri.G.R.Rangadharnaiah and Others 

v/s 

RESPCDENTS:- The Ghairrnan,Railway Board and. Others. 

To. 

Sri.K.SubbaRao,Advocate,No.27,Chandrashekar Cornple, 
1st Main Road, 1st F1oor,Gandhinagar,Bangalo±e-9. 

Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Rqad, 
Kaloor, Kochi-682017. 

Sri.P.Shivan Pillai,Advocate,Gras's House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-C ELDOrtAD0,112,Nungarnbakk:am High Road, 
Madras-600 034. 

Chairrnan,Railway Board,Rail Bhavan,New Delhi 

The Secretary,Ministry of Railway,Rail Bhaven,New.Delhi. 

V 	 7. 	The .eneral 
V 
Manager, Southern Railways , Park Town,Madrs-3. 

V 	 8. 	The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 	 V 	 V 

90 	
V 
 The Divisional Railway Manager,Southern Ftaiiways,Mysore. V 

The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 	 V  
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 

12 • 	The Divisional Superintendent ,Southern Railways, 
Divisional Office,Palghat, Kerala. 
The Divisional Railway Manager,Southern Ra±way,8angalore. 

Road Cross, 

V 	
V 	Baflgalore52V 
	 V 

SrI.A.N.Venugopala Gdwda,Advocate,NO.8/2,UPtai1S, 

V 	 R.V.Road,Opp;BangalOre Hospital,BangalOre4.. 
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SUBJECT:- Forwarding: of copi6s of it e Orders passed by 
the Central Admjnjstrativ Tribunal,Baiigalore., 

-x-x-x-x— 

Please find enclosed here ith a copy of the ORDEH 

passed by this Tribunal in the above mentioned applications 

on 	16th Day of December,1993, for Eurther necessary action. 

DEPUTY REGISTktAR(J) j 
JUDICiAL 	BRANCHES. 

gm*. 
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CtNTRAL ADMINISTR1TIVE 19 IØJNAL 
BANGALURE BENCH 

320/92, 

THURSDAY, THIS THE 16TH DAY 1OF DECEMBER, 1993 

SHRI JUSTICE V.S.MPL.IMATH 	..,. CHPIRIIAN(J) 

SHRI JUSTICE P.K.SHYAM&UNDAR 	.... VICE CHAIRMAN(J) 

.SHU V.. RAMAKRISHNN 	 .... ?1EMBER(R) 

1. 	Sri C.RRngedhamaiah, 
S/O Sri Bflgei8h, 
aged aboUt 68 years, 
Retired Guard—A Special, 
Chikkabidre, 
Chikkanarayekanahalli Taluk. 

2. 	Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subrsmanyaiah, 
aged about 69 years, 
RetIred Guard—A Special, 
th-70, 6t.h Me in,.Sarasuethipuanr, 
Mysorb 9 

3. 	Sri M.N..Narayana Setty, 
5/0 Sri i<.1unisuamih, 
Retired Guard—A Special, 
2003/2,Rajkarnal Street, 
Ilysore - I 

Sri B,J.Nagerajeiah, 
5/0 Sri Jsyapale Nayenar, 
Retired Guard—A Special, 
158, Shankaraneg8r, 
J.B.Kevel, 8ngalore-560 022 

Sri K.Seshedr.i, 5/0 Sri Krishna, 
8.hatta, aged about 69 years, 
Retired Guard—A Special, 
92, Lakshrnipurem, Arsikere. 

6. d1  jvMha. ?basavaiah, 	• 
f 69 years, 
/4red 	r4J Special, 

(: (th ân\\Road, 6thCross, 
I 	 - 21 	• 	 • 

.)¼Sri'R7t.5r jLsa char, 

6 , 	Darallel Road, 
Jayane.ger Extension, 

..Shimoga •oun -. 577 201 ..... Applicants 

Contd.f— 
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1, Sri-Shivastamy, 5/0 SxT. 
u.rgachaiam. Pillel, aged 

about t years, Retired
Driver-4 Special, 44,. U 

- Majn, fleáes Block, Nj, 
Bamboo Bazar, Flysore-21 

, Sri 3.N.Pharpah, S/a Sri WI1P.,, 
Pharosh, ietired Driv.er-R 
Special, 2355, I (lain, II 
Cross, K.G.Koppcl, Chamerola-. 
-puram, llysore 	- 

10. Sri R,J,Mahedeven, 
/o RZlayaram, 

aged about 67 years. 
Guard lht SCC 4 81 (Retired) 
residing t No.157, IVth Cross, 
Nagappa Black, Si'aThpurarn, 
Bangalore - 560 021 

II, Sri R,Shij8h 
Retired guard IV Specie], 
and •residiri at No.1153, 
'Sri Range T ,. II (lain Road, 
S.N.Colony, Yeshwarjthpur, 
'Bangelore - 560 022. 

12. Sri Papanna, 
S/c, Nethevedu, 
aged about 63 years, 
Driver Passenger MR448, 
Southern Feilway, 
Bangaipre City(Retjred) 
No.5/121  Backside of 
Plun-iswèra Temple, 	- 
Bhuvaneswajnagar, Nagadi Road, 
Bangalore - 23, 

11. Sri Ghouse (lohidee 
5/0 tzeen Nohidee, 
aged about 63 years, 
Driver Passenger hR 238, 

uthern Railuey,Bangalore City, 

1
.

6
etired) C/o Noor Ilohamed, 
.731b,. Railway Qua.rter, 

'Ieswanthapur, Bangalore .... 22. 

14. Sri D.John Peter, 
S/a Doraiswamy, 
aged about 58 years, 
Driver Goods fIR 612, 
Southern Railway, 
Yeswanthapux (Retired) 
No.621  III Cross, I SEage, 

4\Uklipuram, BangaloIe - 21, 



21. 

I 

(. 

....3 •..• 	- 

15. Sri.Meniokam,:  
S/ 	Laksinenapp a, 

•1LJUUt. UU 

Driver Passenger MR 414, 
Southern Railway, -krsikere,. 
(Retired), No,286/1,1th Crass, 
Bangalore.— 50 1210, - 

16. Narayene, 
Vo Nyathavadu, 
aged aiout 72 years, 
Shubter MR 271, 
Bangalore City, &outhe.n Rai.lwy, 
(Retired) No.53 6/0 Nawaz Store s  
ltth CrossiVlagadi Roed, 
Bangalore 	23. 

IT. Sri M.S.Susainèthan, 
S/a Maristamy, 
aged about 62 ysar.se  
Drivé, Passerier MR 475 

outhernRailway, Ye1.ehsnke, 
(Retired)C/o P.A.Joseph, 
45/a Old Railway Quarter, 
Yeswanthaur, Bangalore - 22 

Sri Sidthaih, s/o Siddoieh Gow-a, 
aged 62 yiars L)iecel 1i83jStflt 
MR 523, Southern Railway 
Bangalore City, (Retired 
No.58, I Cross, 3rd Ma-jr Road, 
Ramachandrapuram, Bangalore - 21.. 

19. Sri Kedirvelu C.R. 
S/a C.S.Remalingam,': 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway,. Harihar, 
(Retired)., No.32/2, I Main Roa ;: 
I Cross, Oklipurarn, 
Bangalore - 2_I. 	- / 

Sri Gulam Dastagir, 
S/o Tld.Ghouse, 
aged about 69 years, 
St 	R 597, Southern Railway., 

pur (Retlre)- No.3, 
.fl!arga Mohel-la:, 

Ooovag'rj kd Madras Road, 
aaiorj\- '\Q. S1. 

. 	 - 

Srliaeed, 
S/a 	.Hajej, aged 67 years, 

Southern Railway, 

h-Cross,  
Stes rinagal, Indiranegar, 
Ungelore - 

\ 
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771, .L--.-.• 

22. Sri D1John, 
SJo N,Déid PilleL, - 

aged aboUt 66 yearS, 
BBiataflt Uard/EM1 	- 

southern Railue
~Lrpehtei 

Baha1ore 
(Retired), C/o 	Sutamatiy, 
2th Cross; tiagadi Roads 

Sangalore 2.,: 

23, StiShelk Fakrudd2eflm, 
'$b tohei1nn*3 Khtsi!n ekfl., 
89ød about 6 3 yes, 	- - 

Railway GuèriI 	EI4 •22., 

- - 
	 outhen Railwy 	DSikFO 

(Retired); f'lantipet, 
ra•ikere 573 O3, 

- 

Haa'tan District1 

24.. Sr1 K1 K-tShfleflTUthY, 
S,0 K-&undepèp 	- 

age pboiit 60 •yeais) 	- 

Guard V,At $h EE 99•4 
Southern. Rail'uiay, rsikcre, 
(RetireJ) '1o.84, YE'rralpa Bicøk9 
LaxthIpur, f4slkerle ' 573 103 

Sri Di'thony, 
S/o trei51appa4 Eged about 63 
ears, iszt Guard EE j17 

SoUther R*iluy 	 rity, 
(Ret1ed), No1294, &JI, 5th Tqaii, 
Ke.rge'ri Ste1lito Town., 
Bangaior-e -. 	 - 

21. SrI N4'-U nanda R-ao, 

	

- 
-Sb N,Verkoba Reo, 	- 	 -- 

aged •eboutS9 years, 
FIreman -a- MR 549 
-S 

	

	
- 	 - 

outherfl Railway, h1moge T-owi, 
(RèUred) Noi2i, TY Cross, 

- -8ehnd S,POfIcô, Ashoknage, 
Sh'imbga Toufl1 

27 	tUlenI-,' 	 - 

S/o Mottsi, --aged 	out 
tt :- -yere, -Shunter fIR 72, - 

Southrn R-aIluav, 	- 

BIyappanahal1itRet.i 8d), 
Ra,nawarnypalya', fI.$.Ngar., - - 

'arnman1iaiIi Na-In Ro 8d, 
- Bengalore 	-33. 

M.4!axtnan 5/0 Nurugash:, 
aged 	ou't 6 - 'year-s, 
-Dr-j- r. GOOdS -MR 4110,1 - 

Southern Railway, 
Yeawa-rith-apu-r (Retiai)-, 

- - No.22, ICross, 'Sh'a-s-yamiagar, 
'S3'it'aMPUIBITh 8anga1aro. 

G 	- 

S 

. -toritdJ- 



.,- 
aged about 63 years, 
Driver Passengert1R.721, .. 
Southern Railway, Shimog To

V
wn, 

Retire V, No.209/41, Reckemma 
Building, Main Road-, 
YesuanthapUr, .Bangelore-22, 

30. Sri Syej •hbas, 
S,o Syei Dast,eir, 	. 	V 

aged .ebbut 69 yeers, 
Southër.ti Railfey, •-Bangal6r9 City, 
(Retixel),No.41, .Croes, 

V 	 II Main, P.atharayanepuraj 
(Near Subrmya Maaejid), 
Bengeloe - 2 4 	 . 	 V  

31 4 	Sri. kdujRehim, V  
V 	5/0 Md.Bakshl, 

V 	 aged ebout 62 •ye&rs, 	V 

huter MR .3490  Southern Railway, 
Bangalore City (Retired), 
No.22/1, 114 Cross,. 
Hoshalli Miri Road, 

	

athareyatiapura 	 V  
Batgalore 26. V 

32, Sri K.M.i'avooni, 

	

/o K.l!.Mthaij, 	
V 

V 	.egedahout 66 veers, 	V 

V 	Driver Goodo MA Fc)-j, 

Souther.h Raiiwy, Yeawanthapur, 
V 	 (Retired), No.57, 7th Cross, 

K.N.Extensiori, Yesuanththpur, 
V 	Bangalore - 22. 	 V  

33. Sri 3.Gaf9edharai6h,. 
V V S/o B-,Siddaia.,. 

V age1 abáUt 6Z yeArs;  ' 
Guar1$p1. EMT 428, 
Southern Railway, Arsikere, 

Nc.Vesanthe..Nilaya

A 

10'.
, V 

fTi5g 	a1. çiec, V Behind 
V .  

34.( 	i.G.Ram&my, 	
V V• 	

V 

¼ agei4b0ut)tJ years, 
Mail,,ueri$ET77, 	V 	 V  

BangalQre City, 
Qtrs', 

4therr Railey, Bange1oe-23. 

35. Sri .Kumaran, S/o C.bu, 	V 

aged c.bout 59 gears, Mail Guard 
Et,1768, S.Rai].WBY, Bangelore ity, V 

V 	(Retirec), No.1(4, 6th Main,, 	 V 

II Cross, Shenkarnagur, VeewanthacLir P.O. 

ç

/BeflalOre 	22. 	
V V V 	

V 	

V 

. .ppI,xtWS 
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 Sri M.Nagaraj, 
S/oP1u1i.swamy Nai4u, 
aged a'Qut 60 years, 	- 
Driver 	oods MR 436, 
Southern Railway, Banga1or 	City, 
(Retired), 	NO.6P,r,  Kothanraramapurs 
Vaiyalikavél, 124- 	Croec, 
Tangalore - 	3. 

 Sri. 6,Gopal, - 
51° Gangen, 
aged abut 	f :ye8, 
Driver CooOMR:  599 1  
Southern Railway.. YeswantheDur 
(Retired), C/o 	Chakevc'thy, 
No.42/b, 	 a Railway Qtr. 
BaiysppaneFialli, 
Bangalore - 	38. 

3. Sri Khudua, 
• S/p Husin-5.al  

aged about 	years, 
• Driyer Iassngei MR 112 9  

• Southern Railway, 	Bangaicre City, 
(Retiree), No.4E9, 	lQth Crcaa, 	- 
Mathikere Main Roa, 
Yesuanthepur, 	rgalc're-22 

39. Sri T9eyanna, 
S/o (iayannaJowda, 
aged ah'but. 71 	years, 
Shunter MR 254, 
Southern Railway, Bangalore City, 
(Retired), 	No.40, 	7th Cross, 
ayathringar, Sirampuram, 

Bangalore-21. 

Sri Gurusiddaiah, S. 
S/o Siddap.a, 

about 68 veers, 
Driver Passenger MR 393, 
Southern Railway, Shimoga Town, 
(Retirei).,Mttr Guddekaval 
Hosur.lavagal test,  •rsikere 
Taluk, Hassan )istrict, 

Sri f1ohamed I-ftssain, 
S/o Moharned Rudensab, 
aged about U years, 
Shunter MR 
Southern Raivay, Harihar,. 
(Re'cire), me'avethi Poct, 
Herihar TaJuk, 'riarihar.' 

42, Sri T.Duggan, 
S/o 1I.E.Dugga i, 
aged about 65 years, 
Driver Passenger MR 37, 
Southern Railway, Bangaloretity 

H 
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I 	residing at :muriikaleppe Gardei, 
Rarnnswamy Palsyam, 
KherñTnanahallj Main 	6ad, 
2nd Cross, 	Bengalore-33, 

43,. •SiJoh. 	Ross,.55/o 	Noah,  
aged about 62 yrs, 	. 	. 

Driver.Passengor MR 359, 	. . 	. 

...So.u-then.Reiluey,. Baligalore 	C5.ty, 
..Retirôd), 	No.860, 	HMT 1ByrUt, 
bèhind .Choudeswari Temple,. 
Methikee., 	9enqalore-5', 

44. 	Sri..E.Hussey, 	S/o Uillidm, Husse.y, 
aged about 64 yeErs, 	: 

S 

Driver Passenger, MR 19, . 
Southern Railucy, 	Bangaloro C. it/, 	• 
(Retjred) 	No.5,....7th cross, 

. 	•Subedarpaiy,. .Yeswanthepur, 
Ba4galore—.22, ...  

WE,, 	Sri B.Jayaram Sinçh, 
5/0 Narayen 	iin4c?h, 
aged about 63 years, 	. 	 . 

river.PessengerR 	611, 	
• S 

Southern Rei1way 	Shmoga ToL'p, 
(R.et-ire4)yNo.1831, 	III Cross, 	. 
Rathan 	.iri 	Lane, 	Merydi Moholia 	. . Ii  Ilysora - 570 021, 

41, 	SrL rO ruthiY.o, 	. . 
Sb6 Neelak.eni.a Rao, 

:..'. aged 	ebgut -64 years, 	. 	... 
Driver Passenger fIR 422, 
Southern Railway., 	ah.galore City,. 
(Retiret), 	No,2, 	i Main Road, 	•: . 

Gundu Munéesuar&Temp]..e'Street, 	. 
Matadhahe:I.l1, 	Bangaloro-32. -. 

47 	5 	. NohamedBesha, 	.. 

(eb .••... t 67 years, 
5huri. 	423, 	Southern Railway, 	.. 

. 	 5 

etired), 	No.351, 
(r 	s 	ndhinagar, 	. 

I/7r.) 
\ 

S 41. 	Sr)Ki 	a 	5/0 Govindan, •. 
.59 	years, 	• 	S 

unte 	•. R 
-: 	.rnRailuey., 	Bangelorc City, 	. S  

Retired), 	No,1/2,: Surderarn Reddy 
Building, 	Backsjdeo? l'ienohara Mills, 
f'lagadi Road, .Bangalore. - 23,. 

49 	. Sri M1Iitrappa, S/a Muthappa, 	. . 
- . 	

aged about 72 	years., 	. 	. 
Driver Goods, Southern Railway, 
.Yeswanthaur, 	(Retirec) 	. 

'it 

UI' 
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C/a Cneterine M, 
G.anayo.thi'High School, 
No.61./I, IV-.N. Block, 
Rajajinage, 
Bangelore - 10. 

Sj Rangaiah, 
S/p Rangasuamy, 
aged about 68 years, 
Driver Passenger MR 160, 

.. 	 Southern RailwAy, Bange'!.or 
(Retired) 14c27, Chic Btr 
Read Cross, Shivtirao', 
Bangalore-51, 

51. Sri Ethirajan, s/o R.11e;nw-c3i, 
8ged about- 65 years, 
'Southern Railway, Mysclrr3 
(Retired), Driver Paseer!ger, 
MR 378,. No.13891  III Cross, 
Kaki R6ad, Mandl ohe..'..La, 
Mysore-21. 

52. Sri A.Xavierp  5/0 5.Pntbory, 
aged about 62 yoar, 
Driver Passenger 1R 613, 
Southern Railway, Arsikere., 
(Re'tired.),Nc52/2/, flehirid 
5..t.Marry8 Church, rsikee--103. 

53 	Sri Linga, S/o Karbesappa, 
aged about 67 years, 
Shunter MR 2539  
Soóthern Railway, Hariha', 
(Retired),C/o Kurvethi Lnge, 
mravethi Post, Harihar. 

54. 'Sri Revanappa, 
Sfo -Siddappa, aged about E3 years, 
Vireman first ML 1129, 
Southern Railway, riaiiha:, 
(Retired), C/o Revanajipa, 	 .. ' 

Challageri, Mallikarjuia Etens10 	.' 	. 	 • 

Amravathi Post, Heriha. 

.55. 	Sri A.EtfiierLj, • . 	 ', 
S/o,14bbeiah Sunder Rat, 	 •\ 
aged about 73 years,  
Driver Mail MR 5, 	• 	 . .- 
Southern Railway, 8anoalore City, 	 •• 
(Retired), C/o E1Sridhr, 
No.43, Railway Ltrs. (Mt) 
Bangalore - 23 	• 

56. Lrnt.Kaiirala Rai PIroji Rae Kawle, 
/o late Pirofl1Roiin, 
td about 51jyea:s, 

).riPisenger 1R. 453, 
Southern Railway Araikere, 
No.223, ELd Rms oed Arsikere. , .PPLICRNTS 

go  Contd./— 
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57. Smt.R himabi, - 	- 
WI a to C.Fazalur Rahemen, 

: agedabout.45. yoarsjr. 	. 	.. 
ShUnter'MR592, 	 . 	•. 
Southern R:ilwey, Ye8wahth8Ur, . 
No.111  4th Cross, Behind Yer.arnma 	•.• 
Kalyan IV1aritap, Mohenkumr Negar, 
'Yoswanthapur, .Bangalore-22. 

 

53. Smt.Sharadamma, 	. 	. 
V. /o late S.GaneahHn. . 
aged. about 2 years, S!:ttr. M5L, 
Sduthexn Rilway, Yesw?.r.t;'ur,.. 
No.5, .1 cross, 1ohkurnrn.iar, 
Yeswanthapur, Ban.gaj.ore.-22. . 

59,, Srt.Sufj5 Khaun, 	 . . 
1/b  late Anwar, 
aged about 53 yçars, 	. 	. 
Diesel Asst. fIR 	 . 
SouthernRailwey, BanQ31orp. C:tty, 
c/o 	t1.'lru ma.i, No.07/8)  KN EX1., 
5th Cross, YesuarthapLr2. '.•• . 

Bangelore-22.. 	. 	 . 	. . 	 S..  

, Smt,Kenakemina, 	 . . .. 	 .• 
WJ/o late .Subramany, 
aged about 41 years, 	. 
Djelsst. fIR 52.11  
SouthernRailway, Bangalore City, 
No.4/C,I floor, 11 Rly.Ccicny, 
Bangalore-2.3. 	 . 

61 	-Sri Shenthakumar, 	. 
So late frianderaju

.
, 

aged about 25. years, 	 . 
Driver Passenger, MR 358, 
Southern Railway; 1rsikere, 

Holenarsipur, . 

ç

oi7venkatesh 

63. STñt.Gajalakshrni., . 
U/o late R.Srlrengappa., 
aged about 53 years, 
Uriver goods, fIR 474.1  
Southern Railway, No.13, 	 . 	. 
7th Cross, 6th Block, . 
Rajjinegar, angelore - 10. 	 . 	 PPLItANTS. 

..Contd./— . 
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Yeswanthaur, No.375, '?t Cose, 
III MaIn Rod. 
11attikereLeyout,& 
B:engalore-54. 

66. Sri Abdul RehimKhan, 
aged about 60 years, 
Driver Goods M.R. 514., 
No.43, t<vika Layouti,. 
[lysore Road, Bengaiore-261 

67, Sri S4~ thL Rao S 
Sb late S.N.rikentaiah, 
aged about 63 years, 
Driver Good, !IR 73; 
S.Rai1uy., Bengelore 
(Retired), No.1362, 5th 11ain.,Roac, 
lind Staa, E—Circk,. 
Rajajinagar, Bangalore-560 010. 

6$. Sri ,F.Henderson, 
S/o late F.L.Kendeson, 
aged about 60 years, 
Driver Goods MR $03, 5.Railuay, 
Bangalore (Retired), No.31., 
Pampanagai, Yesuanthapur, 
Bangalore-22. 

69. Sri Bhemaiah, 
s/ Chennaish, 
aged about 68 years, 
Driver Passenger MR $00 
S.Railway1 rlysore Division, 
(Retired), ..Colony, near 
New.Railway C1t.y, 
Shimoga Town. 

71. Sri Shiva, S/o Venkataswauy, 
aged.abo'ut 64 years, 
Shunter MR 307, S.Rallway, 
Mys.ore Division, (Retied) 
No.172, .A.Co]ony, ne 
New Railway Colony, 

Shimoga Tot1'n - 57•1 201,! 

71,, Sri Mohamad 1bbas, 
S/o Khalander Khas.tm, 
aged about 62 ycars, 
Driver Mail, MR 426, 

/ 



S.Railway, Prsjkere D!vjjop, 
(Retired), Gopal Singh Qurtera, 
B1If.Road, rsikere. 

72. Sri E.Natarajen, 	 .. 

- S/o.Ekarnbaen...K,. 
- aged aboUt 62 -years, 	

: Driver 'Mail- MR. 429, 
S.Railuay, .brsikre '1Vis1ur, 
(Retired), No.291, Kumerrq- 	. 	 • 

Ni1syam. Ii8Safl Road, 	 - 	 •• 

.rsikere - ?3. 103, 	 . 

73. - Sri Sutamany,.' 	' 	 - 

S/a Uthnd1, -aged about. 59 yuars 	'. 

Driver Passenger, S.Reflusy, 
rsikere'D-ivisIon(Rstired), - 	 • 

C/o f'nthcny, .15/A, Railway Qtjeitcrs,  
. 	 Frsikere. -  . 	 - 

74.1 Sri R,Puru.shothrn,  
- 	S/o a.flarnechandra Ncdtj.  aged. .ahou.t 63 years, 	 . . 

Driver P3ssegar MR 715..,  
S.RailtJay, tsilre Diiis1o, 
(Retirec4), C,o R.9haskai, 	 .. 	 S 

No.121/B, HUC0 Colony, 	 . 

. Bhadrvcth5. - 77 301,  

75. Sri EFeter, 	 • 	 . . 

S/a V.Anthony,  
agoà. 'about 64 years, 	 . 

Drjt:er.Iiejj, MR.139, 
• 	 S..Reiluay, rs'ikere "Division, 

(Retired), I Cross, Hassan Road, 
UrLire, 'Prsikere.'. 

76, Sri •Kanakaraj, 
5/0 Vfnthony,.Major, 	 . 

DrIver Passenger MR 1061 	 . . 

S.Railuay, ArsikGie DivisIon, 
(Re'tired)C/o R.nthony, 
Crane Driver, .No.'4, Railway Quarters, 
Arsikere.  

s en,,. 	 . 	 '• 	 . 	 •. 	/ 

I 	aged •pJ\ 62 years, 
1 	veS aeriçjer 

aweJ 
JJM

rsikore -Divisiun, 
I 	ireuthilarnmc Temple Road. 

5 ~Crdp 	Road, Near W:ate.r Tank, 
aDQer, Doddshalieçrir, 

- 

akshrninarayena, 	 . 

Sb0 C.B,: ar1g-eppa, 
aged about 6'years,.MR . 	

•. 	 CAN1S Retired Driver, P/412' 



J 	! 	 : 

,o 	12.1 

ttimaranm!'TemPle Street, 
Copat 	.Eenga1ite-.53. 

79, Sri N.Ctianneppe, 
f /o .Naresimheiah, 

aged. about 66 years, 	- 
Driver Goods fIR 571, 
.5.Railwcy, 	.rsiker 	Dithion, 
(Rtird), 	dfthaiIi 	tUAçe, 
.lrWront ofReliway Statr, 
Sulekree Post)  Asker! 

•bi K.Subramaniym, 	.• 	S  

5/0 Kattaniari, 	i 
aged about 59 years, 
Shuflter fIR 801, 
S.Railway, Fréjkere Diviio:i, 
(Retired), 	III Cross, 
Upparlin, Hassan Road. 
*rsikere-573 103, 

81. 5rJ. Jani, 5/oAKhade, 
aged about 62 years, 
Driver flail fIR 	102, 	S,R5i1'E', 
Frsikere ClivisionCRetired), 
Thollur P.C., Thiruthalli, 
Irsjkera. 

Sri fl.Velayudam, 
Sf 	Iluthan, 

7 aged about 61 years, 
Shunter fIR 507, S.Ralw 
rsikere Division (Retired), 

No.2/2, Srirarnapuretn, 	III Cross, 
Hassan Road, Arsikere, 

83. Sri G.Indra Singh, 
S/o 8.Gopal Singh, 
aged about 66 years, 
Driver flail IIR,101. S.Railway, 
krsikere Division, 
No.194/A, Railway Quarters, 
Arsikere., 

4,, Sri N.Krishnaiah, S/u .fluniya, 
aged about 66 years, 
Driver Passenger fIR 408.19  
Southern Reilway, frsike.rt Dtvision,, 
(Retired), Cfo N.K.Manohcr, 

No,49/1%, Railway Quarters, 
Arsikere. 	 - 

05. Sri Kempa, S/a lIunyappa, 
aged. about' 63 years, 
shunter fIR 243, S.Railey, 
Birur Division, (Retired)' 
Bej.iary Camp, Ner Plaque—Fmme Te plea  
Birur. 

AL . ,APPLICFNTS 
eContd./— 
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BE. SrA.Xenchi, £fo eradainh, 
. 	 aged about 64 years,-.. 

Oriver Passenger MR 108, 
S.Ri1way, Rrsikare Division, 
(Retired), No.22-I 9  9th •Coss, 
Right Side Hassen Road, 
Arsikere. •. . . 

87. Sri P.Nerayaneswainy, . -• 
s/o Ponnusuamy, aged abutt 66 yrs 
Driver Passenger MR 439 0  
S..flailuey, Harih3r 
(Retired), Hass-n Fegd, Qu L1n 
Frsikere. 

AS. -Sri C.Swaminathan, S/ 	hiricpp, 
..ged about 58 years, 
.:Shurte 11R 104 9  SRciluay 
'rsIkere Division (Fet.ir) 
Hásan Rod, Dowr LInt, 

89. Sri Rams, 5/a  Beilary Nar3yaleppa, 
. aged about 66 years, 

Driver Pessange', Ilk. 148, 
- Raiiuy, C*ikjjur.)i.vislri, 
(Reted),.::. .Bellery Camp, 
Near P1uuo.-mnic Tenp1e, 91rur. 

90. -Sri 	P1i Baig, 
S/a .Ilirzan Baig, 
-eged:bout 66 yc2 ars9  
Drter Passenger MR 382, 
S:ai1ua.y, -Shimoga Division, 

Tank Mohalla, 
-th C-ross, Shimoga Town - 577 201.: 

91.0  Sri Bheema Neik, 
S/a Henump N-elk, 
-aged- about 68 years, 
Driver Pess3rger FiR 363, 
-S.Railuay, irsikere. Division, 
(Retired), C/o td. P.Basavanne Gowda, 
Badavane Mieragere P.C., 
tavanagere-3. 

- 	_V.-Jabu, Sfo Venkatappa, 
924  51 years, 

630, S,Rei1wv, 
/ 	rsfkeeivision,(Retire), 

cI Go\çindasweiny, I:x.'inicip1 
e-.sic1eit,K.M.Road, K3di;', 

1 	)&Thg-ai1ur Distric4. 
- 	 ) •h 
-Sri -LodWhsthsn, S/o Thanaveiu,. 

67 years, 
N 	 • - assenger MR 252, 

SWay, Beng-alore City, 
(Retired), -No.103/3, 1st Lrb-és, 
lid Byapparrnhalii, Bangalore-3. 

I 

a. •PPLICANT5. 
.Cotd,/- 



. 14 .. 

Sri K,Surameny, 

	

94. 	5/o Kutnarasuemy, 
aged aout 62 years, 
Shunter MR 779, 
S,R8iluay, Bengalore City, 
(Retired), No.23/5, 12th Cross, 
riegadi Road, Bengelove-23. 

Sri 3.Daniel, S/c Joseph, 

	

g, 	aged about 62 years, 
Shunter MR 577. S.Rafl.wr, 
Bangaicre City'(Retirad); 
No.5/I, tEt Streo, Ie€h 
Magadi Road, Bangaloro.23. 

Sri Adu1 Kha.eel, 

	

96 	Sb Shaik Rsh:un, 
aged about 68 yea:s, 
Driver Passenger MR 2161  
5.1Rai1uay, Bangalo!e City, 
(Retired), No,19, 11-.ircs 	r'd 
j'Iagadl Road, Bangoloce-23. 

5i M.Uenugopl, 5k iari. 

	

97 	aged about 63 years, 
Driver Passenger 1R 815, 
S.Rajlway. Barigelore City. 
(Retired), No.142/t )  I ham 	o&d, 
3rd Cross, Hanurnenthapüran 
Sriramput'arn1  benga1re-21  

Sri Shalk Arr1eer, 
98. 5/0 f,Salar, 

aged about 66 years, 
Driver. Passenger MR 470, 
S.Railuay, Bengalore City, 
(Retired), No.7861, 6th Crcss, 
nnepa1.ya, Bangelore - 30. 

Ganga Hanum, S/o Gangathudu, 
99. aged about 66 years, 

Driver Mail MR 31,. 
S.Railuey, Bangelore City, 
(Retired), No.4/4, III Cross, 
Dayanangenagar, Srirarnpuram, 
B2ngalore-22. 

Sri Basheer Ahmed, 
6/o Azeem Mohideeri, 

100. aged about 62 years, 
Shunter MR 221, S.Re1luv, 
Bangalore City, (Retired) 
No.3, 5811 Colony, 
Brindavananegar, 5th Cross, 
Mathikere P.C., Bangalore-54. 

V 

... APPLICANTS. 

.• .Contd. I— 
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i 	,• 	
0 

	

11m. Sri t.Nenjaish, 	
0 

S/o Lingaiah, 
aged about 62years, 
Driver GoodöR 691, 
S,Rei1uey,,éeuanthapur Jivision, 
(Rotired)m C/o M.rumai, 
No.1075/a, K.N.Extensior, 5th Cross, 
Yesuenthapur, Bengaiure-291. 

	

1.' 'Sri K.Dappa, s/o Krisnr.rrpa 	0 

eoad ehoijt66 years, -. 
Driver ITs', P1R 37?, 	 ' 

	

.ai1uay, Yeswah.ep: 'i'jidcfl, 	 0 

(Retired), C/o P.nanda, 
1.B.Export, 6th Main, Xnd6stie1 
5u-Urb Peenya, Berga.1or&-5I6 

bE Sri ILD.Anto, S/o B.O.nto. 
0 	aged about 64 years, 

0 	
Driver Passenger MR 21-7 
S.R•ailuay, Beng.'.1or' "lty, 
(Retirod, No.109, Pip.4line, 
III Cros, Yoswnthapu', 
Banga1oro-22 

/104. Sri Syec t-{emeed, 	 0 

S/o Gulam lilani, 
aged abcut 65 y3ers,. 
Shunter MR 759, S.Railuey, 
esuanthpur Division 	 0 

(,Retired), C,'o P.T.Sto8, 
Djp.to REliway Station, 
esanthapur, Bangdiur_20. 

Sri 1.Yesudas,.S/o •A.rokyasuamy, 

	

105. 	aged about.. 65 years, 
Driver Passenger, MR 510, 
S.,Reilway, B angalore C5.ty, ,
tRetired), No.267, 4th Square, 

phy Toun/Hoysa1enagr, 
(Jisoor P.O., Banga1..ore-560 008. 

1O. Sri M.Veera Raghavan, 
S/o_P3unisuamy, aged about 1)6 years, 	 • 
,1.assenQer MR 502,' • 

aengalore City, 

	

/ 	 Brindavannagar, 
(€xenion;\Ner lOfeet Road; 

I 	Netiiikere 9.0, Bng1ort-104 

Sri. 
\S? I.Kenji,jagod about 65 years, 

DPsAnger. M 304, 
City, 	-• 

o 	
' C/o 

Netaraj, No.79/, 
Railuay uertes, Yeuanthapur, 
Banga1ore-22. 	 I •, PpLrRNrS. 

0 	

0 	

• 	 0 	
Cofltd./- 
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'v0 . Sri tI,Nagaraj, 
Sb L.Ilurugesh, 
aged about 62 years, 
Driver Passenger FIR 428, 
S.Railwev, Bngslore City, 
(Retired), No.33/21  New No.111/2, 
9th hem Road, Sriramapurem, 
Bangalore-21. 

1ijc. Sri hI.hluniswemy, S/o h'Jrvç?4, 
aged abcut 62 veers, 
Driver Passenger MR 65, 
Southern Railway 
(Retired), No,9/L, I hem, 
I Cross, Henumanthepurm, 
Sriramapuram, 8engelo::3- 1'l. 

Sri A.Frulnathn, 
Sfo R.rokyaswarny, 
aged about 65 yoat's, 
Driver PassenQe 1R 
S.Ia1lWay, Bangaicre City, 
(Retired), C/o James, 

- No.139/I, Railway Uuarters, 
Yeswahthapur, Barqelora-221 

Sri TJ.Krshnamurthy, 
Sb 	 Puiai, 
aged about 63 years, 
Shunter FIR 6á2, S.RailUey, 
Yeswanthaiur(Retired), 
6th flat, 4th Cross, 
Moankumerneger, ','esuanth'jur p.C., 
athikere, Dargalare. 

11Z Sri H.Honnaiah, 
/c. Mariqowde, 
.ged about 61 years, 

Orivor toods FIR 610, 
Yesuanthepur 

fletired)No.2, II Fialn RUEd, 
d çoss, 8.K.Nagar, 
wanthapur, Bangalore-22. 

11 	4 Lr'umei, 
S/Mannarswamy, 
aged about 62 years, 
Driver Passenger fIR 682, 
S.Railway, Bengeloro it'i, 
(Retired), No.1075/B, 
K.N.Extension, 5th Crs, 
Yeswanthpur, 8ancelor3-22. 

114. Sri N.Doretsuamy, 
5/0 V.Narasimhulu Nridu, 
aged about 75 years, 
Shunter FIR 213, S,uiluay, 
Bangalore Contoqeht(etired), 
No .52-H/It, LakshminaraParapura, 

V 
Srirampuracn, Banai6ro-21. RPPLICNTS. 

..Contd,/- 
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Sri K.Hanumeia, 
S/o Thimmarayappa, 
aged about 66 years, 
Driver, hail fIR 33, 
S.Railuey, 8anga1ore Cit 	, 
(Retired), No. ZjF..N.to1ony, 
$P1rn3r08in Roed, Yesuanthapur, 
Bcngalore — 22. 

:. Sri Flstheu, S/o Krishr13f, 
aged about 63 years, 
Driver Goods FIR 669, 
S.Railuay, Yeswanthapur. 
(Retired), 'No.11, II Nein 
III Cross, 84K4Nac'ar, 
Yeuanthapur, 8angalo:c-'2. 

Sri .Peruma]., 
117, S/o  S.Arumugam, 

aged about -64 years, 
Shunter fIR 441%  

- 	S.Railway, Yesuanthaçu, 
V 

V 	(Retired), No.69/C, 
Railway Qiiartcrs, Yesuaithzpir.  
Bangalore-22. 

Sri Shanmugañ, 	 V - 
S/o J.Suhramarya. 	du1ia: 
aged about 63 years, 

V 	 Driver Pessenger, FIR 772, 	 V  

Bangalore City, S...Reilway,. 
(Retired), No.586/I, 5th I1in. 
Basavanagai,V liibuthipuram Lxtension, 

V 
Bangalore — 37 .  

V 	

V 	 • 1bdul Caft'oor, 

11' 	S/o Ballery Abdul Kheder, 	
V 	 V 

aged about 62 years, 	
V 

Driver Passenger, fIR 387, 
S.Railway, Shinioga Town, 
No.1051 •6th Cross, 	 pp1icants in 51.'No 
Basavanagudi, Shirnoga Town -. 577 201. 67 to 119 in  O.F4.No 

298/92. ,. 	5.j B..Thyaarajan, 

120 Sb Anantharaju Pillay, 
.' 

 
aged about 73 years, 	 V 	 V 

Driver flail, S.Railway 
Bangalore City, Cf0 S..A.Dasan,Resjdjn 	t 
0.29 Old No,5, CKC 	 V 	

V 

	

Road, 	
V 

	

— 560 027. 	 V 

( 	fV 

- 4 — 
1Ia'& 

t.) taflga1Jpr 
ojB4 : 	
NMI 

uj..70 years V 

1I 3439  S.Roilt&iays, 
df City, C/o Phillip floses, 
VRailway fluartes, V 	

V 

r, Chitradurga riist.rict. APPLrANTS. 

1 



,APPLICNTS 

..Contd./- 

Rangaieh, 
S/o Thirumelleiah, 
aged about 59 years, 
Shunter, S.flailuay, 
Shimoga Town, 
Hosehalli, Arnruthur, 
Hobli, Holguda Post, 
KujiigalTeluk, Tumkur District. 

 

K,Raju,S/o Kuppn, 
aged about 51 yeers, 
First Ffrerneri 19.. 1141. 
S.Railway, B2ngeJoràC3ty. 
C/o Station Master. 
Nayandahalli Railway St'tirn, 
Bangelore-39, 

L.f.1leury, /o J.L.nlet.r1, 
aged about 51 years, 
flail Driver MR 58 2  
S.Railway, Hariher. 
No.161  Rameiah Leyrut, 
5t.Thomas Totiri Post, 
Khamrnm&,aUi, Beqalore-8, 

Naga, S/o Siddppa, 
aged about 68 years, 
Shunter MR 2821  S.Rai1uey,  
Chicjaju 	<orehra Colony, 
Chicjejur-577 523. 

Varadaraj, S/o Kuppuswemy, 
aged clout 62 years, 
Driver Passenger MR 4959  
S.flailwey, Bangalore City, 
No.24/16, 12th Cross,, 
flagad.Road, Bangalore-23. 

Smt?Pppanlma, 
aqe1bbut 51 years, 
W/.ô1ate S.Nage, 
Driver Passenger MR 133, 
S.Railway, Arsikere, 
Behind 5€.Marrys Church, 
irsikere-573 103. 

K.R,Seatharamajah, 
S/o K.Raméauamy Shastri, 
aged about 73 years, 
Shunter MR 587,S.ieiluay, 
flysore, No.921., Asoka Easterusi-35, 
Hallethkerei, Ilysore. 

K.Srinivasalu, S/o V. Krihpairn 1, 
aged about 62 years, 
Driver Goods MR 747, S.flaiiway, 
Byapenehalli, No.8, tst Street, 
Markham Road, Cross, 
ahoknegar, Bangalor3-23. 



... APPLICANTS 

1J/o late.)), Fltchei?, 
Nail triver,S.Rajluay, 

.Bngelore City, No.1, 
aukar Rod, 9th Plain, 

Mathikere, Bangelore-560 054. 

Smt.Lakshmamma, 
aged bqut 42 yees, 
J;/o late K.Siddeiah, 
Urvér Goods, LRailwy, 
Harihar, C/o £.Revanne, 
Pointaman Subrama-yc floi, 

.Railuey Station, Nettana Pusc, 
Puthur Taluk, South Kanarc. 

5mt.Shanth.amrna, 
aged about 43 yca3s, 
.fo late Thippeau,amy, 
First Fireman ML 1247 
SiRailusy, Chicjjur 
Janathe Càlony, Hoseraccra, 
Chlcjajur-577 523, 

i3. Smt.S.R.Susil5 661, 

ped about -54 years, 
o late £.Rema Rao, 

Diesel cs1stc2nt M9 
S.Railuay, Yesuanthapur, 
C/o S.ajt No.73/3, 
Reiluay Qüatters, Yesuantnapur, 
Bangalore-22, 

H 	134. St'haradamma, 
aged about 63. years, 

plate R.flamoo, 
orfiver  Goods MR 456, 

- 

	

	Raiivay, Plysore, 
No.20651  fkbar Road, 
Nandl lloha].la, Mysore. 

135. Smt.Kaiith•amma, 
aged about 51 
)/ó late Rajemanickam, 
Dri.ve-r6jod MR, S.RRIJ.uay, 

I1isan Ro'ec, Arsikere. 
-( c 

136.Kcm,aiah, /\Rarigeiah, 
i tageelout 8)y&ars, 

Drivj 	s.èng,er FIR I U, 
H 	 Siluay3,ch'icjjur, 

sjjj Post 
H 	 '.6jjlctu4 Tumkur Diatrit, 

-.._.--- 
V 
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V 
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137. h.Shivappe Reo, 	 . V  
S/r 'W Lnen+he  

138. 

aged about 63 year a, . 	 V  

Driver Passenger MR 47, 	. . 	V.  
S.iieilway, &.rsikere.  

No.496, Bunny Mantap 	. 	 V 	 . . 

*Bt Layout,  Sh1vratpriEsWar8fl8gar 	 V 

Mysore, 	 V 	
V 

Smt.Debbie Rezoric, 
aqed about 44 vcrs,  
/o late P,Rezorio. 	. 	 V  

Driver Passenger ( 
S.Railuay, Bangalor.e Gity, 
No,932/3, Opp.KirBn Bu1l1n, 
2nd .flein,5th Cross, 
X.N.Extenon. Yeaudrthapur, 
Bangaiore-22. 

Smt.B.S.Susheeli3mm, 
ged about 50 ye.s, 

W°. late 3.Shankàr 
Driver Goods MR 4921  
S.Railway, Arsikere, 
C/o V.S.Laxmi 'Ramana, Nc2/, 
Railway %artcrs, Arsir. 

Smt.S.Srrc'ethrnrna, 

0
ed about 58 years, 
o late A.R.Srinvasa Rao, 

Driver Goods 1R 713, 
SRai1way, Yeswenth'apur, 

No.794/A, 9ti CVrc, 
K,Nstension, Triveni goad, 
Yb -s'u, 	Bangalore-22. 

141* 	rn.Hansabai, 
ed about 55years, 

W/o late G.R.Srinlvasarnurthy, 
Goods Driver MR 760, 
S.RaIlwey, Arsikre, No.73/J,' 
New Railway Quarters, 	V  
Yesuanthapur, Bangalore-22. 

Smt.'P.Savlthri, 
aged about 52 years, 
W:/o  late P.M.Panduranga, 
Driver Goods MR. 712, 
S.Railway; Yesianthapir, 
Bangalore-22. 	V 

Smt.Mesten 61, 
aged about 60 years, 
W/o late Mohemed Sherifl' 
Driver Passenger MR 4192  
5.Railwey, Shimogn Tow, V 	

V 

Near Anjaneya Temple, Hessan flood 
rsikere, 	 V  
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144 	Sri Prased Kiren, 
eyed about 24 years, 
Sfo late. .Côvindaswan.y, . 

. 	Shunter MR .386, S.R.eil'ey, 
Arsikere, C/o Srnivasan, 
Railway Ticket Collector, 
Near. Railway* Under Bridge, 
:Hassen Road, Rrsikere. 

145. •5mt,Rache1 '.Monte 	. 
V 	 aqed about 58 yaar.s, 

Orlvr Mall MR .25, 
S..Railuay, Bangaicro, 	. 
No.220..VST'Roac, 	. 	. 
Qpp.Oanastedi Railway te.tioi, . 
9engelore-84. 	. 	. 

1.46. Smt,Nishajen 
eyed about .58 yrs, 
1Jo late Syed Ab1ul 
fssietent ,Cuard, S.Ri1t.y, 
Bangelore City, 
c/o Syod Chouse Pashe, 
No.304/i, Railway Qutcr, 

. M.G.Colcny, Bgaloie-23. 

147. . Srnt,ksiyann, 
Rged about 60 years, 
.%Z/o.lete Tajpeean, 
Pes.stjer tciv:M 	17'., 
S.R.aiiuéyPlysore. No.6, 
R.V.Leym.at, . •e8rac1r1p.!rcr.:, 
8engelore-20.. 

14G. Smt.Annamaryj  

0ed ebout 43 years, 	. 
o late F.Chendra,n, 

Shunter MR 3691  S.Railuey, 
Bengelore ,Cantonnert, 
Muthemma Garden (Chinnappe .Gerd.), 
Nunireddypelya, Bengalore. 

149. . 5mt.3y6th11ekshmi, 	. 
qedabout 50 yeer8, • 	 • 
/o late -  Chinnevenkata R.emnea, 
' - &As8istant MR 567, 

jtiRraikere, No ZJeysppe, 
6rffdpotmsn,I Crosa., 

( 06 Lipssan Road, 
-.•'( Asjkere. c 

. 	j 	
.\ 

	

.•. 	 • 

\• 	zS 5Fyé/(eyeram Tivr, 
R No.frii, 	Reilway, 

4th Cross, 	
.., APPLICANTS 

- 	. 

. 	
. 
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151, K,madurei, 
5/0 Kalu MthtdaIiyar, 

	

aged about 	ye ars 
4,600s Driver, yin 680, 

CAI.olony,'r
'1way,SM 	rimoga Tow,

e Railway Statiu 
Shjmooa Toun4E77 201., 

	

1524  H.S eS.athya 	yane 
5/0 H.Sniurasaiah, 
aged bdit 63 yis 
ShunterMR 797, 
Bangeloe -City, S.Rfluav, 
No.17, Ramakrjshnajah StrEet, 
Seshadripüram, 
Bangeloro-560 020, 

153a Kousalya Bal, 
aged 52 years, 
U a late K.Keroji Ro, 
Driver oods MR 63, 
SRaiidway, Flysore, 

Loco Colony, 
ReiIup uertr, 
Yadaveri Poet, 
Mysoro.2p. 

154. R,Prari4Ie baja 
aged about 50 years, 
Wfo late .J.Sathyar1arRyr2, 
Shunter MR 748, 
Bengal-Oke City, S.Railupy 
No., •Beeradevaru Gudi, 
Ranighpet, 4th Cross, 
Bang4oe City, 

155, Khamrusa, 
aged aboit 43 years, 
W/o late Vusuff Sheriff, 
Shunter MR -•835, S.Railway, 
Bangalore Cantonment, No991  
C/o 5ajjad Sheriff, 
Jadidasnagar, 3-rd Cráss, 
DaJ1Ha111, Bngalore-45, 

156. B.N.Nagaraa Rao, 
S/o 8.N.Iloorthy R8o, 
Virst Fireman ML 15250  
S.,RaIlwey,. Mysor?, No.112 0  
Kanaka9lri, Municipal Farm Roado  
Vidyaranyapuram, 
Plysore-570 008. 

157. Arokya Mary, 
aged about 60 years, 
t/o late fl.Chinnaswamy, 
Driver Passonger MR 821  
S.Railway, rsikere PPLI-CRNTS 

.Contdf— 



158. VJ.Selvarangam, 
5/0 V.8.ppaiah Muddier, 
aged shout 53 years, 
Driver Passenger MR 489 
S.Railwey, Bange.lore City, 
No.63, Pillenne Garden, 
III Stege Reilay Lsyc.ut., 
Oen6aloro-560 043, 

159. F.rokya Dess, 
S/a r'Lrrancis (1ae) 
aged about 24 years, 
Driver Passanger MR 234, 
5.Railway, Herihc, I Cross, 
Old Arlepur, Guthjor Post 9  
Hthrihar - 577 603. 

ISO. 19.SULldara, 
aged about 55 years, 	 / 
W/o late e.Ethirajulu NFiitL )  
Driver Passori9er f'lR gri 
S.flailwey,, Bangaicre City, 
No.2Q,.iHColony, hitefie1d Road, 

dhevepua Poit, 
Barig1ore-56O O4. 

4erOj, S  
aged, about 54 years,, 
ifb latr D.rumugam, 
First rirernan, 5.Railuay, 
Banga].ore City, No.U/410  
Selvanagar,. Okalipuram, 
&rirempuram P.O., Bange1ore-21 

162. Shanthamina, 
aged about 60 years, 

'ifo.'l'te Sunder CajI, 
Driver ,eood. MR 705, 
S.Railway, Herihar, 
No.791  Cid Arlepur, 

- 	Harihar. 

I 6i!i9iamma, 
45 years, 

Vht nte1 905, S.RaiIwa>', 
/r'sikei'e, ('lerlan Villa, 
-Oehing 	.1arry'S Church 4  

IV 

SterMR  
&r8ikere 
Church, rsikerc. 
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Sallath Mary, 
aged ebout 58 years, 
J:/p  late..rokya Stamy, 
Shunter r.R 2191 , 

S4 flailuay, Harihr, 
do Thomas, TXR's Office, 
S,Railuey, Biru.r.. 

P,Ohanalaxrni, 
aged. about 49 yea.:S 
W/o late P.Muniswamy, 
Driver Goods MR 683, 
S..Railway, Harihar, 
.C/o late Sunder £'iltji 
No.79, Old 1rlapur, 

Harihar. 

16.?-., Kamakshl.amma, 
agedabout. 58 yearS, 
/o late dhokkalinga, 

Shunter FIR 227, S.RRi1.iay, 
.Yeswanthapur, No.48, 
Selvanagar, Behind d.v1 Tlkis, 
Srirampurern, Bangaluro-2I, 

C Fle'tcher, 
s7o A.Flatcher, 
aged about 62 years, 
triver PasseflO 	FIR 3R1, 
S.Railuay, Mysore, 
No.58/59, Kennedy Neat, 
Pushpagiri, 1Iore. 

Razia Khanuni, 
aged about 28 years, 
Ufo late Abdul Hameed, 
Shunter FIR S.Railuay, 
Rrsikere, /o Md.1bbas, 
Gopal Singh Quarters, 
B.HRoad, Rrsikere. 

170. Mazbool Jan, 
agedbout 49 years 
W/o late Ahmed Baig, 
Shute.r ,IR 521, S,Rai1iay, 
Bangalore City, C/o •Rfrozë Beig, 
No.99, 3rd Cross Road, 
adides Ngar, O.J.Halli, 
Oangalorë-45. 

171. KV.Surappa, 
S/o Venketaneryenappa, 
aged about 72 years, 
Passenger Guard EMF3 887, 
S.Railway, Hassan, N3.81, 
9th Main, 4th Block, 

V JaY anaQar,  

I.. 

TTI.TI 

I- ,  

.b A PPL::NTS 

.Contd,/.,. 



;; 
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.... 
172. 	R.Srinivasan, 

Sb 	emesWem, 
aged about 64ars, ye  
'Driver 	G,00s F1755, 	.' 
'S.flailuay, 	Bangelóre Cit, 
No.62, 	IliCross, 	.. 
K.N.Extension, 	Yeswanthapur, 
Bangalore • 	22. 

I: 	 173, 	S.R.Sarasuathi, 

Pcd about .50 years, 
o 	late. S,I!adgrpa1a Fc. 

Driver GoOds PiR 737., 
YesuanthapUr, S.flil.ay 
No.28, Anaj.ana Niiaya, 	: 
ii Main Road, 	B.K.NaQar, .' 
YeeuanLhapur, 	Bengalore-22. 

174. Farida f3a'nu, 
aaad about 35 ycals, 
W!70  late Syed Ni35e1 5  
Oissel Assistant ML 
S.Railuay, Arsik6ie, 
Asoka W.13st Cross-20. 	-• 
.Myèore. 

175. C.N.Sareeranga, 
S/c C.Narasimhachar, - 
aged atout 59 year;; 
Assistant Guard LIlT 726, 
S.Raiiwsy 
No.46/2, :ld RMS Road, 
Arsikere. 

176.' E.Chandra Bai, 
aodabout .54 years, 
t/o late 'Y,Ekambarsm, 
Driver Goods MR 379, 
S.ftailway, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Ilain, 5ubramnyanac,cr, 
Bengalore-21. 

177. Philomiia, 
aged about.58 years, 

Tjirok-yasuair.y, . 
,kfk1l MR 1.4, 7ri2 sangalore City, 
:( 	,tnthePPe. Road, 

. 	 Rarnsweny.dyc, 
ç 	sior4.'3. 	 . . 

LO 

a ad  a,DoUt/(56  Veas, 

Rflway, Banyalore City, 
No.1562, Milk Cntre,  

V Vidyaranyapuram, flyse-37C 008. 	'Se 	PPLICANTS. 



• -S.  

S... .PPLICNTS 

.Contd./— 

. 26 .... 

179.. B.Jayamme, 
aged about 57 yearS., 
i/o late N.Basavar&., 
Driver Passenger MR 79

1S.Railuay, Arsikere f  
do. B.VasanthekUmar, 

1 	
No.6/C, flailuay Quarters, 
Near Children.'8 Park, 
Bang.erpets 

180. Zaj1unnia, 
aqed about 60 yebra, 
J7o Syed Yaseetii  
Driver Goods MR 4110, 
5.Railuay, Mysore, No.2599 0  
5th Cross, Mouse [-Diver Kharv Fnri, 
(ladi Mohal.la, flysoze. 

131. A.Rahimaa Knari, 
S/u ImnKhaP, 
aged eout 69 yor3, 
Shunter M1 300, 
S,RailUay, Harihar, 
No.452, I Cross, Gingr, 
Harihar. 

1R2. Prepullakshi, 

p
ed ahojt i years, 
o late Christopher ndrius, 

Driver toods, MR 570, 
ailuey, ilysara (5KLr.), 

No.94/B, Logo Colony, 
Railua' Quartero, Yaaa:! c3i, 

flysoro-20. 

Gayetri Sheninugarn, 
aged about 38 years, 
J/o late S,Shanmugam, 
Driver Passenger MR 205, 
S.flailay, ilysore, 
No.91, VRC' Rai],uay Qertt3s, 
fIysore-2O. 

N.Narayan.aswamY, 
S/o Narasappa, 
aged about 62 years 
Shunter MR 440, S.Railuay, 
Yesuanthaput, No.5/6/47,. 
Laxrnipurern., Near Railway Station, 
Hindupur, 

N.MohiyUddifl Khan, 
5/o M.hdul Nahikhan, 
aged about 63 years, 
Guard Passenger EIIT 461, 
S,RailUay, Mysore, No.2244, 
Sauday Road, Laskhkar Mohalla, 
Meena Bazaar, Ilysore. 



'- 

7. 

186. 	c or, Applicants in 	•Nn 
'/o Joseph, 	 .i A6 1  are applicants in.. .. 
:éged ehout67yeers, 	 10..377/92. 
Shunter MR 315,. 	 S.  

S.Railtay,BeflQal0reCitY, 	 : 
.C/o F.C.Nathari, No.20 	.• 
Nuktha Gdefl, 	 .. 
Spur TeIk.  flood, Chetpet, 	. 
Madras - 600 03. 	. 

•187 	k.K. 	tha'n, 	 - 
S/oKJe. Réghavan, 
retired Driver tBt r 8de, 
Stf'f Na.P.5521, 
'Rajeneesh"rn Shorenur. 

18q1  K.Velt.. S/a Unner, 
Retired 	 Grade, 
S,.No.631,4, Devaki 5adararn, 

. 	Nedungathoor, ShtrarftJ' 	1. 

19. 	K,Kesaveri, Vo Kthy, 
Rtired Guard 
Si,No.6066 
Santh1, 3haVaii, 
Veloor. 

190.. P.ParamésUaran Nair, 
S/o Kriahan Neir, 
Rétired Guard t2J Speci.al Urede, 
S.tJo,5071, Padinchare Chonal. House, 
Shorariux-1. 

191, V.C.Sankunii Nair, 
5/0 Achuthen Nair, 
Retired Guard "A's  
Special Gamle, S.No.6172, 
Ayikkara HoUse, Kevelappara, 
Shoranur. 

192. P.Sundaresan, 
S/oKurihikiran, 

dP 
sENoTh 639, 

<ifrsrt 'Prov1dence High School, 
I (' 	taidhi 	eçJ, Calicut. 

L rafl&ay pilisi, 	 pplicantS in 

	

A.. tSAiunhala 'illni; 	. 	167 to 193 are 
Retir.d' 6'ard ttA1 Grade, 	 applicants in 0.F..44i93. 

	

Gift House, 	

':: 

S 
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194. 	R.Ramer, Nair, 
S/o ;K.Neraynen Nair, 
Retired Driver 'B' 	Staffc 
1
1 
Nrn.P'2314, 
RBv1yaflkafldIth House, 
'Chuduvalathoer, Sheranut' - 1. 

195, E.4K.Ramankutty Nair, 
/. Kanr.an Nair, 

Retired Guard Special Gr&e, 
SNc.6096, rnundenth 'i,u*i, 
heruttiuruthy, Post., 

Trichur District, 

j.96 	R.Krishna Naidu, 
S/o Ramakunhan Nei&, 
Retired Driver 'P', 

6445, 
Malliaseryparämbi) House, 
Nudaliar Street, 
Lhoranur - 1. 

197. L.NenikRm Puda1y, 
/o C.LskshrnànRn 1ud1y, 

Retired Driver 'C 
S,No.P 4026, tnickanivas, 

.G.R.ad, Shoranur-3. 

191. T.VbSreeman Pillel, 
S/p T.VJoin Pillai, 
Retired Driver 	Grade, 
S.NrS 1794 9  
Sunil Vihar, faneshgiri, 
Shcranur-1. 

19. E.Peramesweran, 
S/s P.N.Sahrasanama Iyer, 
Ratired 'P' Specie]. Grade Guard, 
S.N,i.1495. Devi Nivas, 
Nedung.tur, Shoranur-1. 

200, T.Sankunny Nair S/s 11,Pchuthan Nai 
Retired Guard' th l , S,Ns.6459, 
Padmalayem House, Paruthipra, 
Shsrenurd, 

201. C.Balekrishnan, 
s/o T.Sankaren Näir, 
Retired Driver 'B', 
Staff No, P 5702, 
'Krishna Vihar, kiellathsiil I1jIagtry 
P.O.Cheruthuruthy, 
Tricur District, 

V 

pplicants in 5l.No,. 
94 to 201 are 
ppli'ants in OJ.45/93. 

PIL AP ic'rts 
Cont./- 
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2028  K.G,vir.dan Kutty Nair, 
S/f, C.K.Achuthan Nair, 
Retired Driver, Start No.F.2833, 
ILAt Special Grade, Vedakkeknrrnañeth 
House, Chu'iuvalathur,Shorafl(Jr - 679 121. 

P.Ramankutty Nair, 
S/c T.K.Snankaren Nair, 
Retired Guard tT  

Special Grade, Staff NO, 

E 14571, Puilcorini Ho'jè€i 
Chuduvaiathu Shora:iur•- 

P.Narayana Pillai, 
5/0 P.krishnan, Retired 
Driver 	Staff N.P 3)5t, 

Poovathingal House, 
Kizhskattii1, Psnnthipra, 
Shcranur-1. 

215. S.Raman Nair, S/n,..Krnar 
Retired Driver act 

Staff Np.,P 7065:., StarnbicoJ. rj U36, 

Cbennthur1athi Pt 
Trichur D1stidt.. 

206, V.Narayariafl Ezhuthachan, 
S/a D,VeTh EzhuhRcha ;  
Retired. LstsShunter, 
5,Nej p 8117, Devasarnparatf'bii House, 
Nannenur.PoSt, Via i<aviapaa. 

207. K.Chelian, S/c T,Karppin, 
Retired Driver ttCfl S.N..\I31  

iluthukurssi, Kunnath House, 
Geneshgiri Pst, Shoranur, 

208.., K.P.Gopalan, 5/1  K.Nareyanan Nambiar, 
Retired Guard B"m S.No. 75259  
Leela Sada", 

R.elUey Booking Cf''ie Rcd,, 
Shoranur. 

,/j çfli'e 
I cf 

savan, 5/.,Perugan, 
I.F.Man ,Bt, 

10026, 
athil House, 

jlah\. Shoranur. 

10. M5anke)rethraYafl 3 r1., 
flan Nair K. 

RetidøiVei 	Speciel, 

rariur—l. Pee 	
APPLICANTS. 

.... Contd,/— 
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21.1. K.chuthan Nair, 
Sjo Achuthan Nair, 
Retired Locr Shunter, 
.No. B 6054, Kadambct House, 

1undamukam Amsorn, 
Post Ganáshgiri, 
Shore nur-3. 

212., C,Manimuthu, S/o Chanibake 
Mudaliar, Retired Driver "€', 
S.No,P 7492, Nambanthodi dou, 
No.179, Mudaliar Stret, 
Shoranur—i. 

K.P.Govindankutty, 
Since deceased by Legal Rep-:esent3tive j  
Smt.Sulochana Amma t  H.Nn./319  
Namben Thodi, !ludaliar street., 
Shore nur-1. 

E,Balasubrarnanis Menon, 
S/o Madhava Rao, Retired, 
Driver 'tB't  grade, S.Nrj. V 6, 
ttGeetha NjVas', Po nnern nqa 1r HOL;S 
Shora nur. 

 K.Sankaran, S/a Machavan K., 
Retired, Driver 'q%'., 	S.N o.I.,4r305, 
Kayanathuthodi HOUSe, 	Kallippadarn P 0. 
Shoranur - 2. 

 V.K.Ve1uk'tt.y, S/n 	Këlu 	Nir 	K., 
Retired Driver 	S1No.9730 0  

51.Nos. 	20.ts 
216 are epplicants 

.1<arthika, 	Kanalappara, . in 0,I46/93. 

.5 ho r a flu r. 

 M,Velu, 5/o Velu, 
Retired Driver M811iGrade, 
Star? No. 	p 7936, 
Naikankunnathu Veedu, 
Kovaippara P.O. 

 P.P,Velukkutty, S/o Shanku, 
Retired Driver "B", 
S.No 	P 7192, Padinchervettil House 
Katakkad, P.0.Kavalappara. 

 P.T.Ouseph, 5/0 Thomen, Retired., 
Guard .tBI 	Grade, S.No, 9431, 
.'ajyappilly House, VappelasserY P.O , 
ngame1i, Ernakulam. 

220, P.(rishnan, 5/0 Imbichyadi, 
"E' Retired, Driver 	Gr,ede 

5,No, 	P 5730, 	Krishneqh3r,. 	. 
Nedungathur, Shoranur-60 129 . , • ,PPLICANTS 

,.t.ontd./— 



- 
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221. i1.Chandukunheri, 
S/c 1'LInihichikuttY., 
Retired-, Driver ttA* 
Special Grade, S.Nn.P 2897, 
Pilassery House, P.thVengeri, 
Via CalibUt. 

2224 i1,P.Kasavan Nair, 
s/o P.K.Chendu Nir, Ret1id., 
Fireman 	S,No.94619 
ChemmanasserY Padinhara - "i', 
Kottnol P.O., C1CUf 

223, P.K.Ramapanicker, 
S/c Chamy Pnicker, 
Retired., .t Dd.A". Srade, 
S.Ni.8284, Navaratna, 
P.O. Kunniampuram, 
Ottcpalam-4. 

5l.N6,217to 223 are 
applicants in O..47/93, 

K.Balakrishfla 1enon, 
Sfr P,Madhave Mer3n, 
Retired Driver tf4t 

Sta?? No.P 243?, Speciil Grade, 
Krandathil tcuse 

.1
arnct,h 1 	ne, 

Trichur - 1, 

f.P.Chinnan rnenrn, 
.5/a P.ankunry Mortn, 
Retired Guard 	' 
Sreci'ul Grade, S.No.93331 
Alangct Ushas, ?,O.u18Kud, 
Vi54Che],ekara, Trichur. 

22, t1.P,GpaiaPishareti, 
S/ C.P.RahaVa Pishareti, 
Retired Guard Special Grade, 
Pnnnima 18 jakkad, 
5hranur-679 121. 

227, C,Chandrasekharafl, 
S/n tl.K.flennn, 
Retired, Special Grade Guard, 
S,N.7618, "Gkul, 
Tshok Negar, Kamboni Road, 
yyanthnle, Trichur3. 

2 	
IC ZA, 
 

\ z•~ / Retare'Lu 
( 

Kad ir, 
hamed Haji, 
tiard VAT Sp.ch krHt, 
20/1 63, dTflUpaMi, 
tichur. - 

&/ O.S.Paafl, 
\:t:id C6'ods Guard, S,i.ti9flO, 

.. 	 jleth House, P.O. 
chery, Via, Trichur, 

In-680 007. 

Sl.No.224 to 229 are 
applicants in OJi.48/93. 

a.. APPt4tANTS 
C.ntd./- 



230. 

N. 

,Nj4 230 to 238are 
plicants in0J29/93. 

, 	i• 

... APPLICANTS.. 

.. .Contd,/— 
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P. Nareysnen, 
S/c Sankaren, Retired, 
Special Grade Guard, 
5.N.EE 86, Ushas t, 
Rayaroth Pafamb, P.0,Paral, 
Tellicherry-670 671. 

Vf('.Sankaran Nair, 
Sfo T.Nàrayanan Nair, 
Retired •, Guard ''.Sç.ecl, 
SNb.12746, stii'vd, Piel, 
HPO Koo LhuparaTbe, 
P1n-670 643. 

231, 

232. 

233, 

234. 

 

 

 

J 
238. 

C,H.Balafl Nambiar, 
S/c Kenhikrishricn diod1 P., 
Retired Guard,' 
S.No.997, 'Jsha Bhavan, 
P.0.Kottayampoil, Via. Te11ii3i"y. 

i1.Padmanabhan Neir, - 
S/c A,V.KrLshna Mei1on, REtIred., 
Driver .tT Special, S.Nu, P 5!4, 
Davi Nivda, KcttarathLlflpata, 
P.0.zh!kode., 'Carrianor3. 

K,K.Susheele,/S Late 
lhCJnand9p. Retired., Djjer 
S,2E35, Anand 'Jihar, 'ilavil, 
Kannur - 670 008. 

1.Nayarii, Who Late K.P.Narayenan 
Nair., Retired. Guaid 
S.No:1903, f.adthil House, 
p1:01.thirakkal, Cannanore— 670 011. 

i(.Kunhamboe, S/ri Appu, Retired., 
Shunter 	S.N..P.5331, 
Packkadam House, 
P.0.Trikkripur, Kazhargvd. 

K.M.\Janajakshy1  /o Late C.H.Gipale , 
Retired uard I,t Special, 
S,Nc,949, Chettiyam Veettil, 
Near Railway B Cabin, Badagzira. 

R1K.John, S/t A.J.Kurian, 	 SI 
Retired., Guard 
S,Nm.9e$3, Rriyathu Pairi!U 
House, Pallrn.P.O., 
Kottayem - 7. 

239. R.Marappan, 5/. Rarnà Gowndar., 
Retired Diiver, 1C' 
Staff No. P.2718, ED-118 0, 
RailtJaY C.l.ny P.O., 
Erode - 638 002. 



L4U. 	IS.L..Iaiiappafl, 
S/o .&.Chinneppa G.under, 
Retired Driver A Special, 
S,Ne, F 2946, Door IT o4, 
Pervathi Krishnan Street, 
X011am'Palayam, 
Erde-2. 

241, P.Keruppannan, S/t, Pôgic L3!JwrCr: 
Retired., Driver 
S.No. p 35831, 
Korakattu Valasil, 
Door Io.5229/A 14, Cae.'Jr)' '.'., 
Erode-?, 

M.Kendasamy, 3/. 1arappa (cund, 
Retired Drjr 'C1, S.Ná.P 241, 

VN'-Re'i, Er.de-838 .O2. 

', fluthusamy, S/o Palani (nL'ndEr, 
Retireâ Driver'C', S.,P 31CC, 
Raghavand& Nagr, Lrd9--?. - 

..Ramasamy, S/a A 	1w i 	-: 
Retired. Bhdvt&-er rrAI S.Nci.2356 2  
Pudhupalcyam,. Door 246, 
1ampalayam P.O., Erode-8. 

S 4 Kandasamy, 5/0 Sengedan, 
Retired, Driver 'C', 
Staff No,P 4103, Ragevena.idar 
Nagar; Door No. PAB 18, Cavcry R.S., 
Erode-?. 

246, C.Kmerasamy, 5/0 Chelleppa Gounder, 
Retired., Fireman 'B' S.No.P 78651  

Door No. PPI -283, Pudupalcyam, 
Allernpaleyam Post, Erodn-8. 

247., T,J,Peerakhan, 5/o T.D.Jamallutheeri, 
Retired.,: Drj,er :b, 
S.No, V,38, D.No,94, Railway Colony, 

ode 

K. 

/ 
r oj(o 	Gotjnder, 

ed? '5-h'&ntar 
(ifl: 	P 

( P.thipala)yan Kattoor 
ymJPoet, 

24 jCft Tnan, 
-Jen1 6oundar' 

Retired,, Shunter 'B', 
S.No.P,4084, Door No.197, 
Pudupalsyam Akkarkam, 
Alampalayam P.O., rodo-!, .$fr APPLICANTS. 

S .,Cotd./" -. 



... PPLICNTS. 	:'i 
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250, P.Nal1asamy,. 
Sb 	"e Gounder, 

Driver ?B?, 
S,No, PT3 10237 2  
D,No.280, Puthupalayem, 

lampalayacn P.0k, 
Erode—C. 

251. N,Kaliannan, 
5/o N81laownder, 
Retired. Diesel FiesFstant 
SNo. P 4011, Satri Na, 
O.No.55, Near 	er 
Erode 638 002. 

252 K.-Ramasamy, 
S/o Kalianna 6oundan, 
Retired. Shunter 'Be, 
51No.P 3958, DJJo,82, 
dappalli 	Pcst, 

Cavery, IErQde-7. 

P.Sengoda Gounder, 
SID Palani Oaunder s  
Retired., Shunter B. 
S,Nç. P 4429, D.N569  
dapall5. \Jtulego, 

Péppapalsyam, Cavery R.S., 
Erd-7. 

P,F1uthusamy, 
5idPEL?ni 1 Upcf, 
Fe 

1 .
t1red- Shunter 18T, 

.Np.P 500k  Pudhupaleyrn, 
D.No,263, graharam, 
Alampalsyam P.O., Erode—B. 

V.Sengodan, 
S/c, Velappa Gounder, 
Retired, Shunt.er'B t , 
S.N.5133, D.Nc.2/60, 
Ottapalli, Pillayer Vi1 Strent. 
Cavery, Erde-7. 

K.Chinnappany- 
S/c Komara Samy Cnunder, 
Retired., Driver Ict, 
S.tJ',,P 3531, Pivakathu, 
Cavery P.O., Colony Road, 
Erooe-7, 

2576 P.Venkkatachlam, 
S/a Peruma Gounder 
Retired., Shunter 1 01  
S.N. p 4097, d 1/1.1. A 
Karuthuveli Thottarn, 
Odappalli, Cavery R.S. 
Ernde-7. 



9. 35 S. 

. 	. a 251 	N v i 	 S1.N.i.239 to 258 are 
riln3 

5/0 Nalla Gounder, 	 applicants in • 	ui . 
Retired,, Shunter '8', 
.No, p 2647, 
D,Ns,1/20,Odapalli, 
Cavery R.S., Erode—?. 

T.P.Ccvida, 
S/o P,Kunharobu, 
Rotired Guard Special 
Grade, Stgf? N0.111591 
Prasanne WiVES, P.M., 
Chirekkal, 

Cannanore - 670 01. 

K.Sreedharen, 
S/c, 8.Achuthan, 
5.No. P.3180 
'Thenaj House 
Opp Railway Station, 
Chirekkal P.O., 
Cannaporc, 

261 	(1.6alakrishnan, 
5/0 Nambikutty, 
Retired., Guard 'As, 
S.No, 15'870, 
lanhkketh House, 
Good Shed Road, 
Tellicherry, 

P,K.RarnanNair, 
S/ P,Kurhambu Nair, 
Retired., Driver 'A' Special 
Credo, SI No. p 6446, 
Kav1nchalil1 P.O., 
Azhikode, Cnnanore-67O 009, 

V,('.Karthiyani Amma, 
/o Late K.P.Jenardhanan Nair 
Retired., Special Grsde Guard, 
S.No.96501 Pshok Bhavan, 

.JAamarakuzhi, Malappurem, 
e~Z- f505.. 

'-' V J. 	II, 

1/ 	Si KAtan, Retired., 
3Di'iver' 'ER, Preethe Bhavan, 
(KejadthÔde, P.O.fllavfl., 

ie 

' 4iii(nnen, Sb Reman, 
Guard, 

.zthu Veetil House, 
P.O.Kademboor, II LEI'd, 
Via, Etekkat, Pjn-670 66Z. APPLICANTS. 

Contd./— 

A 



. 	
•''. 	 .-. 	

. -S.-. 	 -.-•• 

5'  

. 36 .. 

N,'Jasu, .5/0 Rernothy,  
. to Retired., Shunter 
S.No. 	p 5024, 
Kottiyath House, 
P.D.Muzhappilenged, 
Pin-. 	670 663, 	Cannanore. 

P.K.Kannan Nair, 
S/a 	Appua'ir,..f(et.irod., 

 
Shunter 	1 61 9 	5.Nc,P.7794, 
Varkulathu Vayil, 
Near Pkllyath Terr.p1, 
P,0.Azhik6de, 
Car,nanore-670 009. 

P.P.Rchini, tL/o 	Late .K.C'ndi, 
• 

'J-J. 
Retired Shunter "B", 
S1t.n. 	P 	7173, 
Chembakachalil House, 
. 0.Iluzhapilanged, 

Cannanore District, 

: t.K.Chandan, 
269. S/oAmbadi, Retired Shunt.er'Dt , 

Kenayl !usC 
Ekkchi, 	P.0.Peliode, 
Via,, Trikkaripur, 	Kazhargcd. 

-. t.Nerayeni 	W/c Late K.Krishnen,  

2 70. 
S.No.P 'i490, Retired., 	huntar, 

achiçpurrn Hauc, 
P.0.Cheruvathur, 	Kaargod1 

271. 

P.N.Hymevsthy 
Late !C.V.0 

Retired 	A Special, Guard, 
S. No. 40,9$ 	AMV&"]Yè4 	, 

'r(WiL 	Schosi, 
Cannanora. 

T.P.Leelavathy Amm, 
2720 U/ 	Late P.V.Kesavan Nambiar, 

Retired. Driver A Special, 
5.,S:.4654, 	Keseva 	Nivas, 
Near ElayaQsor Temple, 
P.0.Mundayad, Cannanora4 

!.X,Ba1ekrishnan, 

L73. 
S/a V.Damnderafl, Reti:ed., 
Driver. 	Special, 
S.No.P 4361 1  
s/g, Reshrnl, 5.N.Na9er, 
P.0.Thottada, Cannnore-?. 

V 

.No.259 to 268 are 
plicants in 0i.51/3. 

<I 

.. 	kL'iiNTS. 

.. .Lontd./- 

5 .,.. • 	,'•• 



P.M.Sreenivasan, 
274 	P.Govindan, Retired., 

Guard Special Grade, 
S.No,12054, 'Smrithi', 
Post Ve.ngeri, Ilethoth Paramba, 
Cal lout. 

P. Krishnan, 
Sb K.Pertjrral Naidu, 
Retired., Driver '' Sp2ri., 
$,No.P 4360, 3/2751  

Opp. Spares 
ttadakkañchery, 
Trichur-680 528. 

f.Bhaskaran, S/c ppu, 
Retired., Otiver TC Gted 
S.No. P 43019  
iyyanatu Parambu House, 
Ayyeppankavu Road, 
Kochi-18. 

K.Chnyikuty. Kahnoli, 
271. Sb Kandan, Retired,, 

Driver tCI, S.Nc. P 940, 
Kennoli House, Kacheri Amsom, 
Desom, P,0.Calict-673 011. 

C.Madhavi, UI. Lat 
278. C.K.Krihnari Retired., 

Driver IC', S..,P., 3737, 
KrishnaNivas, Poolayil Parembe, 
P.0.Kallayi, CaliCut-673 :ic. 

T.Kesavari Neir, 	 5i.No.269 to 279 are 
279. S/n N.Govindan Nair, 	 applicants in o,.52/93. 

Retired., Guard 
S.N.,4956, Santha Sedan, 
Chuduvalthur, 
Sh.ranur-67 121, 

M.Elia P.ron Raj, 
280. 5/. S.Ilariad.ss, 

-rReired A Special Driver 
- jSP 3702, ED 196 E, 

Colony P.O., 
,- 	Ero ,-'s6 38 002. 

ez. ( , .Res'pp 1ovindan, 

281 Lj/n Cqhannappari, Retirud?  
LtJJtr,.No. P 36311  

4 4 WfLilway Color-iv P.O. 



APPLICANTS 

Cr RtC 4. 

.. 38 •, 

[Vi Kesimir L.uis, 
.282, S./o K.Maria Louis, 

• Retired., 	GuardA SpeCiFkl o  
S..No,1211, 	Arnadurai Street, 

Erod-63e 002. 

K.fluthusamy, 	5/. Ksiandai 
283 

• 
Gunder, 	Ret'ired., 	Guari 	•B', 
S.No,12011 9 12' Rrnamoor1;hy 
Street, 	Ko.11ampelayarn, 
EroJe-6.4c 002. 

K,Sundaresan, 
284 

• 
S/a N.Kalyanesundara iiudaUar.. 
Driver A Grade, 	S.N.. 	r 29C,' 
N6.48, Lenin Street 
Erde Railway Ci1nnyPst, 
EroJe-2. 

K.R .Lakshmanan, 

285. F1.Rengasainy 	Kmr:a., 
Retired., 	Driver 	A' 	pocie)., 
Starr No.P 4467, 
'orth Eda Straet. 
Bheema Nagar, 
Tiruchirappelly, 
Pjn-620 001. 

K.Subramaniam, 
26.3. 5/a  S.Krishnasany, 	Retiid. 

Driver 'A' Special Grade, 
S.No....P17E1, 	43, 	Lenir. Str4, 
Railwy Calbny Post, 
Erode.-638 602. 

R,ethurama, 
 S/n Rathinam, Retired., 

Driver 'A' Special, 
S.No. P 2888, 
Ilamathi 111am, 
106, 	Bherathi Palayarn, 
Moi1apa1ayam P.O., 
Erde-2. 

11.Chinneppan, 
 5/, C.Naukkn, Retired,, 

DIG,eI Shunter, 
S. Nn', 	P 17852 	7/8 
Rdi1uy Colcny, 
Erode-2, 

[1.,flarappan, 
 S/a 11,fViathan, 	Retired. 

Driver 'A' Special, 
S,Ni, 	P 3779, 	107, 
Kamalagam, Barathy Palayem 
Stree€, Mulepalayem P.iiO. 
Eride-2. 



:.:•i. 	.T : 

c 
.. 	S. 

G.Samuel, S/i, Gnanemuthu, 
290w  Retired., Driver 'A' 

..Spe6ia2., .No,p.22g, S  
403—C, Railway Colony, 
Erode-2, 

..Lingappen, S/c S.Gyyavoe, 
291 	Retired., A' Speci.Rl 

Driver, S..No.P. 17149  19, 
Knthkareri Street, 
K1lempaiayern, Erode-2. 

T.S.Sriniv'sen, 
22 	S/c R.Swaminathan, 

'. Retir, Driver 'A 1  Special 
S.N. 	4339, 345 .., 
Railwy Quarters, Raiiia, Ccory.. 
Erode-638 002. 

:P.Nmasivayam, Sf. 1.N.B1.r,1d?rn. 
Retired. Driver 'A' 

Hosiñg Unit, Periar 	ger, 
Erode-639 001., Tarnilnau, 

K.M.Muniraj, S/ 
Retired., Diesel Asaistant 

10212, 
!9anickkavasagar .Etreet, 
Sastri Nagar, 
Raj1jp' CJ.',y P 5 fl; 
Eriie-2. 

L.nthoni Swamy, 
295. 	S/,Lourdu SwamyPil.].aj, 

S,N.. B 1419. 41/A 
Railuy Coisny, 
Erode-63$ 102. 

N.Bcapethy, S/11 1.P.1ooka 
2964 	Gounder, Retired Driver 

tat Grade, SN., P Z7e, 
17/F Cid Railway Colony,. 
Er.de-2. 

S/s. Venkkatasuainy 
29,  •' 	d 	efred,Dr1er B' 
t' f1Gfd, 	44 r 9420, 
f( 	Ri1ay 	bi pply, Er.de-2 
Uw 	) I S P.Ra'n S/n Perumal Nidu, 

'I  

5. a.il., S/c Swami Netha, 
299, 	Retiret, Driver TDI trede, 

S.N..P513, Docr 414/b, 
Railway Coitny F.O., 

' Erode-2. 

Sl.No,280 to.29.9 are 
applicants in 0..53/93. 

..o.. APPLICANTS. 
.Cciltd./— 



APPLICANTS 

IS 

.. 
40 ., 

P.Pangunni menon, 
S/.T.C.K.Neir, 

.3P0. Retir€d Guard 1 A' Special, 
S.N.. 1-5200, llFourflamit 
Nangappa Nagar, P.D. 
Olavakkot, Pin-671 002. 

I.Krishnan Neir, 

301. 
S/ui Kunchu Nair, Retired.. 
Dri'jer, A Special, 
S,N.1 P 6444, SrshUam, 

1 	 P.O.0lavakkt. 

H 	 V.Sreedharan Naii., 
S,o 1.R.Krishne Pillai, 302. Retiied, Guard A Special, 
S.Nc.15202, Thuruthel 
Aymanarn P.O., Kcttayaip. 

P,A.Ra:jar, S/n P.5.Mppu, 
303 	Retired Guard .4 S€c.iqi, 

S.'4o.16144, Hous'B N../5U8, 
"Reshrni", Near P.k.Cni'eny, 

C.Kutty Nrayenan, 
S/ô V.C.Nerayanan Nair, 
Retired, Guard A SpGcial 
S.No.7625, Chembra House, 
Shoranur 	679 121, 

P.K.Kr'sty, S/o P.K.Koshy, 
Retired Guard, 5.r.152065. 
Vazhakaleyil, Giigadikal P.O. 
Chengannur, Pir,-689 122, 

K1L.KuWen, 
306. s/c, K.P,Lonappen, 

RetiredGuerd A Special, 
5, 1½. 15216, 'Char1dir.i1, 

S 	
Hih-chôo]. Road, 
PitLP'areppur, via. Trichur 

552. 

N,RamekrIshan Nambidi, 
5/ Chjtay..,b5attathiripd, 
Retired. GUii•4''•A', 
S.Np..1404, "Karthikatt, 
R am av11 prem, Trichu-.€8fl 631. 

V4.&e1jeiij., 
308. iJ/o Lete Ibt~Aeen, Ret.Lrd. 

:Dr.ive A pecial, 
5.M,-.r 4367, Sree Rangern, 
ru4, -fngi6e Road, 
r1amk.t- 678 102, 



.- 	 -..- 	4•-":''-. 	- 	.-.-- -4 '._;•-__.- 	-- 	- c-.'--.'-- - 

- - 	 ..- 	-
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- 	 -- -- 

4.  

'--- 
;3'S/Beflndj  

Cuari Lk., S.N.. 152t, •,. 	 - 	-- v-_. -, 
Panikketh House,  

61ght  
- V.Pledheven, 	 - 

JIU. Sfo %t1uchamI, Retir., 
Driver A Special, 
S,N. P 213, 

-Kuthupamba, 	 .ü 
Paighat, Pr-.678 611. 

: '.-- 	
:oh 
	 -. 	Nos. 300 to 311 -'e 

epDlicents in 0.14. 54/93 

Retired, Guao tC', 
6633, Ch.eridath ik1us, 	 -. 

- Kuttarnassery, A1LJ9ye-.Ie3 105. 	 : 

112,6 R.Nereyanar,,Sf, 6.R.j9rerr, 
Co1s, 

$.wi,crrzj 1505,. 120, '.. 
Jeevan3r.thfl Street, 	 • 

- 	PoOflth-j;.R1 rJ, Ejd.2 	 - 

t*Kjmarasamy1,Vo Chinnppa --
: flounder, R'etired, Orive 

-'Be, ,,S.No, 'P 42069  D.No.6, 
Shol-epPruvas, Suthar.rg Purarn, 	- 
Er.do-, 

.T.S.Rern.ar..rthy, 
SlyT.K.S.idarajalu, 	 - 
Re-tired., Driver 'A Specie!, 
S.N..P 3540,159  Sunderam' 	 - 

- 	Street, Erode-2. 

T%.Abdul iaf'far, - 
315. S/.-,bdtii. Kader RetLed,, 

Driver, Giods, 	NnV 449  
Ks1yanasundaram Street, 

002. 

( -- eired, 
.is. e)i 

L 

tshr Ve 	rn -11jr, 
Driver 'At 

Specia, S,No. P 3542, 	 1egar, 
floclpa1ayarn P.O., Erode. 	- 

RAS APPLICANT-S 
::': C3ntd/- 

Naicker, 
river -'B', 
5, 0.No.411 0, 
ny,P.01, 



K.Chinneeiyen, 
 S/c, 	Anuman, 	Retired., 

Shunter 	fBI, 

S.Nn.c- 	7458, 	76, 	L.G.G.S.• 
Colony. 	\J,0.C. 	Sreet, 
Vollampelayam, 	Erde. 

 
M.KrishnanSb 	fiunuarny, 
Retired,, 	hunt3r, 
S.N.10072, 	•PT, 	 L 
Railway Colony, 	Erode. 

R.Thianarjan, 
320, S/s Rarnesuamy, 	Rctir',, 

Guard 	I 1 t 	5,No,14332, 
Thangapattalaikarr 	_ae, 
P6pnthur2i Road, 
Er$de. 

4 A.Chinnaiyan, 1,N,.312 to 	321 	are, 
S/u 	Arumugam, 	Reti:.au., ppfl.carts in 0.k.No.55/93 
Drjvei 	S.No, 
N..331 	A, 	Railway 	C1r:\',, 
Erid, 

P,Subrarnnon, 	S/c 	LPrni, 
322. Retired 	Guard 	'A', 

• Staff No,748, 	112. 
\Jinayger 	K'il Street, 
Sastri Nagar, Er.de—E38 02. 

• 

S.Kannirnuthu, 
Slo Subba Thevar, .Retir9d, 
Guard 	' 	S.No.16066, 
Sundarammal 	111am, 	11/8 
Kill, 	Nanjappa Leynut, 
Sulur, Coimbatsre-641 	402. 

R.Angenna Pillal, 
324, S/ 	Rangasuamy Pillal, 

Retired. 	Guard, H 
S.No. 	15271, 	20 	Nurtn Chinne 
Ilariamman Koil Street, 
Karungalpalayam,Erode-3, 
Perryar District. 

\i.11ari, 	S/s 	Venketesari, 
Retired Gnard, 	S,No,12563, 
No, III, 	RThara 	Illaiif, 
Ku r ikar anp a] ay em, 
Jlulapalayarn 	Pset, 
Erode-2, 	Peryer D1L1cT 

• 

V.Lakshnanan, 	S/6 	S 	Vad5.jE1L' 
Retired Guard. 	5,Nw,1376. .• 
BharathipRlaysm Street, 
Kurikaran palayam, 
Mulapalayem Post, Eroe-2. 

V Perlyar District, ... 	AP?LICNTSU 



..4 31 .4 

1J.K.Shunmughasundararn, 
327. S/o S.Karuppanasemy, 

Retired.-, Special grade Guard, 
S.Nn.J/T 351 194 E, 
Railway Colony, Near Railway 
Colony Pist Office, Erode. 

V.K.Uni Nair, 

328 	S/ti K.Recnan Nair., 
Retired., Pssistadt tuerd. 
S.No.1902, Ccntchery  
E'ode. 

I 

- 	 R.Lakshmenan S/r: 3rnas.v, 
329 	Retired 'F' pecil Guard 

S.Nø.7210, D,No,1t39 
Sestri Naqar, "Sadeyampclsiyem  
Road, Erode. - 24 

• 	

- V.Swamyappah, 
S/a G.Visuvasarn, Retired., 330  
Guard, S.Nci 1411, 
S Karuppanaswarny KOl Iii StrPec, 
Surampatti Road, Erode-6E. CG 
Periyar•Dist3ct.. 

R.Veeraroghevan, 
S/o V,R'ma Iyer, Retired 
Guard, 5,Nc,15231, 
Tayumanevar Street, 
Puridurei Reed, Erode-'538 002. 

K.Ramalingarn, 
/o V.Kandasamy, Retreo.,, 
Driver 'P', S.Ne. •PTJ 100521 
Door. No.16, East PEttakarr, 
Street, Eree-63 002. 

- 	 G.R.Samuel Raj, 
333 	5/n G,N.Anandham Pillai, 

Retired. Driver Tf11 Specil, 
.N. p 2836, 23 j, 

Tf 

on5treet, 

0 N, b6keNl~ a r e -"2 3 

? 
•cK.Keer'Ali, 

r31 " ..$/a Far Batcha, Petire.á., 
Special, 

00 	S.N.'!13726. 1681a.n Rii&. 

tamilndu. 

1criniuthu, S/0 Nanjapa 
335, Gounder, Retired., Driver 

S.N. 18751 95/11 Arthii1lam, 
'e1la1ore..Roed, P.danur-23, 
Tarail Nadu. 

SJ,Nu.322 to 332 are 
applicants. in o.h.5/93. 

.4.. PPLICANTS. 

.. 4Contd./- 



_O.__O'  • 	O 	_O -OO_' •0_ 	- •_,,.. - 4 - _--__;.-.••__'----__ 

S.Velu6uenly Pillal, 
S/'c,,SankaraUnam Pi11.ei, 

	

336 	Retj•re Driver B' S,N..,6437, 
D,Nø,360, Selvapuram, 
North Prur, Mein.Rad, 
Coimbat.re-641 

K.R aneswerny, 
S/C Kuppusuarny Naidu, 
RetireS,, Driver, 'A 
Specia1; SN.,P 9464 
D,N..24; [lain Road, 
Pndnur-23, Tamli Nedu. 

K,Ahamed $heri"f, 

	

338. 	S/e A.Kader 8atch, Re.r'd., 
Diver 1A' Special, 
S.N,P 4341, [lair !Pd. 
Pudariur-23, Iami.1 Ndu1  

. 	Nanappa Nii.u, 
339. S/?Uenketaswarny Nadu, 

Retired Driver.'B', 
S.N..' P 3498, Bjanei Kov5J 
Street, P!danur-23, 
Tamil 'Nariu. 

K.P1aiiapj.ar, 
sf : . 'Kuruppanria Goun4er, 

34r,.. Retired. 
SE N. P 433, N...M, 
Iillangattur, KtJachenallur. 
Erd - 10. 

rLPalaniappan, 	- 

	

i 	S/s Ilarappa, Geindei., 
. Retired., I Fireman 

S-N. P 43$2, 
Vellaikattur, 
Kedachanailut P.O., 
ThiruQhengoclu Taluk. 

M.Chellappan, 

	

42 	
S,0  '[larappe Counder, 
Retired. Shunter, 
S.Ne,9454I IAlampalayarli j, 
Pallipelayam, £r.dG-6. 

.Pa1e;iieppari, 

	

343 	S/a.'*thathappa 6.uder, 
Retired-., 	te?;I' 
S,N..,P 7465,  
Uelankataor, 
Kedachenallui, Eroile-lO,. 

Ow 

S1LNn.333 to 339 ar,e 
ephilcants in 0.f..57/3. 

I-• 	 -O 

0 

,•,. T4PPLICNTh. 

. .. .Contd. 1- 



--.-- 	 - 	!- 

, 
41; 

P.Gurusamy, 
Ste Paleniappa Gounder, 

3440 Retired.. Drjve 
S,i4o r 71609  N10Z4  
L.G.G.S.Colony, 
Kidlempalayam, trlde-.2. 

R.Kumarasarny, 
S/c Ramasarny Gounder, 
Retired., Shunter Loc.o, 
S.NoP 6315, 
Govindancalayan, 
Alampalayam P.fl. 
via,, Erode. 

G.Sarnue]. Durai Say, 

346 	S/n Gnanadurai, 
Retired., Driver 
Spi. S,No. !1  3107, 32 
Upetair 4th CrcsF Roao, 
Paramasivapurarn, Lildi-6i 601. 

V.Sengodan, 
S/c' Velappe Gounier, 
Retired., Shuntar/Loco, 
S.No. P 3510, Vilec'kaHur, 
D,te,54. Pulapalsyam r,.o., 
Kadachanur (Vi!laqe. 

C.Nachimuthu, 
348. 5/c Chellec'pa Gourre, 

Retired., Shunter, 
S.No.P 4384, Pnc1apa1avn 
Kadachanellur, Palipaleyun, 
Erode-6. 

34 •  

if. 
(I 	( 350. 

3 

T.S.Alimcldeen, 
5/0 T.J,Shiruddin 
Rctred.., Driver T,t  
Spi. S.No. p 3260, 
47. T.J.Shirfuddin Street, 
Sestri Nagar, 

ar Railway C.lony, 
2. 

nkutty Nair, 
ayanan Nair, 

, Driver 
23101V  Puehpalay, 
38, C.11ge !koaci, 
Pin 678 COl. 

j:.chadevan, 
7o V.R.Narayaria lyor, 

Retired., Guard '• Spi., 
S1No, 10472, Na.i/780, 
Vidya, Single Stree-,..: 
Old Kalpathy P.O., 
Kelpathy, Palgh.et - 

678 

Sl.Na,340 to 349-are 
applicants in C.A.583. 

' 	PTIC.NTS 

Tt 
• Contd./- 



Chunath Husè, Kavilpid 
P.O., Paighat—i71,. 

c,sukumeran Nair, 
354 	S/0 P.Senkera Menco p  

Retired., Psst. 
S.N.15394, Palakkott HUsi, 
Thenur via. Porli, 
PdP-ghat-678 616. 

r.Govinder., 
355 	S/u P.Sar.kara lierion, 

etired., Guard E., 
S.No,2024, S.r.ve1an, 
HNo.1./33, Indira'! 	, 
Ka11p'j11y2  Palcjhet-5. 

R.Naray3ran, 
3, 	Sla V.Raman, Retired., 

Driver tA:t,  S1.Ni. P 5847, 
Chandike 'Jiiayam, 
Ko-rathodi, 
Keduk'.arkur1nan, 
Palqhet-678 005. 

N .Je1ukutty, 
351 	5/o Narayariasuamy 

	

'' 	Re-tired,, Driver T3T 

S.,N I PTJ 10113, 
mba1aparambu, 

Near 1adrassa, 
Kavilpad, Palghat-17. 

T.Velayudhan, 

358. Sb Theethy, Retired., 
Guard'Ct, S.N.. 16223, 
Devi 8adan, Pottakularn, 
Kavilpad P.O., Pa1chat1 

V,Visuanahan, 
S/u Kuhhnai, Retired., 
Loco Shunter, 

q0•  P 5184, 
Vellankêd, Ktv11pd, 
Paigh st—I?. 

IJ.Vasu, S/a 'Je1yudhan, 

	

360. 	Retired., Driver tFl, 
S.NC, p 3164, Chandrasoudham, 
,Tannissery. Palçjhat. •• PPPLICPNTS 

..., Cmntd./— 
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V,Ma1lhavan, s7. 'Jelayudhan, 
Retired., Drj'er 1 8 1 , 
S,Ni.. P 96, Rhendra 
Sadariam, rielepuram, 
1evakkct, Pin 679 002, 

Paighat. 

T. U .Uelayudhan, 
Sf0 P,Veeren, Reirc., 
Guard tBt S.No.6B5E, 
Thurakad House, P.O. 
Peru.ttukur jssj 
Paighat. 

J.Sivararan Nair. 
S/c K.Kesavan Nair, 
Retired,, Guard 'A', 
S.No.582, 72,4, 
Instrumentation 1cn ship 
P.O. Kanjkode e3t, 

Paighat. 

S,'Jeereraghavan, 
S/.P,Sinrrr, Fiy, 
Guard IA', S',N8.14522, 
H N.. H-2, Housing Unit, 
Karamnadei Road, 
Mettupaj eyer., 
Pin-641 301, Tamil 1"adu. 

1V1.Narayanan Nair, 
365 	

Ws/ Thsvit.ta I;er , 
Retired.,, Oiesel Asst. 
S.No.P 9444, 
Nuflakkara Hruse, 
uduppaniyarem P.3,, 

Palghat-671 733. 

K..K.Sur'amania Iyer, 
366 	S/a K,S.Kujh 	Iyer, 

Retire, Guard 1 e', 
5.N.1149, N..3/1261, 

L.W.Puram Villége, 

, 	/ 
I" '.]'éJishnan, 
£' 	/s IUJkande W.arier, 

Rctire,ai1 Guard, 
5.\Nn.1?O6, Etarivas, 
K.1ekiflgara, 

k-7 9 309. 

'k 	4'rn 
36& 	 A.ppukuttan, 

etjred, Driver • 'P', 
S.Jj. P 9436, 
ThothuanQal House, [lelepurarn, 
P.O. 01evakko., 
aIghat-2. .,. APLICANTS. 

.!ont. I— 
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R.!eramesiva Merion, 

369 	S/i i1.N.Ramen Menon 
Retired., Drivar 'P Spi., 
S.Ni. r 4684, 
Shfvasilam Madathil Ho'jsc, 
enakkara P.O., 

Ns.rani, Pa1ght-4. 

PThenkaraj, 

3'lf 	Vc S,Ponr,an, Retired., 
t V Driver A Spi.., 

S.Ns. P 27602  76 N, 
Behird Ram Theatre, 
P. 0.Suiamangalam, 
Salem - 636 005. 

A.Ramakrishnan, 
5/0 t.ppu, Retired., 

371. Guard'A' Spi., 
S.No.6806, 
Ramanchenath House, 
19 /360, est Vakkera, 
PalQhet - 678 001. 

C.CopalaKrahnan Na3.. 
372 	s/S 'V.I'1edhava Nair, 

Retired, Driver tt Spi. 
SNQ, p 6440, 
Cherj<ara KrishnF, Nivs, 
P.J.Rannadi, Peighet, 
P1 - 6P 

S...urirajan, 
373• 5/o T.K.Sundarare:jalu, 

Reti:ed., Driver 'A' 
Special, S.Nn. P 2327, 
233/Vinayakarkoil street, 
Nadarrnedu, Errde-638 002. 

K. r andur3 ng an, 
374• 	5/n iV1.<asthuri Naidu, 

Retired., Driver 'A' Spi. 
S,No.,P 29021  17/4, 

mmamandam Road,, 
Srirangern-620 006. 

V.G.Veerasamy, 	- 
S/u Govinriasamy Pjliej V., 
Re+ired, D"iver 'A', 
S.Nu. P 1841, 48/2. 
Subbalah Street, 
Sang1iedapurarr!, 
Tjruchj-520 001, 

V.Sithan, 
S/c Uaiadt'ri, Retireo., 
Driver 'n', SNP /775, 
D.Nr24, Jeevenda Stróet, 
Poondural Rued, Erde-2. 

Nc350 to 372 are 
p )Iicants in 

I... 	PPLICPfiTS 
.. 



rrokiasaniy, 
378. .S/c J.Arulanaridam, 

Pt1red.., Cuarri eAt.. 
.S.Nn,:6253, 12, 

Kamar ajar Street, 
TJadar Medu, 
Vinsyakar Koil, Erede-2. 

,fl?.fl9:8&TTiy, 
S/o C,Munia. FetirecL.. 
Orjjer ?t,pl. 

S.Ne, PTJ 13449, 21, 
Colden Street 
Thangavil alias MUfl38i:'/ IOFd 
Dhar'rapurt--636 702. 

K.ilunusamy Naidu, 

	

380. 	5/, C.Krishnasarny Naidu, 
Rét1red., Dr'jver. tc?. 

r 61, 
D 5, Kallyanna Gounder Thtttam, 

erunduri Read., Ecde. 

P,Deniel JRyara, 

	

361. 	S/s Pu1 Pulley, Retired., 
Dr1vr tBf,s.Nn,r 6441, 
;No,400 BRailuajColsny, 
E:ode., 

.Menickam, 

	

382. 	S/c fl.Ar.amuthu Naicker, 
Retired., Driver 1A' Spl.. 

P 2901, 22/25, 
Nariemman Koil S€reet, 

Palayem, Ersde-8, 

RP6çj3' nen, 	 5Nc373 to 383 are 
Rthaarny Gsunder, 	 applicants in 0.14.60/93. 

E(etircL/, Shunte, 
' 	1qJft11 )rfl4'4, 0. N...3/69, 

cr, Caver e. 	y l...,P.fl., 
3 007. 

41i3hn3sarny, 	••. 
384. 	5/0 K.i1uthusrniy, Pe.tied., 

Driver •'C' 'S.Ns.P.3151, 
Kealarn N.vas, 4/3900  
Eharathi Nagar, 
3afrr Amrnapalayem, Salem. ,.. APPLICANTS. 

a 

 



4'. 

..• APLICANT. 
I- 

.. 50 ., 

G.KenniF'fl, 
s/. 	CcirilarajelU 	NiCu, 

385. Retired., 	£.riv3r 	'P' 
.N.. 	F 	3042, 

N6ft420 	K, 	Reilucy Clny, 
Etode-2. 

R,Rengesany, 
3E6. S/ 	Rmasamy, Retired, 

Driver 	tC1, 

S.N., 	PTJ 10236 9  
Ke1ingraYar PT1PyEm, 

rudur Ohevani cost, 
vie Erode-636 301. 

K.G.vindan, 
387. Sb' Kndha Go.jnder,R(ie 

Driver 	1 81 t 	S.Nc. 
N.102 	C Type 	Rei1,iy 	ilc'r", 

E'rode—. 

G.NarayanasefllY, 
Goinderajaly 	eid'j, 

38$ • Retie'i., 	Shunting Driver, 
SN.PTJ 10503, 	3R1. 
Nader Med, 	Prondu:3i 
Erjde-2. 

K. 	Ueredret2j2 fl, 
Retired., 

389 • 
Kruppan, 

uard 	'' 	.N 3 2122, 
ThirumUrUQan Street, 
astri Negar, E.de 

• V.Arjunen, 
'• Venketàchalcm, 	Retired., 

390 • Gudrd 	'P' 	S.N,.12438, 
' 38 9 	Narnasivayern Stree., 

K.11empalayarfl, 	Erode-2. 

1,Ilunisuemy, S/o 	uthu, 
31. Retired., Driver Special, 

S.No. 	p 93891 	ri/52, 
• E.J.R.Periyar 	Nagar, 

Ernde, 

N.futhu8arny, 

392. 5/p al1a7Pe. Gounder, 
R&ired, [!:iver 
S,No,80851 	1/113 
Gddppalli, Ceuverf R.S. 
Erode. 

P.Viswthfl, 

33 S/• S.PaleiVelU, 	utired., 
• Guard 	tAt, 	Spl. 

S,Nc.7620, 	324 
Old. Rilway C,lny, 
Rai1uy Coluny Prst, 

• Erode-2. 



S 	•5 	. 
R.Venkataswamy, 

394 	5/c R.Ramakrihna Neidu, 
Ret 4 rei., Driver 'A 
Spl.S,Nr, P 282, 
126, 0 Railway Cslony, 
Erode-2, 

M.Chinnappan, 
S/r Iluthusamy Gorjncki, 
Retired., &hun4 er, 5.N.. P 69659  
Odéppalli, I Uerd 37, 
Cauvery R.S., EIu'%rr.7, 

K.Cherinimalei, 
s/e Kuppannan, Reti.r. 
Sh'mter 'B', S.N.. P. 3441  

Nethaji 5tteet, 
K].1ethpalayam, Erod-,, 

KS.bdu1 Satha', 
S/n. A,Khader Sharierf, 

	

97. 	
Retired.., Driver 'p,. 
S.No. P 2207, 74, 
Pmbedker Streat, 
Scstri Nagar, E.ode-2. 

MoChinne Covindan, 
S/s Muthusamy, Retired, 391. 	Guard 'A' SpI., 
S.Na.6732, 6 
Hcus16q Unit, Sampath NaQar, 
Erode-i 1. 

	

: 	HKannen, S/c R.A.Hammantha Gounder, 

3 	Retired., Driver 	', 
8 13181  26 B, 

ei Mahideen Sahib Street, 
7 
/ V I 
/ .1 f (• •\ 	..' - 	 - 
( 	'.Raçiarny, S/u ieI 	Got.ridcr, 
400 	;etized,, Shunter, 

?J14230,No.1/569  
Kattur, 

1aal'ayam Post. 

'N 	2ub reman lam, 
Kannih Naidu 

Retired., Driver * Spi. 
S.No P 5509, N.36I, 
Valayalkara Stret, 

. Erode. 

C.Senyodan, 
402 	/• Chin,iappa Gounder. 

Retired., Driver, 
S.N..5I17,. N.273 
Karr Road, Sukkan Thottern, 
Erode. 	 ••. APPLICANTS. 'V 	. 	 S 



1.No.384 to 404 are 
pplicents in 0.F.61/93 

APPLICANT S 
.Contd./- 

,. 52 ,. 

P,Palanleppan, 
S/o Pongia Gounder, 
Retired., Shunter, 
S,No.40191  85, Govindempa].ayam, 
Alampalsyam P.O., Erode. 

K,Nellathambi, 
5/. V.Kumaresamy, Ptird,, 
Guard S.No.15721, 
1 /2  East Street, 1ernoa;.)n, 
Ercde-e. 

P.S.Krishn'an, 
S/c Subramariia Iyer, 

405. 	Retired., Guarâ Irt 

S.No.11?23, 1/500, 
Chethapuram P.0.,' 
Ka3.pathy, Palghat•-678 603. 

A.reghavin 5/s t..Appra, 
406. 	Retired., triver 

S,No4105, A1ar.go 	i1ou 
Olevakkct, P81ghat-612- 002.. 

ydney ?f)t  fle31r, 
407, Sf. H.V.Dotfei1., 

Uqj Retired., Driver 
n 10361, 

Cat'svin- R.binsnn Haad, 
Pelghat-678 014, 

tI.Arumughan, 
S/. Ayyapoan, etirr1. 

''°' Driver 	S,N..2136, 
Prasanthi, Sree Sathya Sai 
Wager, Kallekulanqare P.O., 
Palqhet-678 009, 

R.Palaniappan, 
40 	S/c Rangasuamy, Retired GURPd 

'C' S.N.,1791,. 
Shalnj Nivas House Ns.36/664/1 
tiang.dé, Olavekkot, 

°alghat-678 002. 

P. Krishnankutty, 
410, 	S/o Cheriathu, Retired., 

Guard 'C', S.Nc.6093, 
Paoinjakkra House, 
P.O. A'a•1ur, 'vie..Lakk3.di 

- 679 302. 

K1SJ.Ramanethan, 
411..5/. K.V,%J1suaatha Iyer, 

Retired., GLard 'A'm 
S.Nr.13.502, .2/1371  
New Kalpathy P.O., 
Ka1athv Pa).ghat-6?8 003. 



:iL;r 	:................. 	- 

I"l.Krishnan, 

412 	S/t, Meyandy, Retired., 
Driver'P' •Sp., 
S.No. r 1871,. 
1Sai Nivea t  Thekkeprambu 
Puduppañiyanem P.O., 
Pgighat-678 733. 

T.P.Oaiakrlhnar, Nair, 
413. 	8/. C.Sekharan N91r, 

Retired., Guard 
S.No.10525, 1loothet. hcisc, 
Pankurlssi P.O., iia.. 
fiarksrai, PaiQhat-6767. 

K.11. Kunchu, 
414 	,• Ilanickan, Retired., 

Orivei tBI, 
SstJ.. • 4461, 
Kallingal House, 
ParuthliSulij P.O... 
Palghat-678 573, 

P.Reghverkutty, 
&/o V.Pedrnanahh'n 1sir, 
Retired., iriver 	Spi. 
S,No. p 69770  
Sarayl, Pudussery P.O., 
Pa1ght.679 007. 

V • K.P riieicrishr1, 
51° K.Sankaran Nair, 
Retired., 3river 1 A', 

7791, Arupuzhe 
Cheruvathur House, Peril °.O. 
Paighat-678 612. 

K.P.Krlshnan, 
Sank.aran Neir, Retired., 

Guard SB', S.No.6766, 
Venkatesuare 113am;  
P.O.Pampadi, Vie. Ttruviiaia1a, 
Trichur Dlstrict-690 597. 

!k4? S/c Kunjunny, 
ig.-hunte I 

Venkalathodi, 
. ' # 	e.-iept,ram Olavikkot P.O., 

Per' 	002. 

R1<opoan,'Sfo Rarnan, 
Dr iver 

". 	S • o., P 5%4  8, 
\ k4-inkunnath Hou&e, 

P.O., NS.S.ngg, 
.00h1ege, f'alghat-678 008. ,, -APPLICANTS. 

. . .Cont-d. I- 

 



4. 54 .. 
K.Belakrishnan Neir, 

420. 5/o T.Govindan Nair, Driv3r B, 	S.NC.P 	749, 
Thekkumcherod P.O.., 
Vadakkurn Mangalem, 
Vie. 	flttappalam, 	Paighat fJlst. 

• P.K.Ramechandran, 	S/u Kannar, 
421 o  Retired., 	Guard 

.SIio. 	7192, 	Alarigod 	Housq. 
Olavakkot, 	Palghat-67 	0C. 

K.8ala.r, 	S/o 	Karir,en, 
Retired., 	Guard .tA 422 

• S.N,.6121, Sri Narayanjl. 
Nilsyam, Al8rigod, 
OlaVakkot P.O., 	Palghat -  

• 678 032. 
• C..Krishnan, S/o Chupr, 
423 

• 

Retired Asst, 	Guard. 
51No,63331 	Kalathji1iyi.o 
Alr,g3dé, 	Olavakkot P.O., 
Palghat-678 002. 

424. 
R.Krjshnar,, 	.Nu.6751, 
Fst. 	Guard., 	Famclai-j, 
Krishna Nivas, Alanqod, 
Olvakkot P.O., 	Pelçhaf:. 

CoJ.Coelho, 	S/o F.Coelho, 
425 0  Retjrs 	Guard 	Spl. 

S,Nr,14493, •Chinnmma1 Street, 
Noorabed, 	Vodanur_641 023, 
Coimbetore DIst. 

K.Dhanashu, 
• S/o K.l1.K.Gangaiya, Retired 
 Driver 	'A'. S,Nc.P 6804, 

147/n Anthonipurem P.O. 
Suramangelem_635 005 

• Salem, 

K.Nayen 	S,0  Kandu, 	 Sl.No.405 to427.e 
 Retired., 	Guard(8), 	 a.jp icants in 

• S.No,1218, 	Kozhan.gottfl. HOLSO, 
Atiiirked, 	P.O.tandhisov8 Saden , 

.1 

Perur, 	Palthat. , \ 

R.Laxma, 	S/o EeCRnosaj!y 
t'ai:du, 	Retired.? 	Shuntei 

IA  

42Pr iesel, 	S.No.95I4 	 • 

• No.5, 	Keerikere Stret 
Ercde....1, 	 • 

V •• 	APPLftr.S. 
. ..Contd./ 



- 	 '-c "-- 	-----. 	 - •••--, 	•- 	 -•:- 4  -'-.. 	 --*_- - 

'.55., 

N. Se ngod an, 
429, S/o Nen5eppa  Gounder, 

Retired. Shunter, 
Loco, S.No, F 5250, 
East Thotiipalayam, 
Door No.431,'Kadachanur U11lagr 
PéllIp ala yam-s. 

V.Perumel :i:, 

430 	I0 Venkatacamy Naldu, 
Retired, Goods Driver)  
S.N-. V 12, D.No.91 C'., 
Leighbe.zeer, Surémangicn 
Main Road, Salem-, 

I \J.Kurnarasamy, S/o Je1app 

431 Gounder, Retired, 5uflt3r3 t , 
S,NO. P 4433, N0.119. 
Alampalayem Post, F.rojc-.G. 

S.Uelappan, 5,10  Sen.cda 

4320 	Gounder, Retired, hurYr/ Locc, S.1'h. P4292, 7/-'u, 
Puliamar-athu House, 
G.vir.dañpaiayam, 
1afflpalayarn P.C., Erode-B. 

P.Kolandai Gunder, 
S/o Palni (ctindcr, Peti'cd., 
Fireman ?, 3,No,P 562, 

Nadéiidu, t.rodo-2. 

.Sengooa Gounder, 

434. 	5/c Marimuthu 1 ounder, 
Retired., Fireman P, 
&.NoP 5041, Alampalayamp 
Pudupalayam, Pariakdu, 
Pallipaleyam, Erode-6. 

5.Veradharaje Mudaliar, 
435. 	S/o Sunder Iludaliar, 

Pssistant.fDiesel, 
10158, 	104/0 
ony, Erode-2. 

I " 	iJnga under, 

red. iver 	iCt, 
, 	No.3l6 C Tyn 

. 	Railw,  y C ny, Eioie-2. 

emy, 	S/o Rgmaart',' 	-aiJu, 
437, 	e 	ired., sst, 	Guard, 

S.No.1656, 	35, 	Rejj1's Stet., 
Erode-2. .. PPLICP.NTS 

. , .Cnntd./- 

I' 
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• P.N.Balekrjahnan Nair, 

43R S/o Reman Piii8., Retired., 
Guard, 	'.No,6966, 
Mengaleth House, 
Nedungottor, Shorariur, 

• Pjn-579 121, 

• K. Nreyanan, 
439 • S/ 	K.Unneman, Retired., 

Driver'A 1 , 	S0 No.1925, 
Kar3menna H)jse, 	- 
Vadanarnkurus8i, 	P.O., 
Vadenam Rurussi, vie.. 
Shoranur-1. 

M.Chinnan, S/c Ram3rl, 
440 Retired.,e•Asst,. 	GUFId 

S.No.7040,' Menichithôdl House.  
Nedungotur, Sh.rerur-i. 

T.Velukutty, 	S/c T.ryerari, 
441, 'Retired..., 	DrivertB', 

S.N.,P S776, ThuvakkettU 
House, 	Nêdungottror,, 
Shorenur-11, Paighet Citric. 

K.V.Gopinethen, S/a Kunierar, $',No,428 to 442 are 
442. Retired., 	1sst. 	G'jarc, a Plicants in 0.f.63/93 

S.N6.15447, 	Kallozhi Vattathdi 
House, 	Pauthipr, 	Shorert'r - 

679 	121. 

R.Balaraman, 
 S/c K.Rejemannar Naidu, 

Retired., Driver 	1 A' Special, 
S,No,P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V.Achuthan, 
 5/o Venketaraman, Retired., 

Driver W. S.Nc.8221, 
Railway Colony, Erode. 

C.T.Hewett,- S/c *.!,.Heuett, 

'45* 
Retired,, Driver 	'A' SpecIal, 

" S.No. p 29421, 278-H-Tpe, ' 

Railway Colony, Ernde- 
638 002, • 

U 

446, 
M..Chellappan,  
S/c •Muthusam'r Gounder,  '. Retired, 
S.No..P 57742 	31, ,-• 
Thiruchengandu ReEd, 
Pailipalayem, Erode. ... 	APPLICANTS, 

,..Contd,/- 

I 



IT. 

K 8 llarimuthu, 
S/c Karuppanna Gounder, 
Rtired, Driver 1P' 
S.No. P 5333, No.36, 
Kesipa1yarr, 
nnadurai St.r2.t, Eroc. 

K.Palaniappan, 
44' 	S/a Keruppennan, fletireci, 

ssiste.nt Guard, S,No,E65 
9 Sadayan P1syarn .Road. 
Sasthri Nagar, Erode, 

• 	IJ,Ramasamy, 

450 	Veleppa Gthurdr,  
Retired., Loco Shunter, 
S.No.4919, Pall.ipalayant, 
Alampalaj8m,P.O.,  

• 	P. Kandasamy, 

451 	 aramaSiUa Gounder, 
Retirsu., Shunt3r, 
S.No.P 94051  Nc.4221  
Alampalyarn, .Pallipeiey8rr., 
Erode. 

C.TPalanlappafl, 
452. 	S/c ChlnnathsmbI, Retired., 

Shunter, S.No.4379 9  
East Thollipalayem, 
S.P.BJlill Colony, 
Erode. 

M.Dakshinemoorthy, 
453, 	S/o Manickam, Reti2bd,, 

Driver B',S.1io. P 9511, 
Kumaramangalam P.O., 
Thuthiputtu Pj.-635 811. 
Ambur (N.P.A.Dist). 

_4-B? kr I a h na n, 
4e's/'c, iresmhan, Retired., 

i, 5.No.12EI 

V ' 

	

	
54/1HFlat, 

( 	
south Pven'je 

.j an31ur Madras-600 041, 

L c 	C. ei,kan, 
Se1en. Retired.,. 

4 	peciauard, S.No.14673, 
,'. 	3' 	• enin Street, 

Se'stri Neger, Rai1a,' Co.ori' 0.0. 
Erodr. ••• PPLTCNTS 

...Contd../— 
.. 



.. 58 •. 

Lye, 

4. 7. - 	1 

Jt 

Sl.Nos.443 to 463 are 
applicants in Q.A.64/93 

... APPLICA!1T5.  

-. , ,Cantd,/— 

P.S.Sanjeeva Rao, 

'H 	456 	S./o P.N.Sarvothma Res, 
RetiredT, Guard 	Specii, 
5,No•125220  8.30, 
Housing Unit, Periya' Nagar, 
Erode-636 001. 

h.S.&bdul Jabber, 
Since deceased by Legal Repr9sentet 
Smt,Heerajen, 67, 
Kovalam Street, Teachers Cr'.'y. 
ERODE — Il. 

R.Nerasjrnhar, 
S/a N.Rengesemy N'idu, 
Retired., Driver 
S.,1sa, P6978, Shestri Neqar,  
Kamaraj Street, Erode. 

R .Thangevelu, 
S/a P.Rengasany, Retlrvzl,, 
Guard '', S,No,1J98.. 
498, Pigrahara Strsat.; 
Erode-638 601. 

K.Palnieopan, 

460. 	/c Kandappa Gounder, 
Retired., DrivEr tI,  
S.No. PTJ 10070, Or.No.10/fi. 
KR-PD Rotd, Karunkerén Macit.:, 
Pallipalayem, Eroue--638 GI&. 

Jarne, Sb 1,rc!'su',' aj11.1j, 
46t. Retired., Driver 'l' Spl.. 

S,Nc. p 2819, B/1 	joe'' f\1p•. 

Rengeth Palayam Post, 
Erode-638 009, 

A. Karuppannan, 
462, S/a FppEji Gounder, Retired., 

Shunter, S.Na. P 5121, 
Odapplli, Pallipalayem, 
Erode-6, 

N.Sengodan, S/c NalIa Gounder, 
463. Retired., Shunter, S.No. P 5295 9  

East Tholliya Palcyam;  
Kadachanallur Post, 
Erode-6. 

V 



0 	 S. 59 ••• 

K.K.Krishfla Iyer, 
S/t.) K.Kridhna Iyer 
Retired., Guard/A Spi, 
S.No.13745, Chernbei Village 
P.O., K.tteyi, Palakkad, 
Pin 678 572. 

II ,Ueemban, 
Sb M.Nakelafl, Retired., 
Lco Shunter, S.ti..P 5329, 
ilullathodY House, 

P.O.Kott.'y Karianode,  
Palekkad Distriut. 

C,Gangadharafl Nair, 
466.. 	S/o K.Kutihen Nambar, 

Retired., Assistani Guari, 
S.No,1864, Lakshmi NiVJ 8 9 

P.O.PuthiperiyrRm, 
Paighat, Pin—€7 733• 

G,Parasur amen 
467. S/c P,Gopal Pilla!, 

Rèti±ed., Driver 	'B', 
S,No,P 	31)6?, 	Sa'e 	Jihi 

Reyappafl Street, 	P.1. 
ThehemaflgRlem, 	T'elghet- 

678 102. 

C .Neryanefl, 
5/c A,ChcncU, Retir., 

468k Driver 	'Al, 	S,No.P 	'14791  

'Léela NiVRS'S 	P.O. 
PuduppriYaram, 

hat-67B 733' 

ishnan t  

o.: n' 
ar.J 	de, 	P.O. 
('t 	i, 	Pa1ghat67 	572). 

.Sivasankarafl, 
47f 	5/o P.C.Krishnan, Retired., 

Guard, 5.No.14108, 
PutF'iukulaflgara, 
13I'1 Narèyafla House, P.O., 
rennur-676 642. 

S.hidambè r8m, 

471. 	
S/b Sabapathy Pillei, 
Retired., Guard 5.No.14117, 
Old Karur Road, La1ipet P.C., 
Triôhy Dist., Tarnil Nedi, 
Pin-639 105. 



/ 

S. 

T.R.Unriikrishnan Nambie, 

472 	S/c Reman Nambiar, Retired., 
Guerd tBtm 5.Ns.979111  
Ahilésh, Ravipuram , 
Koohi-1. 

K1V.Saràsuathi Amme, 
473. U/c Late K.Balakrishria Menon, 

Retired., Driver, 
S.No,P 3512, Kallazhi Houa, 
Pudussery, Cheruthurut'n',. 

c' 	 ' No0 464 to 474 	are 
•• 	 A.Kunhikrishnen 	 cfl 	in 0.It.65/93. 

S,'c P.K.Sankaran Nsirl  
Retired., tAt  Gra3 uUPJ.d, 

S.Ns..9695, Krishn,3, Vi!iar P.Cie )  
Paruthiptilli, Palghat 

475. A.Marimuthu, 
5/. M.P.ngamuthu Noickr, 
Retired, 	Spi., 
5 0 No, p 3574 10, 
Dhanalakshmi I11ai, 
Kumaran Street, 
Kavungal Pelaysm, £re-3. 

476. f1.Natcsan, 
S/c Muthusamy Gounder, 
Retired, DTive 'P SpI., 
S,N., p 4369, P.C. 1612, 
IC.Poltce Quarters, 
Dhanodndhiri Nag, 
Pondicherry. 

477• G.K.Pbdu1 Sathet, 
5/c G.Khader Badshä Sahib, 
Retired Guard P 1  Spi. 
5.N.. 11786, 17 Syèd 
3elal Khan Street, Fort, 	 : 	• 
Salem, Pin 636 0018 

478 R,Ramasamy, 	 • 
S/,ChinflakesaVafl, Rtirea., 	 • 
Driver I&I S.No. JIM 1297, 	 ••. 

176, MendBpe Veethi, 	 • 	 • 	:. 

Erode—I. 	 •. 	 •. 

479. M.Ibrahim Khan? 	 .• 
5/c E. Mohamed Khan 	• 	 J'• 	 •. 
Retir'd., Driver  
S.N.. P 3028, L 24, 	 •,•• 
Shamahad Manz5.i, Per'ear Nagar, 	 •• 

Er.de-1. 	 ,. 	CNTS  
ontd/ Ø 

H 



r 

L.Marudappan 	. 	. 	. 	. 	"•• 
S/c LJ'shmanan, Retired. 
Diee1hunter 	.S 4 No.V1B5, 

. 93, 	Thiru 	V.K.Street; 	. 	.. 	. 

Kollampalayarn, 	rcde-2. 

48.1. 	G.DayId, 	$/tm .•D.Gabriel, 	. 
Retired.,'Driver 	tAt 	grade, 
SNo. 	P 229 0 	223 9 	 . 

Sasthri 	Nagar, 	5ed8ieri 	.. 
PelayamRoad, Erode--2. 

I 

C.eubrananien, 
S/c A Ctiinriepperi 
Retired., Guard !.b', 
Spi., S.N, .12327, Plot 31. 
16th Averue, Bend Nagr, 
Ambathur, I1adra-600 O3. 

C.Arokiasarry, 
S/c P.Chint,appari, Petird. 
Drjv3r 'A' 5 0 No. P 2i5 
D.No.77, NewStree, 
Eroe-1. 

K.Palaniappari, 
S/e Kaappa 1junc1r, 
Retired., Driver 'A', 
S..Nr. P 882. 
Aleva Counder Kciu, 
Man.ienur, Salem-lU. 

45, C.Rengasamy, 
S/s R.Ch!nnasam.y N1&, 
Retired.., 'Driver- 1f41  Sp1. 
S.N,. p 2831, 32, 
Ghoisethottam, Udumalpet, 
Pjn-642 126, 

486. S.Abdul Kereem, 
S/c Sheik Jarne•ludee,n, 
Retired., Driver IAt Sl. 
SNo, P 2825, 30 Burrah 
Sahile Street, Mount Road, 
Madras-2. 

48: 	 vindarajalu, 
reyenasamy Naidu, 

Driver 'A' 
S.No 	i t  51 Nirth •St;'e;t, 

bu 	rn, Kumoakoram, 

%3. A. j 	kam, 
..- '.. ti/ L 	.P.Anthonys8my, 

31051  t). No.6, 
asthri Nagar;  Pillayer .  Koil 

Street, Erode. 

l,'No.475 to .48? are 
applicants in 0.01r1,66/93. 

APPLICMNTS. 
. ...Ccntd.!—. 
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/4 29 	Kannr,1, 
I 	KSingoden, 

Retired,, Driver 'At Spi. 
S,No, P 6826, 
flaligai Natesen Stores, 
Nader Iledu, Poonthurai Road, 
Erode. 

A.pyalakshmi, 
U/n  Late P.Angamuthu, 
Retired., Drivef It, 
S.No.P 204, Nc,27. 
Piliiyar Koil Streit, 
Sangliandepuram, 
Tiruchireppalil. 

G.PThilandam, 
UIo Late T.GOVifldO1l, 
Driver 'A' Spi., i,NoP 4EE5, 
No..74, VandikaLerth0ttBrn, 
Kol]etnpalayam, Etot-2. 

R.3aye, U/n Late V. 
Ramalin'jarn, Retired., 
Driver 'M' Spi., 
5 . Nf. P 37891  ED 2E 
'H' Type, Railway Colony, 
Erode. 

Dhanelakshmi, 
U/n Lpte S,K.SmpikSf', 
Retired., Driver 'A', 
Spi; S.Nn,P 28951, 
ED 352 8, Railway Colony p.C., 
Erode. 

Parvathi Bakthivelp 
U/n Late M. Sakthivel, Retired., 
Diesel Assjstot, 
S,No. 3,41 6481  422 H 
Railway Colony, Erode, 

Nallernrnal, 
U/n Late C,Tholasieppafl, 
Retired., Driver 'C'1, 
S,No, p 6579, 29, 
Kumaran Street, 
Kollampalayarfl, Erode, 

K,Lakshmi, 
Late K,Raja, Retired., 

Driver 'C", S.No. V 22, 
212 F Railway Colony, 
Erode. 

/ 

APPLICPNTS 
...Contd/— 
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.. 63 .. 

497, Serlipoornam, 
U/o Late Prumughrrk, 
Retired, Driver 'A', 
S1-. , S 	• /M 818 0  
ED 194 D. Railway Colony, 
Erode. 

498. S.Geeja Bai 
WIo Late M.anesan, 
Driver IV Spi., 
S.No. P 2894, D.Na.16, 
Lenin Street Church Nei., 
Railway Colony P., 
Erode, 

499,, Pappa, 
i/. Late K.Krjshnn, 
Retired., Driver 1C', 
S,No. P 79451  
lIooppaner Street, 
OldSüramangaltn, 
&qle.rn-.636 005. 

500. P.M.A&okiaamy, 
S/o R.Muthu, Retirod., 
Driver f A f  Spi,, 
S,io, p 1718, No,752, 
5th hem, 8th Cross, 
h1.C.Layout, Vijayanesr, 
Bangelnre-40. 

1Nri-8 to 499 are 
-JppLicrith .i;n 0.A.57/93, 

501, N.harappa Dasery, 
S/c Norayene Descry, 
fletired., Driver g1, 

- 5:Nd,P 908319  V3/481  
Perja k/ec1agampatti, 
Vie., Danishpet R.S., 
0ma.ur T,K., Salem District. 

502. Pushpavalli, 
J/o Late V.R.Ve1urnv;  RettrecL, 
Diesel Assistant, 
5.No, J/I'i 12421  D.No,64, 
Vavooce Street, 
Kollampalayem, Erode.-2. 

5e7'an 

Retc(., Driver B 
( 	 D.No.i F/3 
( \. Ex—se i-e man Colony. 

< t iaPJJrm, TrLppur. 
j ii 

P .Matylfty, 

Spl.,S,No.152i2, 
YSEED - Colony, 

New Fairlends, 
i Salem-636 016. 	 .•. AFPLICANTS 
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505. A.Krishneswemy Naidu, 

5/9  N.Arumariatha N8ldu, 
Re 1-i'red., ipl. Grade Guard, 
5.No.1431, Kandampathy P'3t, 
Salem-636 005. 

506, P.K.Sul.chane, 
H W/o K.tl.Parameswaran, 

Retired., Driver 'C', 
S,N0aP 4800, ED 397 B, 
Railway Colony P.O., 
Erode-2, 

507, P..Ramen, 
5/i A..Paththorana lyer, 
Retired., Guard 'B', 
S.Nt.15243, Dhsnalakshmi. dh:n, 
Upstairs, Near Temple 
S.ubramnia NeQar, Saleri-5. 

508. K.S.George, 
5/o K,Simpson, Retired,, 
Pesenger Guard, 

H 	 S.No,13413,, Plot No,42 
:ouse. N..157 A, 
Th'ru,akav&r:d&nur, 
Salem•636 005. 

509, R,Venkatewararr1, 
Sb N.RRmHrirthenI, Reirud., 
Guard 'A', S.No, 15850. 
5/137, 1 A TidhkF 	N.3  
Jagirmmapaleyam P.O., 
Salem-5, 

5111. CJongla Gownder, 
5'/o Chinriappa Gounder, 
Retired., L.cc Shunter, 
S,N.. p 4374, Perle Ilottur, 
JagirArnmapalayam P.0. 
Salem-2. 

K.S.Somasundaram, 
S/a K.K.Subha Rathinam Iyer, 
Retired Luard 'A' Spi, 
S.N.,6711, No,75, 
Vinayakar Koil 3rd 5reet, 
Moolapalayem, Erode-2. 

Julie,W/o Late S.Baggye8any;  
Retired. Driver 'A 

H 	 S.P..P 32612  3/1 South UIkEdEm, 
Coimbatore, 

K.Kandasamy, 5/0 Kaiuppar;nr, 
Retired., 'ssistent Guard, 
SNo,1610, 0dsikir1athuputhr•, 
Remedevam. P.0,, Rarnadevan l.iiilage, 
vi.a,Kandanpalayain, Narnakksl Taluk, 
Salem District. ..... APPLICANTS 

. . .Contd,/- 
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514. 5.Kos8lai Chandre, 
L1/c T.S.Swominathan (ito), 
Retired., Guard 'A' Spi,, 
S.No,7619,EO'.353 A, 
Rai1uy.Co1ony P.O., 
Erode-2., 

515. P.P1ame1u., 
UIo Late M.ralantappan, 
Retired., privet 'A' 
5pl..'5.No,P.  2893, B 1P 
JeeveNç.r, Rengompaar; 	• 
Erode-.. 	 : 

516, C.V.Narayenan, 
5/o C.\3.Krishnan, Retirpd., 
Guard 	' S,No.3283, 
flythri, 56uth Sezar, 
Psyyanrur. 	•• 	- • 

iNo.00' to 51-7 are 
517. 5mt.R.K.Parvthi, 	•- 	pp:ticnts irl O..A.6B/93 

U/c Late K.S.Ranoas.r:''.- ;•. 
Retirèd., Guard 	' 

1124, Eiayo-t, 
Subremenici. Nqer,, 5let.. 

V.Regupathy, 
5/c S.Vajiravei., Retired., 
Driver P Spi.., C .14 

<annan Nagar, V.O.C.Nagar 
Post, Thnjevr-613 007. 

519, R,MahaboO$khan. 
Sb A.Rehimankhan, Recire'i., 
Driver 	Spi., 	 •. 

S.No,P 30533, No.82, 	• 	•• 	• 
• Rengañagir, Surarnangalam, 

Salem-5 	 • 

520. 11.Chinnu, 5/0 1i.Mechery, 
Retired., Driver 'P.' 

• 	5,N6 5  P 2815,D.,No.26,. 
• 	•6th.Dharrna Nagar,... 	• S  

Suramenga.Iarn., .Salern-5. • • 	. • 

521. -Abdijl Ueheb, 
S7S.i.Abdu1 Azeez, 

/',RjdDrjver t .A I Spi., • 
No.101, 	• 	• 

f/[f ( 	 • 	: -. 

JHihayNgar Road, 

/jPifl636 ouis.. 

iAP1i, 	 • 
f 'ber 1ohiden, Retired., 

• 	 ,Ps', S.No.P. 215, 
32 Nehru Street, Old 
Suramangalam, Se1em-66 395, .APPLICPITS 

. ..,Contd./- 
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fl.Ramasamy, 
51° unusamy, Retired., 
Shunter(Loco), S.N.'.PTJ 10196, 
D.o.122, Peryar 5tet- Old 
Suramengalam, Salem-. 

K,Palani, S/n Kolendai, 
Retired., Lico Shunter, 
S.No.P 5256, 5/89 
Anna Nagar, IJagir rnmapaleyam1  

P.O., Salem-636 302. 

K 0 6o.vindasany, 
S/c Kenclasamy Nic.ker, 
Retired., Lace Shunter, 
?Bt S,No..P 9477 
D,N...21, Dharmaner 
3rd Street, 5a1m-b. 

K,RarnakriEhflan, 5/0 'j<1j 

Retired., Drjjer 'A' 
2764, hISS, 

Lekshurni 111am, J3QI! 
mmepalayem P.O., 8Ie-2. 

N.Annamali, 5/0 	M'ithu, 

527 ° Retired., Driver A 
S.No. P5192,  
Pariyat Street, Old 
Sur8mangelam;  5alern-E3. 

Perlarinan S., 
528 	S/o S:erarjan, 

First. Fireman, S.No..P 74E., 
15, Flar±iamn:an IStrcôt1  

So1am'Pllam, Salem-S. 

P,Stjbrmanj, 
Sb Pleni Gounder, Retired.., 

529. ;Lob&:Shunter t8t, 
St'io, p 7455  rillar Street, 
Solempal.lam, Salem-S. 

fl.Arumugam, 5/. Marappe Gondet, 
530 	Retired., Shunter 181, 

S.,No. P 8078, A/65 Keel Stroet, 
Ariyagound3.r Patti, 
Suremanqalam P.O., Salen-5.. 

M.Chellakannu, 
531. S/o Munusamy, Retired., 

Loca Shunter tat, 

S.No.P 7946, 8 39. back cf 
the Rem Theatre, 
Suramnqa1arrt, 
Salem-5. .• ppLIcATS 

.,,Cctd./- , 

I 
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'P.Jaganathan, 

	

532 	S/c R.D.Ponniya, Retired 
Driver 'A', S.No,5551, 
D,No.50, Muniéppan Stret5t, 
Kichipel,eyam P.O., 
Selem-5. 

A.Perumal, 
S/c 8.Hanumar Retired., 
LocoShunter 
SINS, p 80791  131 A, 
R 31iwy Colony, 13? 
Sale in— 5. 

R.A.mrrasi, 
• S/c K.Raman, Retii0., 
Driver 'A' 6pl,  
S.No, .PTJ 10057, D,No.81, 
A Flasque Street, 
OldSurarnanqalarn, Saler 
Pjn-636 005. 

V.Kandasuarny, 
535, . 5/u Vellaiye GoLnde.' 

Reti"ed., Asstt. tuerd;  
S.No.7246, Thir'rnaga1 tret, 
D.No.139, Bcdinaickan 
Salem-5. 

Ye sod a, 

	

536. 	W/i Lace T.S.SriPiver,, 
Retired. Driver 'A' Spi 
S.No. P 846, 10 Nehru Street. 
Old SurauitangJ.rn, 	aiCmi. 

3enaki 7hailammal, 	 j,N.518 to 537 are 

	

537• 	t1/o Late A Arjunen, Retired., 	applicants in O.k.. 
Driver tBt,5,No.P 30801 	 Nu.69/93. 
4/248 A, Bharethi Nagar, 
Jaqir Arnmapalayam P.O., 
S1em-2, 

P.V.Pachemuthu, 

	

538, 	5/0 P.Velusamy, Rstired., 
Guard 'A' Spi., S.N9.1223, 
386, Sakthy Vinayaar Koil 

treét, P.onthural Road, 
Erade-2. 

-- \IGilhnn1y, 
539'.A' ç /B'.'çilhos1y, Retired, 

('Drive 
( ,ç• . S *—No 	M, 36, 

L. P 	it)tain, A1aeprm, 

	

q 	Sal'. 

)Yi RJentWan, 
Retired, 

D 	 S p1,, L No • P 3052, 
'P±ct1.8/2, lind Cross Street, 

ith1iipakkam, Ambathmr, 
Iledras-53. 

\1/ 

.•. 4APPLICANTS 
.Cotd. /- 

A 



R.Thirurnalei, 

541 	Represented by Lokanayaki 
as Guardian, 
S/a R.Reng.asemy Naidu, 
Retired., Driver lAt £pl, 
S.N.. p 2864, 2 A North 
Vellalel street, 
andamargalam, W.orivar, 

T.ruchy-620 003. 

M,Anthonv, 
542 	S/'i L.flehaiairntjt'm 

Retired., Driver 'P' 
Spi. S.No.3050, Ni 5.10f  
Netai Road, Marapelam, 

Saverinayeqain D, 
S/ô Prkjam,Recired.. 	in 543, 	
Assistant Guard, 
S.N1). 7122,W.est 
Mar! anath ap or am 
DindjQal-6. 

IJ,Achuthari Nair, 
S/.'P.Narayenen air, 
RetIred Guard 'A Special, 
S.No.7628. 5/1584 fAnugrghl, 
Asokapurarn, Caliit-673 Ct1. 

T,Kunhrsnpn. 
5/. Natayenan Nambiar, 
Retired.. Guard 1 8O 

S,N.6302, Kuttiyil House, 
P,0.1Ie1adj-673 522. 

i1.Viswanathan, 
5/0 K.Bclakrishnan Nair, 
Retired., Guard 'A' Spi. 
&.No.15164, H.No.1/4599 9  
ht Aswathjt t East Nadakavu., 
Cal jcut-6. 

T,P.Padmanabhan Nair, 
547, 	5/0 T.V.Appu Nair, Retired., 

Guard JV, S.No.1937, 
Usha Matdir, P.O.f9ankavu, 
Ca].jcut-673 007. 

K.Krishnankutty Nair, 
54, 	5/c Unnichathan Walt', 

Retired,, Guard 's', 
S.N..1502, Vadakkayil Hcu, 
P.O. .I.EeKunnemanca1&n, 
Cal icut, 

V 

to 543 are applicants 
.70/93, 

.4.. PPLICAfT5 
. ..CcDfltC1./— 
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V.Rechevan Nair, 
Sc Gide Nair, 

" 	Retired., Brekesriian, 
S.Nc.3024, Raghva 'Jives, 
Chiremangel3m, P.O.Neduva, 
Perappenangadi, Malebar. 

U.K. Bhesk at on, 
5/0 UuK.'Jelu, Recited.,. 

55?• 	Guard 'P.' Spi,, S.NO.'62', 
Urpekendy House, P.CT350.7- 

-6,6 3(i2. 

K.C.G"vjndeti Nair, 
551, 	S/s..C,Reman Nair, Retir:c., 

Driver 1 3 1 , S,!1.. 7186, 
Edaveth House, 
P. O,Tha1klathij, 
Caljcijt - 673 317, 

K. rhendu kutty, 
S/o K.C'nekku Ret.rcd,, 552. 	Asst.Guaic, 
Koylmekandy Housc, 
P. O.Elthut 

73 'U. 

• 	r.suhrrrian, 
S/c P,iuda, Fetlrei., 553. 
Guard TAT S,N., GP .€88, 
I'ieni:kam fiu, 
Near Water lank, 
P.OPuthiyere., al.t.t- 

673 104. 

K.K.Pararnest.iaran Nai, 
554. 	S/o P. K. Ejuaren NLr, 

Retiree., Brekesmen, 
SNr.1460, Kulanga, 
P.O.Lekkjdj, Pe1Qh. 

A.Achuthen, 

555. 	S/c N,Koudan. Neir. 
Retired., Guard 
S.Nc, V 144, Srevelsath, 
Mankare P.O., Peghet - 

67$ 613. 

S1.No,544 to 555 are, 
applicants in O.f.71/93. 

p 
,Sol.mrn, R0.ciec1., 
.No,P t819. 
.K.0 .Rpad, 
Nell Fce, 

D09 . 'S . APPLJCANTS. 
..Contd./- 
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K.theppen, 

57. 
S/c Kelieppe Gounder, 

'B', Retired 	Shunter 
S.N,P 6453, 0. No.110 
Arup',u Melee near, 
peipass Road, 
Poondürai Road, 
E:câe-.2. 

M.Zulekhabi, 

558 
wf. Late S.K.Sy'd 
Retjred. 	Driver 	IB ,  
S,No.PIJ 	1012, 	L.268, 
Per!yr Nagar, 	Hinv1. 
Erode-636 0(J1, 

S. P ru fl2C 1a lam 
559. S/c P.Subie P.Lllal, 

Retired., 	Guard 
Spi. 	S.No.8995, 	Nc."?, 
New Street Lbrie, 
Tr..chirepelly, 	 oc.. 

N,P.Vaàivolu,. 

560. SjS.SrU1USPmtY.  
'.Nc,Vf7 Driver. 'B', 

Nrtchlpeleyem, 	L.Puthur(P.0.s 
Ercde-638 002. 

C. 7asupeth)', 

561 	5/0 T.Chinneeamy Desiker, 
Retired., Guard Al f  
S.No.12152, 73, Kosemnads Stre3t, 
Tiruvannernalel c.u., 
Tirüvenrienelei, .NJi.District, 
Pjn-606 601. 

M.H.Pbdulrahirnen, 

562 	5/i' Mahammed Hussein, 
Retired., Driver 
5.No,P 2294, Manrierkulrn, 
Near Ind1n 0veit3s Bank, 
Tiruchirappelly-620 020. 

K.Natchimuthu, 
56.3g. 	5/0 Keruppan, Retired., 

ssistent Guard, 
S.No,7118, :Perlasamy House, 
Palemepuram, Five Reoi, 
Kerur, Tiruchy 01st. 

M.V.Peulraj, 
S/c M.Vedhaneyajem, 

564. 	Guard 'B', (Retired), 
S,No,13856, Arul Iflam, 
17, Ceuvery Neçar, 
Kulitelel, Tiruchy-535104. 

.1 

. :.. RPPLICAfTS 
.Contd./-. 



.. 71 •. 
K.M .Devanathar, 
Sb P.Neenakshisunderam, 565. 	Retired., Guard IAI Spi,., 
S.No.10438, No.222, 
Lenin Street, Railway Cclony 
P.O., Ei'do-2 

,3ohn, 

sé 	S/o P.Swaminatha Pillel, . 
retired., Guard pl., 
S,No.14326, No.25, 
5th Cross, Par9masiapurr, 
Lalgudi, THchy DIStI.L,t 

pin-621 6T. 

V.Srinivasan, 

56 	-5/o R.Venkatprama lyci. 
Retired Guerc 'At Spi. 
S.No.9456, No.181  

Dr.Ambedkar 9oad, 
Shuvanesueri Naqr, 
Ceimbatore. 

'J.Merimuthu, 
568. 	S/o Venkatticna1am T., 

Retired., Driver SE', 
5,Nc,P 94G9, Ka115kedu, 
Omalur Pest, Salem District. 

E,Periasamy, /o Ellppan 

56 	Retired, Asst. Gu,rd, 
S,No. 15'.b, Avindshl, 
Coimbatore District. 

- 	•- 

K.Ragothama Ra, 
570. 	S/o K.Kupu Rae, Retired., 

Guard 'A', S.N.10694, 
P1st No.8G, Flat No .93, 
Kalyan Nager, Sanivafleddy 
Nager P.O., Hyderebad-.500 038. 

K.V .flohan, 
571. 	S/o P.K.Varatharejalu, 

Retired,, Driver 'A' Spi. 
S,No.PTI 10372 2  19/89  
Meriemmankóil Street, 
Salem, Pin-636 005. 

572 - 	f'etinickein, Retired ., 
'. ,4isc]5,kssistent, 

r1'/A 	menko1l SLet, 
Saem—Ct\OCb, 

PI  at  LP1 	tF1'?3k, 

\*'_Pret, Old Suramarigalm, 

Sl,Nb.556 to 570 are 
applicants in 0J.72/93. 

.. AP1'-LJCFNTS. ..  U 



r7t •• 	(L 	• 

• 

K.H.Rahima, 
U/i Late C.Nagasundere, 

574. 	Retived Diesel Assistant 
S,No.J/t'1 497, 	30, 	Nehru 	trcet, 

• Old Sjramanalsm, 	Salem-5. 

K'-ishnemmel, 	- 
575 	U/u Late Kothan, 

RetiredT, 	ssistant Quard, 
S.No.605 7 	D•No,51 	f1eeeh 
Street, 	Old Surarne.nQaltt, 
Salem—a. 

Ceteerene, 
H 	571. 	W/o Late D.K.Pcte 

Driver Retired., 
Speôial, S.NrP I796, 
130 	Fnthoni8puraTT1, 
Suremanalam, Salcm. 

N.('.palasamy, 
S/n tJaraynasamy REjU, 

77 	Retired., Guard. 
SNo.1300E', 	HG 	338 
Hnisin6 Unit, 	Anne.Mag:', 
Trichy-620 01. 

N,Kuppn 
5/c Nersyana Naiker, 

'e' 	R&tirod,, 	Firemen, 
S.No. 	942, 	2/i62, 
Sivathpuram P.O., 
Salem, 	Pin.636 3G7. 

tSvindamrnal 	 S1.N..5 
Who 	Late 	K.Arurnugarn, 579• 	 applica 

. 	Retired., 	II Firennn, 
S0 No. PTJ 17449 7  
Ammapelayam, Salem. 

Ylaarayee  Fimmal, 
W/O Late R.Thanqamuthu, 

560.1 	Retired., Driver 	'B 	Grade, 
• SNo, 	p 9437, 	60 Z, 	33! 7  

S.K.C.Rufad, Erode-638 coo. 

KouslIe, 

581 	
U/n Late C,Ponnusemy, 

' 	Retired,, 	Guard 	1', 
Spi. 	S,No,15313, 	30, 
LIC Nagar, 11siepe1ayam P.G. 
Erode-2. 

I to 579 are 
ts in 0J.73/93 

. ,APPLICNTS. 

.. . Contd. /— 



E:,Reman, S/o E.Sam.i 
Retirod.,Diver ICI, 

.52. 	S.N. P. 4242, Edethottethil 
House, P.O.Kedelunii Nyararr;  
Ma1npurem Distiict, 
Pin-676 312, Kerale, 

K.Raman,S/.Chndu, 
5B3 	Retired,, •First Fironan, 

S.No. p 7147, Vakeeri 
1eetha1 House, P.0, 
Paleth, (via)Kakkodi, 
Pin - 673 611, 

mrs.B.sarojini, ti/o Lat 	K.5;1adicchciam, 
23 rliddle Street, 
Cid Nidamangeia, 	 41.NO,580 to 584 are ,  

. 	NidemanQelam P0. 	 pp1.cnt in O,P.74193. 

L.Vasudevai Nair, 
5.  7-5 / a  N.Gopalan N1i', Retirrnl ;  

G4Jard p14' S,Nr,,'7'j19 
t*.Sohaiayem l , C/c statign 

Jla.ster, Vaniyambalam.P:.11., 
1u'am Djstrirt, 

Pin - .679 339. 

M.Kutty Malu, 
Sb L'te Pi.R,Senkaran, 
Retired,, Drivoc, 
S.No,5707, Medathil House, 
Eran'11drn Vcjel, P.O. 
rakinar, Kozhikode, 

Pin 	028 (Sfpff 	7'3 

M.Schuthan Nair, 
5a. 	.5/. M.Krishnan Nair, 

R?tied., Guard 
Kariyatkuni House.'  
Nerakode, P.O.Keezhariyuor, 
Kozhikode - 673 324. 

.•. 	K.N.5.ankunni Menon, 
5. 	S/n V.Medhava Menon, 

Retired., Driver'I', 
S.Np. 6966, Rohini'3ihar, 
P.O.Chottipadi, Pin-676 319, 
Parepparianaadi, Nalapuram 
-. - 	 District, 

part, 
Retired., 

Ftremi,Ct'it, S.Nn.P 5'177, 
f•.' ( 	'\Pj<kadVth House, 

jPS J4 a LUr, 

- 

S1,No.585 to 588 are 
apjl.icents in O..75/93. 

S.... PPLICANTS. 



L. 

5904  

.• 74 .• 

U/c Late 1.M.Thenan 	
& 590 are applicants 

Retired., Lco Shuntet, 	
O •t• /93. 

B13, 
ticdhjkarimanemai. House 
P.0.friyal1Ur - 673 314. - 

C.K.Velayudhan, 

591 	Retired. ,Shuntar/LHTS, 
r.uzhithot.tu Parernbi, 
East of Cemethari Rced, 
Cchiri 	13, 

P.f.Kumaran, 
Retired., Driver, 
Southern Railway, 
Pzhekkl House, 
Mudeppalore, (Via) 
Flathure, Paighet District. 

51.''o,991 & 592 are applicants 
in QI77/93 

1'l.Noses, 
Rt1rer1 't' Gra/Gd/t?i.uI. 
Ilathai College, 
NamrT'eth Vayel.  
Patteth3tIam, 1ji1o11. 

- -. V,Arune, 
Rotiro., Driver IBf/QLN. 

54• 	Kermaleycn, 
Pattethenam, tUilon. 

P,Nercita 
w/o Late hri dominic Sebistien, 

595, 	Retired., Driver  
Pathan Paran!be, 
Near Transprrt Office, 
Quilon9 

N. K. Cane ssfl, 
S/i 1l.N.Krishnernoorthy, 
29, Ramanujam Street, 
K211'jkuzhi, Tricy• 20, 
Retired Guar/Specia1 Gra, 
Southern Railway. 

NM.Th8ngeJ1'aQ388m, 

597 	S/o Nichel, 2 £/4-8, 
First Street, 
Prmai Nagar, flalligaipuram1  
Trichy-1., Retired Dri! • 
Grade, Southern Railway. 

FI.Vincent, 
S/o P.J.Ambrose, 
27, Poont.hottarn, 
Kems Town, Trichy, 
Retired Guard/Special h Grade, 

ySuthern Railway. 

l.No.593 to 595 are 
pplicants in D.F,78/3. 

:RPPL1CANT8. 
...Co.ntd.'- 	0 

I 



'I- 

-. V,Subrsrnanian 
59 	S/o E."enkatraman, 

21, Thondaman Colony,. 
(18t31' Factory Road, 
K.K.Negar Post, 
Trichy-21. Retired 
Passenger Guard, 
z.Reilway. 

.Intony, 
oO. 	51° Sovriniuthu Pilai, 

41 1  Ms115yaputan, 
Main Riad, Tr5.chy-1, 
Retired., Shunter t8I C:de, 
Southern Railway. 

R.Gopal an, 

601 	5/o D.Raiacharidran 5  
125, Mriemmr KoiJ Siet, 
Pcnmalàipatty, o1dan Rnc', 
Trichy-4. Retired. 
Passenger Guarc., Southtrn 
Railway. 

1.K.Srinlvas3n, 

662 	/° T.V.Krishn1s?/, rn 
 131, East Chittra Street, 

rirhgem P.t3., Trichy, 
Retjreo .Gus:/i.eCiel 
Grade, Southern Railway. 

R,.iagarsamy, 

6@3S 	Rengasamv Naidu, /o 
 328/B, Railway Colony, 

Trichy-20, Retired L.co 
Shunter IBI Grade, 
Southern Railway 
(Trichy Division). 

M 5  Issac Chelliah, 
/o S.Manuei(late), 
Reti'ed 'P'GLedb Guard, 
Southern Railway, 19 9  
Keela K.sa Street, 
Beemánagar, Trichy—l.• 

5.11. Kesim, 
5/0 Sheik Masthan, 

39/B/17—E, •Innamthar 
,.7stcpu, Tennur Pcst, 

Retired Drive, 
e, Southern fl1wy. 

1' M.5rfiram, 5/oNaa1il3i.. 

364ral.BaarSt:Fi, 
n,f/4Post, Trichy-17, 

?- 	Ret.<re Orlver/e G- ec6e q .- 
rn Railway. .. APPLICANTS 

. ..Contd./— 

f. 
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E.Abdul Rezak, 

	

607. 	
S/o r'iohmed Esuff, 
55, 1od18kollai Street, 
Tenr,tjr Poct, Trichy-17, 
Retired Shunter/B Grede, 
Southern Railway. 

I.lnnasimuthu, 

	

608, 	5/o Inresirnuthu, 
Kalkothenir Ville, 	 * 

Purothavkudj Post.-21 3 	 0 

Ilnga KLchl, Trichy!t:i t  
Retired Driver! B f,rad, 
.Sguthern.Re11iay. 

S.Ruben Gregory, 

	

60g. 	S/c, D.T.1Sundarer P1& 
5/A, Conv3nt Fad 0  
Contonement, Trichv-i 
Retired Guard/Spec1 [.rac'P 1  
Southern Railuay.  

1.Kareem faig, 

6Th 

 
S/o V..unveer Biq, 
Np.13, l-'er,si3ne 	teet, 
K4apet, Trichy-1, 
Retired Guard/A Grade, 
southern Railway. 

.Antcnisamy, 
' 5/o. S.Dorajser1i j Pilli, 

7-8, 1st Street, 
D.ratsem p,àt:: 
Tichy-1. Oetired Driver, 
B Grade, Southern Railway. 

T.R.Ethjrajan, 

	

612. 	S/s  Thiruvengedathan, 
53, North ChithreStreet, 
Srirangarn, Trichy-5, 
Retired Passenger Guard, 
Southern Rejlwa. 

K.A.Raghavasirnhan, 
13. S/oC.nnthachariar., 	 • 

1, South Devi Street, 
Rengenagar, Srirangem, 
Trichy-6, Retired Guard! 
A Grade, Southern R1lwey, 

S.F9urugesan, 	 •. • 	:: 

	

614. 	S/o K,Subrena.nian, 	 ' 
Plot No.5, Thaimanevai Street, 
Iyyappa Nager, Trichy21. 
Retired Passenger Guard, 
Sjthern Railway, • 	 ... APPLICANTS1 



•• t) •. 

V,Subramanian 
590. 	S/o E."enkatraman, 

21, Thondamari Colony, 
Met3r Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
ti.Reilway. 

,fntony, 
500, 	5/0 Sovrimuthu Pil1a, 

41, MR11iypurari, 
f1ain Read, Trichy-1. 
Retired., Shunter 	C:ce, 
Southern Railway. 

R,Gopalan, 

601 	Sb D,Raiiahandran 
125, Mc3riammar, Koil Seet, 
Pcnmalipatty, 1cilciar Roic, 
Trichy-4. Retired. 
Passenger Guard, Scuthrn 
Railway. 

f.K.Srinivisan, 

662 	/o T.V.Krishnasern>, 

	

' 	131 1  East Chittra Street, 
rirngem P.O., Trichy, 
Retjreo Gi/Si.eciel 
Crade, Southern Railway. 

R bPiagarsamy, 
5/0 Rengesamv Naidu, 

6@3• .328/6 , Railway Coioiy, 
Trichy-20, Retired Lco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy Division). 

1,Is,sae ChellIah, 

	

604. 	S/o S,llanuel (late), 
Retied tAT  Giede Guard, 
Southern Railway, 19, 
Keelä Kssa Street, 
Beernanegar, Trichy-1. 

Nco 

,/(4. 
Thopp 
T\ich 

.01 

 

'- 

< )asthan, 
, .Innamthar 
ennur Post, 

¶', Retired Drive:, 
1Iolthrn FLi1way. 

'&èm, 5/0 Nays Piilai.. 

etred Driver /e G:ede, 
Southern Railway. APPLICANTS 

.Contd,/— 
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E,Rbdul Rezak, 

607. 	S/a Pohmed Esuf'f, 
55, I1co1kol1ei Street, 
Tenn'jr Poet, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I. Innasimuthu, 
6138. 

 
5/o Inrasimuthu, 
Kalkothen'jr Villcge, 
Purothavkudj Post-521 3J 
Ilnga KLchi, Trichy Dtt 
Retired Driver! B f,ra, 
Southern RaiUiay. 

S,Ruben Gregory, 
605. 	Sb D,T.AaSundai'arrt Pf1IE, 

5/A, Convnt Rad, 
Contonement, Trichy-1 
Retired Guard/Spec 	(rac' 
Southern Railway, 

P1,Kareeni Eaig, 

6W. 	S/O 1J.Plunveer Beiq, 
Np.13, 1-'ar,si3r,et' tia?t, 
Kjapet, Trichi-1, 
Retired Guard/s Grade, 
southern Railway. 

P.Aritnnxsarny, 
S/a S.Doraisarii Pfl1i, 
7-B•, 1st Street, 
Dir aisam*p*i 
THchy-1. Aetired Driver, 
B Grele, Southern Railway. 

T.R.Ethirajan, 

	

612. 	S/s  Thiruvengedathan, 
53, North ChithreStree'c, 
Srirangern, Trichy-5, 
Retired Passenger Guard, 
SotjthernRajlwe. 

K.A.Raghavasifnhan, 

	

$13, 	S/a C.frianthechariar, 
1, South Devi Street, 
Rangangar, Srirang 
Trichy-6, Retired Gua

em
r
,
d! 

A Grade, Southern Reilusy. 

S.Nurugesan, 
614. 5/0 K.&ubramanian, 

Plot No.5, Thaimanevai Str'et, 
Tyyappa Nagar, Trichy-21. 
Retired Passenge: Guard, 
Sjthern Railway. 

y 

1- 

,, APPLICANTS. .. 
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R.Visweriathen, 
.S,Y, N.R.Radhekrishnan, 

615. 	S3tha Street, 
BalejiNives, Ayyappa Natar, 
Triciy-21., Retired Guard! 
Speciai. Grade, Southern 
Railway. 

Gerald Edwerd Rodriques, 
Sle Geield tdwrd, 
24./A Ardhi Bhegucri StreL, 
Tendral Ngar, 
K.k.Na6av Fost, 
Trichy-.21. 

R.Rergesamy, 

617. 	5/o, Rarnasamy Kavander, 
62 7  Railway C'lony, 
Bells Ground, 
Trichy-1., Ret.red, 
Shunter B Grade, 
Southern Raiiw9y. 

P..Raman, S/o Pitct8i, 
6i. 	118, PriH Melo.jparai, 

Trichy-1..Retired., 
Eireman/A Graie, 
Southern Railway. 

G.Sethureman,  
61.. 	5/0 Gopalsamy Naidu, 

Craufod Rilwey C!inny 
Trichy-20, Retired 
Driver/' Grade, Sot'+herr 
Railway. 

S.Thangaraj, 
&/., rl,Sebastian, 
5/24, Thirunagar, 
Putmalei, Trichy-4. 
Retired. Shunter/B Grade, 
Southern Railway. 

D,Devadoss rilf'red, 
E21. 	.5/0 P.P.Devaeirvatharn Pillal, 

1-57, r1uthuraja Street, 

flyer, 
O ter- uhdr\Reiluay. 

?TRW 2 &A  

Dora 
\ 

1Otvi Nidu, 

7
1,/fhanama. Culny, 
rpuram, Trichv. 
Driver, Southcrn 

1. ... APPLICNrS 
.... .Contd./- 

I 
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S. Krishrten,. 
S/a T.E.Sarangapafli Naidu, 

	

623, 	61 	Er'orVethi Pmrnn Koli. Street, 
Srirangam, Trichy-6, 
Retired Guard/ special GradR, 
-Southern Railway. 

T.V..Naganathan, 

	

24, 	
136, North Chithirai 
St:eet; Sriangam, 
T7ichy-6 Retired, 
Guard/Ps 'pecial Grade. 
Southern. Railway. 

R, Narayanasam~', 

	

625. 	187., Chitrel treét, 
rangam, Trichy-6 

Retired uard/R Grde, 
Southern Rail lay. 

KN.Subramanien, 

626 	North Chithiiai Sreet 
' Srirangam,TrichY-

Retired Gu'd/P Gtade 
Southern Rajlua', 

L11.Rangenah8n, 
6270 Sb T,L&chumanari 

71, Kandi Street, 
Srirangaii, 1richy-
Retired Guard/B Grade, 
Snutharn Railway. 

S.R .Yamunechari, 
T.Rengasuamy hhacie, 

, West Uttra Sti'eet, 
'Srirngem, Trichy--6, 
Retired Guard/A grade, 
Sij4Iti Railway. 

S. 'Jeer app an, 
S/oG.Soundarara Pille!, 
143, Main Road, 
Sangiliendapurem, 
Trichy-1.. Retired Driver/ 
A Special, Southern Railway. 

A.M.Jnseph, S/u A.finbrme, 
630. . 1J0.18, Pottékara Street, 

'Palakkarai, Trichy-1. 
Retired Guard/A 
Southern Railwa y. 

S.P.Pdaikalasamy, 

	

531, 	5/0 S 1frui Pillai, 
26, 5ekkadiStreet,' 
Palakkarai, Trichy-1. 
Retired Guard/B, 
Southern Railway. 

. 

... APPLICANTS. 
.. .Contd./- 



i1.4! 

'.7.. 
K .R o5etvarengam,  

632, 	No,48,  Paláyekevjl Street 
Palakkeraj, Trichy 	' 
Retired Special te 
Southern Railway, 

C.Pntnyeamy, 

	

633 	5/. P..Chjnnjah Udayer, 
15 SugadoS3 Mand Street, 
Bau Road, Trlchy...2, 

Di.Syeà Jaffer, 
S/rn Syc'd hnmod, 

	

£34. 	6, North Swarikara treFt 
Near Bbit 
Trichy-8, Retircd1rj.jer/ 
A, Southern Railway. 

V. Periyasaniy, 

	

631S* 	S/c, G.Vejthja1jnq, 
32, Kazapettal Line, 
B'3Zaar Street, 
Trichy-1, Ret1rei GudrY 
A, Southern Railiift  

V. Alagiriawam 
63 	S/o N.S.Veerawem., NajrJj1  

8, Doctor Issac Lane 
SangllJ.epdepurem, 
Trichy-1, ketirso Gcds 
Guard, Southern Rei1tay. 

S.bdi Subhan, 

	

637, 	S/a  Shiik Babj. 
380  •Sathyamoorthy Street, 
Senthanneerpuram, 
Trichy-4. Retired Guard 
A Grade, Southern Railway. 

H.Ammer Basha, 
Sir Md.Hassain, 23-1%, 
Varathamasemet Street, 
Sanqili8ndapuram, 
Trichy1, Retired Driver/ 

Southern Railway. 

Chettiar, 
5, 	ttai (lain Ro8d 

(/ 	
Guar4/A, 

kdnioh, 
i"j.W: Ioloriy, 

CirjJ.ç,Jffus3 Road, 

-20 Retired Driven 
A, Southern Railway. 	 .,.,APPLICANTS 

... 



- 	-- 	-. 	-:•• 	
-.------..---- 

'I SI .• 

Ps.Ramu, 

641 	S/U Appevu Karukechi, 
69, New Str'eet, 
lkakedai, Contonement, 

Trichy-.1. Retired Driver,/ 
B, Southern Railway 

R. Kaliamoar thy, 

642, 	/° K.Rarnasemy, 1, 
Kannagi street, 
SuIrenaIliu')urarn, 
Trichy'-20., Retired 
ShuntinQ Driver, 
Southern Railway.,  

M,D.raisamy, 
6436 	5/6 J,11arutharntjthu 

23—C, Arna Naar, 
Subramniapuram, 
Trichy20. Retired 
Driver/i., 	outh€rn 9ci1we,'. 

R.fiazharul Haq, 
644 	S/c S.hcul Razck2  24, 

Syeda Floha1neci RottFe: 	t7E.c:;, 
Beemenaar, Tichy-1,, 
Retired Guard—A, Southern 
Railwy.  

.Pr;nthony LouIs, 
S/b C,Arck1cs1rj 
911  KeelE Padayechi Striet, 
Near Ed8  Street, 
Palakkerai, Trichy-1 
Retired GuarG/A, Southern 
Railway, 

Ve nka te s an, 
C,Perurnsl Naidt., 

65, Highways Cclony, 
Subramanjapurpm. Trichy-20, 
Retired Driver/A -Spi. 
Southern Railway, 

K.Meenakshisundar.am, 
S/o 11KuriiaresaniyPi1laI, 
5.1, Annamelai Street; 
Erode, Retired Guard—A, 
Southern Railway, 

P,rputhani, 5/. A,Pete.', 

u'+o. 
47-81  lnnen Iil, 
Azaá Nager, 
Suraméngalain Post 	 - -- -: Saleni-3, aetired river/ 	 • 	• 	.• 	 . - 
, Southern Railway 	 ... APpLICANTS 

-- 



I! 
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1 r_• . r.I-'er1esamy, 
Sb E.Kolandan, 23, 

	

'• 	VOC Street, 
Koilathpaiayam, 
Eride-638 002. 
Periyar District, 
Retired Guard/#r., 
Southern Railway. 

U, Palenisamy, 
5/. NJelu Paknadi, 

650 	10/92-.C, Nanjundpuren Rorjl.  
Podariui', Coimbatcre Distr:1t, 
Retired Gua"d/R pl, 
Southern Railway, 

R.Venkatachalam, 

651 	S/u'K.Ramasarnv 'dyr.  

	

o 	117-Al, (lid Panur;  
RemjeeNagar Post, 
Tr1chy_9 Retirechurtur... 
river, 	cutherr,  RiJ.icy. 

S .Sosimery, 
652, S/c .SavEriinuLhu, 

5/2181  IViuthukulam iiIlec, 
N.Kttupatti Post, 
Ula, Ramlee Nagar, 
Trichy-Y, RetireJ LiJb./ 
, Southern Railway, 

AJ.Ramanathan, 

653 	3-P, P3chaippe 11uca1i S1r22 4.. 
Kumbakenarn, Thanjavur Distriut 
Retired Guerá/A, Southern 
Railway. 

K.bdul Uah, 
S/c Khader Shaw Routher 

654. 	32, Periyar Street, 
Subramniapuram, 
Trichy-20, Retired hunter/ 
B. Southern Railway. 

elan, 

Quarters, 

Southern 
-J 	Ri1uai 

.\ an a, 
1Jirnuthu, 
nbor 

/ • ,• 	
1EJ,angakurichi, 

Trichy District, Retired 
Fireman/B, Southern 
Railway. 

/ 

,• PPLICANTS. 

U 



- 

-..- 
* 

12  

,jac3nnathan, 	 S 

657. 	
.Arkiyam, 	il/A, 

Savariarkoil Street. 
Woraiy'r 	Post, 
Trichy-3 	Retired 
Fireman/A, 	Seuthern. Railway. 

Sbdul Kreem S2h.b, 
S/v Sheik Ahmed, 	73, 

658. 	CentaI Bazar, Tennur 
Trichy-17, Retired., 
Specil D±jro/ 
Snutnern Rei1w'. 

R,Soundarr8jUlU, 
S/o G.Raiamariner 	Naidu, 
25, 	General 
Tennijr Post, Trii- 7  
Retired Guard/ 	Spei, 
Ssutherr. Rai1LOV. 

R.UeiraperUmflal, 
Raiasamy Pillai., 

281 	KrshnapUratf:, 
riddle street, 	Tlaaroriu 

ThanjavU 	Pod, Tichy$, 
Retirel Drivei/C, 
Scuthnrn Riivay. 

.jvesubramafliafl, 
661.. 	S/a 	.n1ck 	Pi' 

House Ns.20/C-1, 
Pnna 	Jgar, 
SubramniaPUr8m, 
Trichy-20, Retired Shunter/ 

** 	
B, 	Southern Railway. 

,Paâmanathan, 
662 	S,'o K.PBrt.hasarethi, 

21/3, 	Poonnaiy 	clbny, • 

.Devaraa Nager 
Trichy-219  Retired nail 
Guad/u&Pl. Southern. 
Railway. 

- 	S.d.Mahboob Ali Khn, 
663. 	r10 A Sher Ali Khan, 

. 	 16/5, 	Fourth Stree€, 
RenganaQar 	Trichy-21 
Retired 	Passeflqe 	IJr; 
Southern RajllJey, 

* 

S,DEkshinamoorthy, - * 

664. 	5/0 	K,omasunCara 	r2.Jl-i, 

17, EB.olmiy, 	Khajca2ai 
Trichy-231 Retired Guard/n - 	••• 

 APPLIC .S 
Southern Railway. 	- 

- 	 j 
. ID  
..ôntc1.r/- 	 -* 

I  



( 	V.Krishnamurthy, 

665 	Sjjq C.Venugopal Raju, 
14, Kurnaren Street, 
Melakaikandarkottal, 
Trichy-11 Retired 
Guardf, outhern Railway. 

R.Anialariathan, 
Sb Rayeppa sariya, 

Krishnarnoor.thy Nigar, 
Meter ractory Road, 
Trlchy-21., Retired  
A, Southern rj1Ug',. 

T.K.Rajeqopalan, 
Sb T.V.Krishnasamy iyonq, 
2, First Street, KlIukuh, 
Illupur Road, Trlchy-20 
Retired •Passenge Gia, 
Southern Railway. 

66Q. 

 

 

 

K.Karumbairam, 	 SJ..N.595 to 668 are 
S/i S.Kumbalingam ifla.i, 	 O,M.79/93. 
46-8, Ramakrishna Nagar,  
Kallukuzhi, Trichy-20, 
Retired Dri,er, Scutherr1 
Railaj. 

G,uppusny 
S/c Cevinda Asarv, 
6/P., Samynathp Stei 
Melak'alkandharkottai, Post, 
Trfchy-11 ,, Retired Drj.ije/ 
A, Southern RaIlway. 

TSJ.Arunacha1  . 	 ler,. 
5/6  T.tJenkatahelam Piilai, 
56-k, Muda1ier treet,, 

r.yur Post, Tribhy-., 
etired Gjrd/, 

Southern Rjlt.igi. 

R.Krishnasamy, 
/o k,R.amaserny A yyängar, 

3,rinivasa PL -11 Street 
fJear SatyanerPy3la Temple, 
4t Mambalam, i19dras - 600 33 
T.'k,,ed Passenge: Guard, 

Railway, 

ry Naic,'er, 
rnalai Naicke., 

frt
st St:eet, 
i vi.l:age, 

r, 	Trir.y 	st 1.icc., 
F1eman. Scthcri 

.... APPLLCP.NTS. 
, .Contd./- 



C 

'S 

APPLICNTS,1, 

I' 

I 

P4 

K.M..Abdul ajeeth, 
S/ KiThangemecra Mohiduen, 
8.249, S.HSE.L, Township, 
Rani!et632 406, North i:cot 
Distri-t, Retirec Shunter, 
Southern Railway. 

l'i.Krishnasa.my, 
5/. 'Narayenasamy PiJlai, 
27/3 Sakthj Vináyaoar  
Crawford, Trichy-12. 
Retired Dr5ver/A, Sjthi.rj  
Railwa y. 

GeAmirthalingam, 
S/o Il.Ganapathy, 

675, 	
Perlyar Streut, 
Kelakalkandarkcttel 
Trichy_Il., REtired Driver/As  
Southern Railway. 

5.ndrew, S/c 
Curu Illem, 3rd 5'Lrtet ç  

675. • E4E.ColGrly; Mhajpura, 
VilJupurar, S,utr1 Prot 
Dsrict,,. R etirJ -ss3en1ie. r 
Driver, •Southrn aIhj' 

T.Rrg v,  
677, 	5/. D.Thanavelu Psari, 

25, Sjndararn Pill8! Thottan, 
Edarn'à!pat.4 itfiu, 
Trich.-12,., Retired Shur1tef, 
.outhn Railway, 

'l.GSvindaraju, 
/o Nutrukrj.'shna  Neidu,' 67w. 	
Natheréa1ljvasai 
Samyaai 7hoppu, House No.372 

 
Tric..hy-8, Retired Shunter, 
Southern Railway. 

A.Pbdl Raiaman., 
679. - S/c C.fsbdlL. Kareem, 

6/B, Jalla.. Pakkiri Street, 
Meduraj Road, Trichy-e, 
Retired Dr:ver/Specj 	Grad, 
Southern Railway.. 

K.Ra agopal, 
S/p 	.Krisri. nasarry aiu;  
91, IfiCO olonv 
Edarralaipat- Puthur, 
Sundar 	Pi,1 	T1,ctter-i, 
Tr1chy-121  Fetited 
Souflier,1  Ra...Iway. 
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G.1<uppusemy Naicker, 
S,'o 1i.Genqat.hara Neicker, 

61. 	69, Illanqao Street, 
Pinmalaipatty, Trichy-4., 
Retired Shunter/B 
Southern Ri1way. 

C ,ndj, S,'s Chinnaiyari, 
6I2 	N.I<uttappattu, 

Ramjee Nagar Post, 
.mbedkar Nagar, Trichy-), 

Retired Shunter, ! 
Southern Ra tlwy 

A.M.Skill, S/a E.SKIII, 
683 	124, Crawford Colony, 

Crawford, Trichy-12,, 
Retired Shunter, 
Southern Reii;ay. 

S.ibdui Kareem1  
S/o Shaik Ibrahirr., 

684. 	56/4, Singarethrppu' 
Trichy-$, Retirec FOiunic.cr  
Driver/B, SoL!the'n Riiwy. 

J.Issac, SI. R,Jseph ICE 
6S. 	36, Raghavechary Street, 

Sembiath Post, Pers!ibur, 
Ila.dras-600 011,Petiied 
UJiver/Sp1. Scut)ern ReILJ&y. 

R.Gopalakrishnan, 
S/o S. takIishEn,. 2 
Sethurma Pil1ai o1ony, 
Trichy-20, Retire Shunter, 
Southern Railway. 

N. Jeyaram en, 
607. 	S/c N.K.L.Naresa Ayyar, 

9!-D, Narasimma Aohary Cc1on', 
Nanjikotta! Road. hanjavur 
613001,, Retired Pass.. Cuerd, 

n Railway. 

cc) ( 	 VeLan3yegn 
Ci-tty S3E't, \Jth Line, 
Nekiyi 610C1 , 

herykR;9Lluay. 

68. 	 .Sadaye tiL'dElia, 
321, 'Jandiyer Colonj, 
Thilisi Nagar , Uclar RaLi, 
Thanjavur, Retired Cuard/A, 
Southern Railway. ., APPLICANTS. 

i .Contd./.- 



( 
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A. Velayuthem, 
S/ .R..nnarnelai, 

6900  12/VI 2364, Pookkara 
Vastha NewStreet, 
Thenjaiur - 613 0011  

Retired Drjver/ 
Sou-thern Railway, 

R,Murugaiyan, 
S/o Remasamy Konar, 

691, 	Jenin Nagar, 
Udayamarthrndapuram PcYL., 
- 614 706, 
Taluk, Retired Guard/C., 
Southern Railway. 

R. Gopblekrishr1an, 
5/. K.Ramenuiam Nithi, 

	

692. 	Plot No.19, breharn Pi,dithr 
Naqar, Via Sie1 Nar,  
Thenjavur - 1., 
Driver/A, SoUthern P'iiva, 

P,Srifljuasan, 

	

653. 	S/o Pschaiyarpa !1udai1yr, 
112, 8/4, illu6alivar Str't, 
1v1udaiiar Chethi.rarn, 
Trichy-1, Retired Guard/A, 
Southern Railway,. 

G.Kaiyenasundarem, 

	

694. 	5./c fI.Gcvindgr,auj Fi11, , 

Mnoppanar Street, 
.rnmañpetei, Vedicpu:rr 7' 

Pin.— 613 2fl5, Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi, 
655, 	S/o Kesave Padeyachi, 

181  Kamper Street, 
Sentheneerpuram, Trthhy_ 
Retired Driver/C, 
Southern Railway. 

K.Sankeranarayanan, 
656- Sb V.Lnganathan, 

C.99/I North East Extension, 
7th Cross, Thilli Nagar, 
Trichy—IB, Retired uar'/Spl, 
Scuthern Railway. 

S.Periyasemy, 5/0 Sanyili, 
DncrNo.59/9, Mudeliyar 
Chetram, c1uneearsn Koll 
Street, Tiichy-1., Retired 
Drivcr, Southern R811u3y. 
r 

g-. 

.4 	 •-# 

APPLICANTS 



I- 

K. Nendagopel,. 
S/o. '.Krishiesamy, 6B. 	431  Rrjndatjan Street, 
Indira'Nagar, LIC Colony, 
Trichy-21.,, Driver/,Sp1. 
Retired, Southern Railway, 

T.R .Belesubreneni.en, 
s/o Rethinam, 16, 699k 	
Nürth, Street, 
Tiruvaiyaru .613 204 
Retired Driver/A.  
Southern Reilay, 

S. Meath an, 

oo 	S/o R Babu Sah.ib, 
Retired Passenger Driver, 
Southern Railway, 
Meflka'a Street, Terr.;ir, 
Trichy-17. 

P.Gourisundaram 

r" 	S.Periascny,. 10-i. '-a 	
Nanickapucem Naciu'Street, 
Melapuour, T'ich-y-1.. 
Retired Guard/A, 
Southern Railway. 

TRamah6rdr3n,. 
702 S/ NThânavei-t; ': 

.. Bhath 1 De8nStre-t; 
K1lrUak<arn,: 
ViiluUran- 	605 '602,..- 
Retired Driver/B, 
Southern Railway. 

esii 
703 	S/o:P.sckri.JTheer,: 

2/257, Te1uk'Off'ice R03d, 
thiuthuraioondi 614 7131  

Retired Drjver/, 
- Southern Rei1wy. 

Y4Aiirr'ugam, •S/o-Vaiyapuri, 
Fa-l--ani enda)ai' Koji .Stree4, 

704. 	pp 'Lathür, Trichy •DIstfICt, 
-t4'fqid\hunter, Southern 

Railway. 

1' 	N1azir'Vh meJ, 	- 

	

for 	ib, 

iverApl,, 
APPLICANTS 

.Contd./-. 



V. Velu, 
S/c Vaiyapuri, 
rrethiyur, IniyanurRoad9  
House No.33, Trichy-9, 
Retired Shunter, 
SouthernRailway. 

SaMariniuthu, 

707 M.SinQara Paziayachl, 
?I/ç,Railway Colony, 

kallukuzhi, Trichy.-20 
Retired ihunter, 
Southern Railway, 

P,Namuridy, 

708 • Palaniyandi, 	42.-A, 
Iludukkupatti, 
ikjdukottaj Rpad, 	- 

Trichy.-20, Ratired Shuner, 
Seuthe,rn Railway. 

T1Innesimuthu, 
/e S.Thnmas, 	13 

709, ',fest Fieriyanathurari, 
Dindigul, Retired &h!ntet ;  
Southern Railway. 	. 

• 
F,.Sa'-IarirnuthL, 

710. /o Pru1eppan 	•9/51  

N.11.CnI4ny 6th CrOss, 
• .Trichy-20, -Retji'ed -.hurtcr, 

5buthërrRéi1way. 

? 	fVluthusaniy, 
711 S/c DctjThnar1kevander. 	: -i, 

• Pu1ukbttai 
RJad, Trichy-20, Retired 

• Shunter, Southern Railway. 

-5.Palaniyandi, 
712, sb 	Satalyan, 	31/3, 

. Palahiyendavar Koil Street, 
- Innamkclathur,.Trichy District 
Retired Shunter, Southern 

Railway. 

- 	, K.1V1.rurnughan, 
713,., 5/0 Kuthlan alias Moleynndi,  

. 4/93, Pelenlyandevar Koll 
-Stréet,Innemko1athur, 
Trichy, .Ref.ired 	Shtuit.et, 
Southern Fai.lway, 

SdKandasarn, 
74: 'S,1oSubbarja Gevinrler, 

-Kedechanel1ar Pct, 
42 Est 'Thottipalaysin, 
Erode-6, Retiréd Shunting 

)Driver, Southern Railway. 

--1 

J. 	 - 

APPLICANTS 
..'.. 	Contd./— 



- 	- 	 --:. 	 - 

• 

716. V.Th1ie5en 
5/0 Veri1<etehbem, 
1360  R.1.S.Cc1ony, 
Nnjeek6tt1 Ro'd 	. 
Trichy - 6, Retired rivtr/ 
A,Specl21, Southern R.i1wi. 

716. 	 S/O Srnuei Rouse, 
35 9  Kenedi Street, 
Subrrnerdepure.rn, 
Trichy - O,Retired Shunter, 
Southern Ri1uy. 

717 0  •R.V.PonnEiyen, 
s/U R.Vedjjelij, 14—, 
Seint Antony's. Lhurch Lrrr, 
Neqepettinem - 61 061 
Retired Driver/s, 
Southern R.ilwy. 

118, N.Rejmenickam, 	 ,Nos, 669 to 718 e'e 

5/0 i reyensPmy Pfl1i0 	 PPlItfltS in 0,L 80/93 

180  Netheji Street, 
Kam'rPjepurFrn, 
Rejki1pakkern Pt, 
I1dr's - 600 073 
RtLrd_DiiVer, 
Sotjthrn R51wy, 

By tcvccete Shr. •K.Subb R;:cj, ,.tn 	 95 to 403/91, 
57/900 416/900  320/92, 290/92 and 377/92 0  

By dvoc'teShri R.Bh'skr'n ih fi..No&, 44/93 to 76/93, 

By uvocete tiri Ps  iIi.i 'iiIc3i in 0J.Nos.' 77/93 & 78/939  

By Sdvucte Shri hi y?n&>:: 	.ir, iif,.Nos e  79/93 & 80/93 

- 	 . 	 - 	Uersu& 

1. 	Cheirmen, 	 Respondent - I in 0.I.Nos. 
Ri1wey,Boerd, 	 395 to 403/91, 79/93 & 80/93 
Rpji 0hv'n, 	 - .2 in 0...NQS.. 57/90, NeW De1h. 	 ' 416/0,320/92,298/9,37i/92 sñ-d 

44 to 76/93.' 

	

of Indle 	 fle3tderit - 1 It, Od.Nci, 57/90k  

	

p'. Med by thci 	 413-/90,320/92,28/-92,377/92 end 
44 to 76/93 

'. 	• endRespondent —4 in OJ'.NoB. 
'.( 	'i - 8 	 395 to 403/916 

' 	
•... Respondents. 

• 	*ANG 	 • 	 Co ntd. I- 

I 



4. 

 

 

 

 

 

V . 	

V 

..go. V  
Union of 	indle 	 V  Respoiitient - 	I 	in 0,.I4.Nos 

through 	the Generl 77/93 nd 78/93 
0.F'.Nos. Pler)eqer,Southern Rilw'ys, Responent - 2 in 

Perk 	.own, 	13dre.s • — 	3 . 395 to403/91,79t93 .& 	80/93. 
Respon1ent .- 	3 	in V 000.NOS. 

V  

57/0,.1 6/909 320/920 298/922  
377/92 VPfld 44/93 to 76/93. 

The Chief Personnel Off'icer,RcSpon ent - 	2 	in 0.P.Nos.. 
Southern Reilusy, 	V 	 • 77/93 and 78/93 
Perk Town, 	Iledres - 3 V 

V 

Divisionel Rilw'y ResronJent - 	3 	in.O.1.1Jos. 
1 eneger, oL thern ReilwEy 9  3' 	ti 403/91.. 	V 

('Iysore. Rrnc Vent - 	4 	in O..Nos. 
IV _ - 	- 	I_.._. 

Senior Divisionel 	V 

Personnel Officer, 
o'jtnern Rsilwey, 

Pelghat 

The Divisione.i Personr,el 
Officër,Southern R.1t.;ny, 
(ladurei Division, 
Iledurci. 	V  

The Djvjsjonel 	V  
upeintendert, 

Southern Reliwey, 
Djvisionz') Offi.ce,Pe1gh't. 

The Djisionel Reilwey 
itteneger, V V V 

Southern Reilwey , 
8e.ngPlore. 

(8y 1'dvocete Shri K.R.D.Kerenti fcr Shri 1.N.Venugop?la 
Gowde, Reilucy dvocete for rspàrdents in all the 
applications). 	V 

V 

7f91 6/U, 2UI9,lbIL 

i1d 377/92 
V 	 V  

Reepo'drnt - 3 in 0.4 V .Nq.77/93 

rciddent - 3 in 0j.No. 78/93 

epor1dent - 4 in Q.F.Jos. 
44.19 Ito 76,93 

ReVsDodent - 5 in 0..Nos. 
320/9,298/92 and 377/92. 

V 

•••,• Respondents. 
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DER OF THE PULL BEI -. 

Shri Justice V.S. Malimath, thairnan: 

ri 

'•# Q 

These cases have been plated before the Full Bench as per 

the directions made by the thairman by his order dated 23.10 • 1992 

in exercise of the powers conferred by Section 5[ 4) (d) of the 

Administrative Tribenals Act, 1985, after transferring te cases 

of the Madras and Ernakularn Benches and c1ubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conf licting views taken by different;  benches, one view having 

been taken by the Ernakulain Bench in its orc?er nade in application 

K-269/88 dated 20.4.1990 and a contrary view taken by the Pfinci_ 

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 	 - 

2. 	The applicants in all these cases are eloyees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun- 

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into accbunt running allowance not exceeding 75% of their cay. 
The respondents oppose the applications contending that running 

not exceeding 45% of their pay can be taken into acc- MCC 
iit f' 	muting retirement benefits to those who have retired 
\k \c 

and not exceeding 55% of the running allowance. 
ii. 	- 

or tno ç 'tiring atter 1.4.1979.  To appreciate the rival con-

t is necessary to advert to the relevant provisions 
4 .  

governing the applicants conditior of service in regard to pension 

and other retirement benefits. 
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3. 	In pursuance of the recciindatiOi s of the Third Pay Cctiii- 

ssion the pay scales of the employee; of the Indian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter ref "red to as the 'Revision 

of Pay Scale Rules') made by the Pr sident in exercise of the 

powers conferred by the proviso to Arti le 309 of the Constitution 

of India. It is enough to state that there was considerable 

increase in the si±stantive pay of all the members of the running 

staff • So far as the grant and quant im of pension is concerned 

the sane is regulated by statutory provisions made under the 

proviso to Article 309 of the Const.i :ution. Pension and other 

retirement benefits depend upon the ierage emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of a' erage emolurnent for grant 

of pension and other retirement benefi :s. The relevant statutory 

rules that were in force when the r vision of pay scale rules 

cane into force on 1 .1 .1 973 are 
	as follows: 

"2544. [C.S .R. 486] - olurients and Average 	1uments: The 
term "Eoluments", used in these Rles, means the emoluments 
which the Officer was receiving inined4ately before his retirement 
and includes:- 

[a ] Pay other than that drawn in tenure post; 

[b] Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of •. a petmanent post 'other 
than a tenure post, or [ii) with U e specific. sanction of the 
Government of India, for any other per ;ona dcnsiderations.. ' 

Note: Personal pay granted in lieu of lof substantivpay 
in respect of a penmanent post otherthan 'a than 	post' siall 
be treated as persaal allowance for the purpose.' of-  tht's ar:cle. 
Personal pay granted on any other ix.rsonal. consircions "shall 
not be treated as personal allowanc unless othrwisè directed 
by the President. 



-93- 

[C] fees or commission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 

means the average earnings' for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating'capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty] allowances; 

[f) duty allowances [special pay); and 

[g] (i) For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [ f ] above. 

[ii] For the purpose of gratuity and/or death-cum-retireinent 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the sane period. 

Note: In the case of an Off icër with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Emoluments" means: 

[a) the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the temporary appointments, as the case may be, or 

[b I the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, 
[C.S.R. 
on or 

C.S.R. 486-A]: Same as otherwise provided in Rule '2544-B 
86-B I. In resuect of Officers retirina from srvir 

the 1st November, 1959,   the term "emoluments" means 
ts which the officer was receiving immediately before 
it and includes:- 

tantive pay in respect of a permanent post, other 
a tenure post, held in a substantive capacity; 

onal allowance which is granted in lieu of loss 
substantive pay in respect of a permanent post, 
r than a tenure post; 

special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned 'perma-
nently and the post is a held in a substantive capacity; 
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(d)[1]For the p 
With effect from 1st 
in Rule 2544-B EC.S.R. 

pose of calcu1aion of 
eptember, 1962, save as 
486-B] one-half of: 

average emoluments: 
otherwise provided 

the difference between the tot Li emoluments referred to 
in items [a], (b] and [c] above and the pay actually drawn 
in higher officiating or teirporar appointments; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than t iat referred to in clause 
[b] above; 

V. the difference between the substajitive pay and the pay actu-
ally drawn in higher tenure ap ointment(s), whether held 
in substantive or officiating ca)acity, provided that ser-
vice in the tenure appointment s], does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for [ordinary] gratuity and/or 
death-cum-retire,rre,nt gratuity. The difference between the average 
ernolixnents in respect of items [a] to [d][1] above calculated 
upon the last one year of service and. the last substantive emolu-
ments as per items [a) to [c] above. 

[e][1] For the purpose of calcuiatp of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other enoiixnents reckoned in terms 
of [a] to [C] and [dJ(l] above. 

[2] For the purpose of emoluments of 
cum-retirerrent gratuity:-  The monthly 
drawn during the 365 days of running 
the date of quitting service limited t: 
of other emoluments reckoned in tern 
above drawn during the same period. 

[ordinary] gratuity/death--
verage of running allowance 
duty immediately preceding 
75% of the monthly average 
of [a] to (c) and [d][2] 

Note[1]: if immediately before his retJrement or death, an officer 
has been absent from duty on leave wilth allowance CE his emolu-
ments for the purpose of calculatinc ordinary gratuity and or 
death-cum-retirernent gratuity should 	taken at what they would 
have been had he not been absent f ran cutv. 

.1" 
tuity is tot increased on 
.ly drawn dnd that 
Ly is giV only if itis 
to hold -t1je higher of ficia-' 
is proccg on leave. 

officer whjts1ere 
is appointed subsEantively 
ie last three years of his 
after canpietion of three 
is not holding a rrrranent 
a permanent rpost held in 

Provided that the arrount of gr 
account of increase in pay not actua 
of higher,  officiating or temporary : 
certified that he would have oDntinued 
ting or ternorary appointment but for I 

Note [2]: In case where a temporary 
after canpleting three years' service 
to a permanent post any time during I 
service the emoluments drawn by him 
years' service during the period he 
post shall be treated as if drawn ir 
substantive capacity. 
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2544-B [C.S.R. 486-B).[1]: If an officer holding a permanent 
post in substantive capacity:- 

[a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post) borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 4:86-Aj as if he 
held in substantive capacity a permanent post on a time scale 
identiOal with that of the higher post. 

[2) For computing the length of continous service in respect 
of the higher post under clause [1], all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septenber 1962]. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968,   "emoluments' shall mean 
the "pay" as defined in Rule 2003[21),. which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirernent gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 . days. "Average emoluments" shall mean the average 
of the emoluments as defined above calculated upon the last three 
years of service. . 

.> 

	

	In the case of running staff emoluments for [ordinary]/a- 
Daath-cum-retirement gratuity will also include the monthly 

' 	a:of running allowance drawn during the 365 days of running 
( (I • aut1ILuiately preceding the date of quitting service limited 

\ to 7oE the emoluments as defined above. For the purpose of 
talc 

	

	of average emoluments the actual amount of the running 
drawn during the month limited to a maxirrum of 75% 

Of 	einQluments as defined above shall also be taken into 

1): If a Railway servant, inrnediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 
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wances [inöluding leave preparatory to r tirement) or on foreign 
service or having been suspended but reiiLstated without forfeiture 
of qualifying service his enDluments should be taken at what 
they would have been had he not been oi such leave or foreign 
service or suspension. 

Provided that the enolunents shall not be increased on acc-
ount of increase in pay, not actually,  drawn and that benefit 
of higber officiating or temporary pay,  is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[21 Pay drawn in tenure appointment will count for persons 
governed by the Railway Pension Rules, 19 0. 

It is clear from Rule 2544[g] that one of the canponents that 

constitutes average enolixnents is the atual arrount of running 

allowance drawn by the Railways servanturing the nonth, limited 

to a meximum of 75% of the other emolirrents reckoned in terms 
sub-clauses 

of / [a I  to 	f  f  I  of the said rules. 	The expression 	'eaoluments' 

used in the rules includes pay and sate other allowances. 	When 

the revision of pay scale rules were promulgated and bronght 

into force with effect from 1 .1 .1973 in t e light of the recoirnen- 

dations of the Third Pay Commission ,no s eps Jere simultaneously 

taken to amend the statuthry rules regu ating grant of pension. 

Persons 	retiring 	after 	1 .1 .1973 	who I d received the behef it 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim coftiputation of their pension taking 

into account the revised pay and the a trial amount of running 
previous 

allowance drawn during the /mDnth limited 
- 

to 	a 	rnaxinu.iiof. 	75% 

of the emoluments which included the etanced revi'ed pap, On 

21.1.1974 	the 	Railway Board by their 	letter No. 	PC III/73/R. 

directed as follows: a 

"The question of revision of ruleE ejv 
for the re'JL 	Iin qf 

various allowance consequent upon the ntroduct•ion of' PeVisd 
Pay Scales under Railway Services [Revi ' ed Pay] Rules, 	1973 	is 
under consideration of the Board 	Pending final decision, there- 
.uu, the 1iOtQ nave aecicieci as under:- 



0 	 -97- 

(i) Treatment of 	ning Allowance for various 	xses in case 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various ç&irposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

(ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the sane, may 
be allowed to be paid at the existing hourly rates laid 
do.iri for each category based on their Authorised Pay Scales. 

2. The payments as abDve will be provisional subject to adjust-
ment' on the basis of final orders." 

It is clear fran this order that pending decision to revise the 

rules regulating grant of pens ior. the existing quantum of running 

allowance based on the prevailing percentage laid dn for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g][i] was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 ol 973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

da2i .1 .1974 did not, therefore, in any manner affet the statu- -.
ION

• 
iP7% 

teiption regulating canputation of enolurnents and average 

j 	ao1unnt .ctained in Rule 2544 for the purpose of grant of 
.1 	"s. •.'• 	 1 

rtimeff its. Any decision to modify the same wjuld have 

fedt 94when. the relevant statutory rules are amended in 

:a~ 	- with law. But what the Railway Board did was to 

attempt to modify the statutory rules by an executive order made 

on 22.3.1976 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows: 



WO 

Urhe question of revision of nil s regarding treatment of 
Running Allowance as pay for certain purposes conseqint upon 
the introduction of revised pay scajL s under Railway Services 
[Revised Pay] Rules, 1973 has been un er consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as foll(mm in the case, of Running 
staff drawing pay in revised pay scales: 

Pay for the parposes of passes ard Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave s4lary, Medical attendance 
and treatment, Educational Assistane and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for, the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, Huse Rent Allowance and 
rent for Railway quarers shall be :y plus 300-0- of pay. 

These orders take. effect fran 1.4.176. 

The payments already allowed on :ptovisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The above has the sanction of the 	ident. 

Hindi version of this letter will 

The limit of 75% of the actual amount 	running allowance drawn 

in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reducd from 75% to 45%. The 

statutory rules prescribing the maximum iirnit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the' 

Railway Board's order dated 22.3.1976 ui preference to the" ttu-% 
1 

tory rules Shri Dev Dutt Sharma and other agcrieved persons chall-. 
ICA 

enged the Railway Board.tsorder dated 22.3.1976 ±e J-igh TCouu~re%,O 

of Dethi in C.W.P • No.91 5/78. Consequ

Jwth 

t upon the e4 ThTek 

of the central Administrative Tribunal 	effect fthii1:ii .1985 

the said case stood transferred to the Principal Bench of the 

p 



Tribunal where it was renumbered as T 1,1o.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6 • 8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement berf its in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. 	The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms sttes that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

5. We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979.  This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

M.C. Srinivasan and 23 others filed an application 

ton 4,5i88 before the Ernakulam Bench of the Tribunal in O.A. 
fe 

(jo2 /43 for a direction to grant them pension by adding runn- 

ing, 	nç. upto a maxinurn of 75% of their pay for computation 

r pension in accordance with the judgment of the Principal 

Bench in T No.410/85. During the peixiency of the said application 

the statutory rule 2544 was amended by the President in exercise 



-100- 

of the power conferred by Article 309 of the Constitution. By 

the said arnendrrent said rule g[i] and g[ii] of Rule 2544 were 

amended firstly with effect from 1.1 1 973 reducIng the limit 

of running allowance for the purpose oE calculating the average 

enolurrerits f ran 75% to 45%. On the same day, a further amendment 

was made with effect from 1 e4.1979 in reasing the maximum from 

45% to 55%. Whereas the first arrendme t was given retrospective 

effect from 1 .1 .1973 the second an ri3xm t was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the arnendrrents.  as follows: 

"Subject: ?nIerdinent to Indian Railway E3tablishrrent Ccth.- 
VolunEI&II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First: reprint and Fifth reprint 
respectively 1 be amended as in the 10vance Correction Slips 
Ib.428, 429 & 430 R.I. and 405 R.II e closed as Annexures 'A'. 
'B', 'C' and 

The amendment will be effective frcx 1.1.1973. 

This issues with the concurrence o the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

DA :As alxwe 

No.E[P&AJII-86/ps-1 5 

ADVANCE COPTBCTION SLIP 

RULE 2544 

Sub-rule g[i] and g[ii] may besu} 

Sd!- [ K.Vetikatesan] 
tor, Establishrntt [P&A] 

Railway BOard. 

Delhi, daiéd 17.12.197H. 

'.ANNE(tiRE 'D' 

.405 R.Lt\ 

• 

tute by the following: 
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g[i] 	"For the purpose of calculaticri of average eiioluiients:- 
actual amount of running allance drawn by the railway 
servant during the nonth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii] 	'For the purpose of gratuity and/or death-cum-retirernent 
gratuity: the irnthly average of running allcances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.1976]. 

EXPLANATIa: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been iiodified through administrative 
instructions issued with the President 'S approval effective from 
1 .1 .1973.. •These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay Cbrrnission. The purpose of this amendment is to give statu-
tory force to the administrative . instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd/-[K.VEE'TKATESANJ 
Director, Establishment [P&A] 

- 	Railway Board." 

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the • Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volie.I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

4 -ç2>The amendment will beeffective from 1.4.1979. 
-. 

- -.. 	 i 3 . 	s issues with the concurrence of the Finance Directorate 
C 	C of 	Vanistrv of Railways. 

I..( 	 'L• \ 
LJ 	j'ñi wrsion is attached. 
_ic1Z7 xJ:i 

1t) ,1:1 

	

	 Sd/-[K. VEKATESAN] 
Director, Establishrnent[P&R] 

Railway Board. 

.nNo.E[P&A]II-86/RS/15 	 New Delhi, dated 17.12.87" 
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"ANNEXURE 'D' 

ADVANCE OJRRECTION SLIP1 NO.407 R.II 

RULE 2544 

Sub-Rule g[i]  and  g[ii] may be su stituted by the following: 

g[fl 

g[ii) 

'!For the purpose of callLtiofl of 
550-. of basic average pay, in t1 
pay, drawn during the period 

- 
or the purpose of gratuity and/or death-cum-retirernent 

gratuity: 55% of basic a'c rage pay, in the revised 
scales of pay, drawn during he period,: 

AUTHORITY:[flinist.ry of Railw y's letter No.E[P&AJII-80/-
RS-10 dated 17.7.19811 

LANATION: 

The Rule 2544 of Indian Railway Establishment Code, Volume 
II [5th reprint] has been modified thr ugh administrative instruc-
tions issued with President's approw 1 effective from 1.4.1979. 
These instructions were necessitated t the Covern'rent's decision 
on the recaaindations of 'Running A lcaance Committee [1980]'. 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. I: is certified that retros-. 
pective effect given to these rules will not adversely affect 
any errloyee, to whan these rules appi' 

Sd!- [ K.VKrDSAN) 
Establishment [P&A] 

Railway Board." 

The amendment to the statutory rules ]laving been effected during 

the pendency of the OA the applicant amended their application 

on 20.9.1989 challenging the two anie-idments in so far as they 

were given retrospective effect from iJi,i973 and 1.4.1 979 respec- 

tively. 	Their principal contention we that they, as pvsoners, 
have acquired vested rights 	to receive pension 	in ardarib 

p 

with the rules in force on the dates on which ..ey retired an 

that those rights of theirs cannot be ikewayy tJ- e subsequ 

amendments niade 	to rules on 5 12.19 8 b' guri etrospt 

effect to the same. 	This according to 

"

:tOO2  them is unj 	..*'festly 

unreasonable and arbitrary and thus iolative of Ar€icle 14 of 

the Constitution of India. 	The Ern 

.
1 	 . 	....... 

kulam Bench consisting of 

. 	...J. 
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Vice thairrman S.P. Mukerji and Judicial !mber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend- 

ment to the rules were given retrospective effect and issued 

a consequntiál direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the.artendnent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, tho$e  who retired befe 5.12.1988 were entitled to 

couflt the running allowance subject to a naxiim.ni of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakularn Bench in O.A. No.K- 

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application ias rejected by 

a speaking order made on 25.7 .1 990. 

Shri C.L. Mallick and others in O.A. No.1572/82 and connected 

applications challenged the Railway I3oard's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

r benefits in terms of the order of the Railway 

.1974. That application was opposed by the res-

Viz., Union of India represented through the 

Bzard an the General Manager, Northern Railway. 

that these respondents did not bring to the 

incipal Bench that the validity of the amendment 
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to Rule 2544 was challenged before e Ernakulam Bench and that 

a decision has been rendered on 20.4.1 90 striking down the amend-

ment to the extent they gave retrosp tive effect. On the date 

on which the applicants presented th ir applications before the 

Principal Bench, the Ernakulam Benc had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decide th€ cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Brnakulamn 

Bench to the notice of the Principal Bench. But the conduct 

of the respdents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench, Thus the 

Principal Bench did not have the ben fit of the decision of the 

Ernakulam Bench when the O.A. No.1 .72/88 and other connected 

cases were heard and disposed of on 2 .10.1991. All these appli-

cations were dismissed repelling the challenge to the amendment 

to the rules. The Principal Bench 1: k the view that the vested 

rights of the pens ionerswere not af ected by the amendment of 

the rules on the ground that the total amount of pins ion and 

retirement benefits they would have r ceived before the amendment 

we not reduced by the amended rule . Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Abmedabad Bench were, dis- 
-. 

missed on 28.2.1992. It is surpris' g that theV-1,L16o6f  India 

which was one of the rspondCnts bef ore the 	edabad Ben dd 

not bring to the notice of the sai Bewclli Ift7detision.of'.:41*e 

Ernakulam Bench in O.A.r-269/88 to 
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It is for the first tirn2 after all these cases were referred 

to th2 F.i1l Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakularn Bench in 

SLP No.10373/90 filed on 24.7.1990. 	The couns1 frr -h 

dents also inforifed us that the Special Leave Petition and the 

application for stay are pending and that the Supreire Court has 

not granted any interim order staying the operation of the order 

of the Ernakularn Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this 1tch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncejnent of the Supreme Court 

where they had challenged the decision of the Ernakulani Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. AMB?\LAL MANIRAJ PATEL AND CIPHERS. 	That was a case in which 

the Gui arath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar iretters 

were pending there. It is in these circumstances that the SuDreme 

bserved that the course adopted by the High Court was 

and that if the High Court thought that the point 
( 	; 

J J 	'&.sed !!iy :e appellants was the same as was pending in the Sup- 
- 

t t. ought to have stayed the hearing of the writ peti- 
. 	t 

tjo 	't 	Supreire Court disposed of the other iretters. 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Trib.mal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme. Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal  is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Court where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the Righ Court should be stayed 

awaiting the decision of the Supreme Cbirt depends upon the facts 

and circumstances of each case. In e present batch of cases 

we are conmed with the valuable ri 

have retired between 1976 and 1988. 

tireinent benefits and any delay in di 

cause great hardship and prejudice to I: 

ers. The SLP is pending before the Si 

and the operation of the order of ti 

been stayed. Even then the applicants 

the benefit of the decision of the 

to computation of their retirement 

of the applicants who 

se cases relate to re-

3a1 of these cases would 

old and retired pension-

rne Court from 24.7.1990 

Erriakulam Bench has not 

ein have not been given 

kularn Bench in regard 

its. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await  the,decision 

of the Supreme Court 

' 
11 • On behalf of the applicants it is conteme that ue shoil 

disoose of these cases in the light of the decii FY- 

Bench whicn has struck down the amen nent to Ru 254..4 

extent retrospecbive effect has been given affectiit.i rights 

of the applicants. On behalf of the respondentsç however, it 

is maintained that the Principal Bench and the Abrnedabad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of 	Ernakulam 	Bench is wrong 	and 	that the 	view 	taken 	by 	the 

Principal Bench and the Ahniedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Atimedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

deci-sion of another Bench vide: AIR 1989 SC 1933 UNION OF IrDIA 

AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed: 

We are of the opinion that a pronountement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller nuiirner of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court." 

if only the respondents had fairly placed tne decision of the 

Ernakulam Bench before the Principal Bench and the Ahwedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulaai Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

the decision of,  the Ernakulain Bench when similar cases came 

sideration before the Principal Bench and Ahiedabad 

respondents had acted fairly and diligently, 

isions would have Deeil avoided. 

i now examine the contention of the respondents 

of the Principal Bench and the Ahmedabad Bench 

that 
have the effect of declaring /the impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dism:i sed by the Principal 

Bench and the Ahmedabad Bench, 	those o ders cannot be under- 

stood as declaring that the impugned prcvisions of the rules 

are valid. The decision of the Ernakulin Bench which struck 

down the amendment to the rules in so far a they gave retrospec- 

tive effect 	is not 	an 	order 	in 	personem. The Ernakulam Bench 

has rield that under the proviso to Artic:L1 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down Ithe amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the :r ghts which vested in 

them as on the dates on which they retired,by amending the rules 

subsequently with retrospective effect 	s the impugned provi- 

sions were struck down as violative of Artcle 14 of the Consti- 

tution the legal effect is that the im 	d amendments were 

void ab initio vide DEEP CHAND v. STATE OF TAR PRADESI-I reported 

in AIR 1959 SC 648. Once a competent cou 	declares a statutory 

provision as void as offending the fundam ntal rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the pr ceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is st-ated 

' 	 - 

that Judgment in Rem is;- 	 ,. 
-- 

"iAn adjudication pronounced upon the status 	some parti- 	\ 
cular thing or subject matter, by a tribunal. hävirg cmpe- , 
tent authority."  

¶; 
In Halsbury's Law of England, 4th EditiL n, Vol.le meahir4 

of 'Judgment in Rem" is given at para 1522 as 

1522. 	Meaning of "Judgment in r ", A judgment in rem 
may be defined as the judgment of a Court of ompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the res' in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer's. 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahrnedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downtk statutory provision whicft has 

alreauy been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA. v. RAGIiUBIR SINGII AND 

OThERS - 

statute is declared invalid in India it cannot 
(Q f" e i1s ted unless constitutional sanction is obtained 

4eref - 	a constitutional amendment or an appropriately 
f 	ifiet 4 sion of the statute is enacted which accords 

f1Jh cont ( tional prescription". 

Ianot ajl1d 	not aisputed that the Ernakulam Bench of the 
LL 

ompetent to declare the impugned statutory provi- 

sion void as offending  Article 14 of the Constitution. The 

,,statutory provisions declared void have not been showr to have 
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been resurrected either by an appropriat amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional pre cription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the SuDreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahinedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier de isbn of the Ernakulam 

Bencn. In the light of our above finding it follows that there 

is only 	one decision which holds the fild viz., 	that of Erna- 

kulam Bench which has declared the impugred provisions as void. 

As the decisions of 	the Principal 	B 

do not ilave 	the effect of 	declaring 

as valid, it follows that there are no 

requiring resolution of the conflict. 

and Ahmedabad Bench 

e impugned provisions 

conflicting decisions 

15. 	Assuming that there are two i consistent decisions, 

we shall examine as to which decision can e regarded as a prece-

dent binding in subsequent cases. It is bvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

witnout noticing the earlier decision of the Erhakuathn BefieN 

In sucn a situation it is well settled that the laterr decision 

rendered in ignorance of the earlier decision ha8.t to be regarded t 

as per incuriain and not binding on the court ina suosequentJ 

case. 	Ttiis principle has been succinc: ly stated & Sal 	d 

on Jurisprudence, 12tn Edition, page L51 at para 

follows:- 



"(5) .. Inconsistency between earlier decisions of ,  the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 7291, Court of Criminal Appeal ER. 
v. Power (1919) kl K.B.572 (CCA)] and Divisional Court ER. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the house of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict / 
occur, if the court is bound by its own decisions? At 
least two answers may be given.. First,, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing, to 
the vast number of precedents, and the heterogeneous ways 
in wnich t1iey are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned inthejudginents, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(ernphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the 
1 . 
 prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holos the field asa binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahinedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedabad Bencn have to be ignored and the Ernakulam Bench 

should be regarded as holding the field as a 
,/ \•_ 1' 
Vfde Nn 	regard to the validity of the impugned rule in 

I 	sr as t'ves retrospective effect. 

A9- t 	Full Bench is not bound by eit.her of the deci- 
It, 

all now examine as to which of the decisions lays 

down the law correctly. The Ernakulam Bench has rightly 'proceed-

ed on the basis that' the President has under tne proviso to 
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Article 309 of the Constitution power to promulgate rules with 
	

I 

retrospective effect. This, however, is Eubject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulaiti 

Bench has done is to examine as to whet er retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government serva t earns. It is neither 

cnarity nor bounty. Government servant a quires right to pension 

and other retirement benefits on the da e he retires from ser-

vice. Deprivation of sucn a valuable vested right after, retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 1 of the Constitution. 

That is precisely what the Ernakularn Ben h has said in its deci-

sion. The Principal Bench and Ahrnedab d Bench have not taken 

the view that such vested rights can I) taken away by a subse-

quent amendment to the rules by givi ig retrospective effect 

to the same. Wnat they have said is that the vested rights 

of the applicants before them have not in any manner been cur-

tailed by the impugned amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of ti e members of the running 

staff were enhanced with effect from 1- -1973. Under Rule 2544 

the tuemoers of the Running staff were entitled to ..G­ollfrorktou.  

of their pay and retirement benefits taking into accountbne . 

running allowances wflich they were recei ing subjectto a niáximum 

of 75% of tneir pay and other allowances. Rule'544 was amended 

by notifications dated 5-12-1988 pre cribing th 	aximtii 
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45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance 	in the matter 	of, computation of pension and 

retirement 	benefits upto the 	maximum of 	75%. of their 	pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caine into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by the Aninedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay iruniediately before 1.1.1973 

and the running allowance limited to a . maximum of 75% of pay 

and allowances, with the pension wnich he would get after 

1-1-1973 taking into account the higher revised scale of pay 

and the running, allowance subject to a maximum of 45% or '55% 

as the case may. We are toncerned with persons who retired 

/ 	 1-1.973 and 4-12-1988 thereby earning a right to compu- 
$ 	, 
\ P. 

nsion in accordance with the statutory rules then 

orce.'As by the time tney retired, revision of pay had come 

fo9e, it is the revised pay and the running allowance 
0 	' 
* 	VItI&C a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This right which 



accrued 	in 	their 	favour on 	their 	reti ement 	between 	1-1-1973 

and 	4-12-1988 was sought 	to 	be affected by 	amending the rules 

on 	5-12-1988 	with 	retrospective 	effec reducing 	the 	maximum 

limit 	of 	running 	allowance 	that 	quai:L ies 	for 	pension. 	When 

the maximum limit of running allowance is reduced 	from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits 	that 	stood 	vested 	on 	the 	datE of 	retirement. 	It 	is 

impossible, 	therefore, 	to agree with the view taken by the Prin- 

cipal 	Bench 	followed 	by 	the 	Ahuiedabad Bench 	that 	the 	vested 

right 	of 	the 	pensioners 	who 	retired between 	1-1-1973 	and 

4-12-1988 	in 	regard 	to 	pension 	and 	oner retirement 	benefits 

have not 	been adversely affected by glvng retrospective cffect 

to 	the 	amended 	rules. 	We 	have, 	ther fore, 	no 	hesitation 	in 

holding that the decisions of the Princ:i al Bench and the Ahmeda- 

bad 	Bench 	with 	great 	respect 	are 	wrong and 	that 	the 	decision 

of 	the 	Ernaku1a11 Bench is 	right. 	The Ernakulam 	Bench. tki'sl. 

our 	opinion, 	rightly 	declared 	the 	am nded 	provisions 	Qtk 

extent 	they 	have 	beeb 	given 	retrospective effectas 	voiid4as 

offending Article 14 of the Constitution 

As the decision of the Ernakulam B nch is in appeal before 

the 	Supreme 	Court 	we 	would 	like, 	in Lhe 	interest 	of 	justice 

and 	to 	avoid 	multiplicity 	of 	proceedings, to 	direct 	that 	the 

present 	applicants 	shall 	be 	bound 	by the 	directions 	of 	the 

Supreme 	Court 	and 	that 	the 	payments 	n de 	in 	pursuance 	of 	our 

directions 	in 	all 	these 	cases 	shall 	b liable 	to 	be 	suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions:  

(1) 	The respondents shall recornp te the pension aa  nd 
other retiral benefits of the applicants or their 

L.Rs -in Qrdanéwith Rule 544 as was in force• 

before • 	was amended by iotification4, dated 

5-12-1988. 

I 
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The arrears due to the applicants/L.Rs 	the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

if the amounts due to the applicants/L.Rs are 

not paid within the prescribed time the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica- 

1 	 ThpayMent of pension and retirement benefits 
." 	"\ 

I . ( 	'as pefth\ aforesaid directions shall stand .regu- 

in accordance with the orders 
' 	 i1 
irect

.
o.r1 as may be issued by the Supreme Court 

SLP).1O373/9O against the decision of the 
* 	

Ern.ui'am Bench of the Tribunal in Application 

No.K-269/88. 
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